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LOK SABHA

Tuesday, April 20, 1965/Chaitra 30,
1887 (Saka)

The Lok Saebha met at Eleven of the
Clock

[Mr. SpEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS
Wheat Quota of States

+

 Shri Yashpal Singh:
! Shri M. L. Dwivedi:
Shri Bhagwat Jha Azad:
Shri D. C, Sharma:
Shri S. C. Samamnta:
Shri Onkar Lal Berwa:
*924. { Shri Daljit Singh;
Shri Balkrishna Wasnik:
Shri D. N. Tiwary:
Shri Ram Sewak Yadav.
| Shri Sarjoo Pandey:

! Shri Karni Singhji:

| Shrimati Sharda Mukerjee.

Will the Minister of Food and Agri-

<ulture be pleased to state:

(a) whether some State Govern-
ments have approacheg the Central
Government to increase their guota of
imported wheat;

(b) if so, the names thereof and the
increase demanded: and

(c) the decision taken by Gowvern-
ment in this regard?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri D.
R. Chavan): (a) to (c). The Govern-
‘ments of certain States asked for sup-
ply of large quantities of imported
‘wheat which demands could not be

332(AIHLS—1.
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‘net in full. A statement is placed om
fite Table of the House indicating the
demands of these States for March
and April, 1965 and the quantities al-
lotted during these two months.
[Placed in Library, See No. LT-
4213/65].

wit e fag -\ F1 ave F A
FTAT, FTHTC T AL FT 419 FaT§ |
AIFEL T | AT 20 FATE 2T F7 190
fFmarfom & & fF a9 § faw
57000 T TEe e & faem &
a1 ST WM F gy g &1 aEETHr
g€ ¢ mIag Frawm ! ommw
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g FfT mmm s wr faar s @ 2
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Shri D, R. Chavan: The supply of
wheat to the deficit States depends
upon the availability of foodstuff and
the requirements of the States. As
the hon. member is aware, thers was
a long shoreman’s strike in the At-
lantic ports and the Gulf ports. On
that account, the import programme
that was planned did not come to our
expectations.

st qearw fag 0 IOT WRW &
THAT ST AT & AT FH G 8 07 §
a1 g9ATE @09 gr aEr g o1 ¥ war
wgrRd  FATE SAT Sreatg fFoag
ST 9 A% gL BN AT HY F9
A F1 o F A aE ggam w4
FqH FSTAT g 7
The Minister of Finance (Shri T. T.

Krishnamachari): The House is fully
aware that owing to the strike in the
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American ports, we were not getiing
supplies for the last 3 months. That
position has now eased and the Food
Secretary has been to USA to ar-
range for shipments on a staggered
basis. Arrangements are also mad2 in
the ports for quick clearance. We
expect that by the end of the month,
the demands of most of the Staies
would be satisfied. We expect Moy
to be a better month so far as sup-
plies are concerned, because the total
supplies we expect in May will be of
the order of about 800,000 tonnes,

Mr. Speaker: His question is whe-
ther UP alone was affected.

Shri T. T. Krishnamachari: No, Sir.
It is a question of rationing scarce
resources: I think the hon. member
mentioned about Madras al:o. Madras
got in March about 10.7 thourand
tonnes and UP got 57,000 tonnes.

Shri D, C. Sharma: It i a very
heart-breaking statement, because
the gap between the supplies asked
for and the supplies given is very
very high. It is not only in the case
of UP or Bihar, but of other State:
also. We have been told all the time
that we are building up buffer stocks.
Where are those buffer stocks now?
What has happened to them that we
cannot make use of them for meeting
these demands of the States?

Shri T. T. Krishnamachari: The hon
member is a very experienced parlia-
mentarian and I think he would have
understood the difficulty. The diffi-
culty was that buffer stocks have been
exhausted, because of the very la~ge
demands of imported wheat. But
the real gap between the demand—
which, of course, could not be entirely
met—and the promise and the supply
has been due to the strike in the
American ports. Tt is a matter which,
as the hon. member recognises, is
covered by what is called force
majeure.

Shri 8. C. Samanta: In the case of
non-wheat-eating States, ie. rice-
eating States which have created a
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good habit of eating wheat, may I
know whether any special care is
taken, so that their wheat quota is
not rationed in quantity?

Shri T. T. Krishnamachari: It is a
question  of apportioning  scarce
resources. Even in States where we
have been trying to get a switch-over
from the demand of rice or mitigating
the demand of rice by supplying them
wheat, they have also been supplied
only on the basis of stocks available.
There have been cuts all round and
the cuts have been pro rata.

Shri D. N. Tiwary: We know that
there was scarcity. The question
about which we are concerned is,
when there was this scarcity, the sup-
plies in some cases are about 60 per
cent and in some other cases even less
than 10 per cent as was seen in the
case of Madhya Pradesh, Uttar Pra-
desh, and Bihar. When the hon.
Minister says that the supply has been
on a prg rata basis, how can he justify
this disparity?

Shri Ranga:
their needs.

It was according to

Shri D. N. Tiwary: Where the
demand has been for 50,000 tons the
supply has been only 5000 tons.

Mr. Speaker: The demand could
not have been uniform. Therefore,
the cut also could not have been uni-
form. It is a very simple thing. There
is no philosophy required behind it.

it THEEE oTeE  wemer ®aed,
A1 faawor @ad F 9z 0T @ETT 2
TE H O FAT TS KT IART WA F
waTfa® #rer AgY feur mr @ A7 A
AT e g fF o w17 Gee fEar
T g faw e wisdi %1 97 F oz
FIAFT ATHTE FTAT 7

Shri T. T. Krishnamachari: The very
basis of allotment is the availability
of resources. In regard to areas
which are  wheatgrowing areas,
naturally, the availability of stocks In
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those areas with the producers is also
taken into account

Mt THEEE gEE . e
wEEa, & g | uw A faEs 5w
& | faw for ol 1 e faam
T @, T W A FE A}
AT I Wt sarar § AfeA Frer w9 frem
& a1 o< areT & faew ara dgww ar
a1 ag vt #fov FwaEmr =few
a1 e gg &1 UGl 1 Fg F@TET
fear & @1 T A faw FTHE A
Tarar g ar oF &Y fad  famar =mr
T E?

weoW WEgEd ¢ Hat WERd &1
waTq a8 ¢ T & e Sigafer o
A IR TART RIT FT R 2
I T a1 fagw TwEv mEn
f& 7 #1 woAr e A G FFAT

ot AT ARG ¢ AT TR =TE
A g g1 o § oA gAdEr ¥
BSA FIW FraWg § HAT TGS
A § AT AT F AW
TZAITRTE AT I AT F 2@T 0
I9 FTAM & 79 4 T FLTF 705
AR F1 Ajaa A 537 8T ary 7

Shri T. T. Krishnamachari: I am
very grateful to the Chair for point-
ing out that demand and quota are
not co-terminous. In fact, the quota
has been much less, taking into ae-
count the local availability. But the
present position is that by the end of
the month we will be able to meet
practically all the needs of the States
because supplies are coming in and
there will be no difficulty hereafter.

Shri R. S. Pandey: The statement
shows that the demand made by
Madhya Pradesh was of the order of
52000 tons and the allocation was
only 5000 tons. May I know the rea-
son for thig difference?

CHAITRA 30, 1887 (SAKA)

Oral Answers  g8g0
Shri T, T. Krishnamachari: As I
have said, the demand is one thing
and the quota allotted is another thing,
I am sorry, we should have placed
on the Table of the House a state-
ment giving the quotas of imported
wheat allotted to various States also.
I think I will remedy the lacuna by
placing a statement on the Table.

Shri P. R, Patel: Even the wheat-
producing States come out with a de-
mand for imported wheat. May I
know the reason why the price of
imported wheat is much less than the
price of indigenous wheat?

Shri T. T  Krishnamachari: The
price of imported wheat is vontrolled
by Government because the Govern-
ment fixes the price. The price of
indigenous wheat is determined by
the market.

Shri P. R. Patel: The reason for the
demand of imported wheat by wheat
producing States being more is that
the price of imported wheat is much
less than the price of irdigenous
wheat,

Shri T, T. Krishnamachari: As 1
said, the price of imported wheat is
regulated by Government. So far as
the price of indigenous wheat is con-
cerned. . . .

Mr. Speaker: The question is whe-
ther the price that js fixed by the
Government is less than the price of
indigenous wheat?

Shri T. T. Krishnamachari: The im-
ported wheat price is ‘undoubtedly
low.

Shri Kapur Singh: I want to know
whether in the case of surplus States,
when procurement demands are for-
mulated their basic requirementg are
left untouched?

Shri T. T, Krishnamachari: As a
matter of fact. the guota that is as-
signed to each State for purposes of
procurement and for supply outside
the State is determined entirely in
copsultation with the State adminis-
tration,



98gr

Shri Kapur Singh: That is not my
question,

Mr. Speaker: The implication is, be-
cause the State Government is con-
sulted, therefore, the needs of the
State are taken into account by the
State Government,

Oral Answers

Shri Ranga: Implication is one thing
and a straight answer is another
thing.

Shri T. T. Krishnamachari: In fact,
in this case, the implication and what
is happening are both co-terminous.
The State has to determine what ex-
actly could be procured and it is on
the basis of the recommendation of
the State that action is taken.

Mr. Speaker: His question is whe-
ther the States take into account their
own internal requirements.

Shri T, T. Krishnamachari: As a
matter of fact, the States themselves
have given the figures.

Shri Raghunath Singh: May I know
whether the population is also being
considered while allocating quotas? I
am asking this question because, while
the population of UP is 7 crores, it is
getting only 57,000 tons. while West
Bengal is getting 52,000 tons.

Shri T. T. Krishnamachari: T pre-
sume that in working out the needs of

the State the population facter is per-
haps the determining factor.

Project for Beet Sugar

#gos J Shri S. C. Samanta:
925'1 Shrimati Savitri Nigam:

Will the Minister of Food and Agri-
culture be pleased to state:

fa) whether Government propose to
set up a pilot project for beet sugar;

(b) if so, where it will be set up;

(¢) whether the machinery will be
designed and manufactured indigen-
ously; and

(d) if not, from where it will be
produced?
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The Deputy Minister in the Minis-
try of Food and Agriculture (Shri D.
R. Chavan): (a) Yes, Sir.

(b) At Yamunanagar in the Punjab.

(c) and (d). Some items of eguip-
ment (viz, diffuser, prelimer, washer
and slicer) are being imported from
Denmark and the rest of machinery
will be indigenous.

Shri 8. C. Samanta: Which of the
States in India produce beet sugar in
large quantities?

Shri D, R, Chavan: Beet sugar is
not produced in India. Beet is a na-
tive of colder climate. It is generally
grown in colder regions. We are only
carrying on experiments.

Mr. Speaker: The question was
whether beet is being produced in
any of the States,

Shri D. R. Chavan: Not in all the
States; only in certain areas.

Mr. Speaker: In which States are
those areag situated?

Shri D. R, Chavan: This beet is call-
ed sugar beet. It is not being pro-
duced in all the States. As I said, it is
a native of colder regions and could
be produced only in colder regions.

The Minister of Finance (Shri T. T.
Krishnamachari): As my colleague
has gtated, at the moment only an
experiment is carried out. So far as
beet is concerned it is produced in a
small scale for experimental purposes;
it is not produced in a commercial
scale. Experiments are being carried
on.

Shri S. C. Samanta: May 1 know
whether the beet is being consumecd
in the country or there is possibility
of export now that Government are
going to have a pilot experiment?

Shri T. T. Krishnamachari: A pilot
experiment ig being conducted for
production in the country. It is only
after it has gathered momentum that
we can think in terms of exports.

Shri Shree Narayan Das: May I
know whether any estimate has been



Oral Answers

9893

made as to the cost of beat sugar to
be produced in the pilot project?

Shri T, T. Krishnamachari: The as-
sessments that have been made at the
moment on the basis of average pro-
duction of sugarcane per acre show
that the beet sugar might cost about
Rs. 90 less per ton than cane sugar.
This is on the basis of average cost.
It will have to be proved in actual
practice.

Shri Bishwanath Roy: Before finalis-
ing the project for production of beet
sugar may I know whether it was
ascertained that sufficient quantities
of beet would be available so that it
might not be a losing venture in the
future?

Shri T. T. Krishnamachari: No, Sir.
It is being done on experimental basis
It might gather momentum or it
might not. I cannot say anything
more at this moment.

Shri Sivamurthi Swamy: May 1
know whether in the Tungabhadra
project area where so many people
have applied for licences for sugar,
the licences will be given for beet
sugar also?

Shri T. T. Krishnamachari: I am
not expert enough to be able to say
whether ip the Tungabhadra area
beet sugar could be grown. If it
could be grown, I do not think there
will be any question of licence.

=Y gR T2 FgA : § 98 ATAT
AT g o e AT S S ag
JY, ag TR F =T ey s
aefr a3 s g| & dw F) e

i % cxruwe ¥faaarmr dargEr
g w3 ¥ et 9 Senfew &
a5l & WR UF OFT § THaT
foqar &1 ® v AT 3@ ¥ fear
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Shri T. T. Krishnamachari: The esti-
mated average production of sugar-
cane is put down at 13 tonnes per
acre. It is estimated that the produc-
tion of beet would be of the order of
15 tonnes. The recovery in the case
of beet wil] be higher. The cost of
manufacture is also a little higher.
That is why there will be a substan-
tial difference in the cost between the
cane sugar, that is, the average price
of cane sugar, and the price of beet
sugar,

Working of fair Price Shops

rShri Subodh Hansda:

| Bhri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Shri S. C. Samanta:
| Shri Bswara Reddy:

*926.

Will the Minister of Food and Agri-
culture be pleased to refer to the reply
given to Starred Question No. 412 on
the 8th December, 1964 and state:

(a) whether the team set up under
the leadership of Prof. V. M. Dandekar
for reviewing the working of Fair
Price Shops for foodgrains, the pric-
ing of grains sold through these shops
and for examining general impact of
the sale of foodgraing through fair
price shops on the foodgrains market,
has since submitted its report;

(b) if so, the
thereof; and

recommenrndations

(c) the action taken by Government
thereon?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri D.
R. Chavan): (a) No, Sir.

(b) and (ec). Do not arise.

Shri Subodh Hansda: May I know
whether this matter has been
brought o light that due to
irregular  supply of foodgrains
particularly in  non-wheat pro-
ducing areas, the prices of wheat in
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the open market have become double
and, if so, what steps Government
are taking to check this?

Mr. Speaker: Could he follow ijt?

The Minister of Finance (Shri T. T.
Krishnamachari): No, Sir.

Mr, Speaker: He might repeat it

Shri Subodh Hansda: 1 would like
to know whether this matter has been
brought to light that due to irregular
supply of foodgrains to fair price
shops. . ..

Mr., Speaker: Shri Subodh Hansda
sits on the border He should shout
more loudly.

Shri Subodh Hansda: This
is far away from the Centre.

border

Mr_Speaker: Therefore, he has to
shout more loudly.

Shri Subodh Hansda: I would like
to know whether due to the irregular
supply of foodgrains to fair price
shops particularly in nonwheat pro-
ducing areas the prices have become
double and, if so, what steps Govern-
ment are going to take to check this.

Shri T. T. Krishnamachari: The
question relates to the enguiry in
regard to the working of fair price
shops and the answer was that the
report is not yet ready. I am afraid,
the question put by the hon. Mem-
ber is different,

Shri Subodh Hansda: 1 would like
to know whether it is not a fact that
the control price of foodgrains dilfers
from State to State and whether this
leads to huge smuggling from one
State to another which in turn leads
to black-marketing.

Shri T. T. Krishnamachari: It is an
opinion with which I am in agree-
ment.

Shri S, C. Samanta: May 1 know
how long this Dandekar Committee
will take to finalise its report, and
may I also know how many States
this Committee has already visited
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and whether West Bengal State has
been visited by them?

Shri T. T. Krishnamachari: T will
answer the first part of the question.
It is expected that the report will be
ready very soon—maybe a fortnight
maybe a month.

Shri 8, M. Banerjee: I would like to
know whether it has been brought to
the notice of the hon. Minister that
a good quantity of wheal issued by
the Centre to fair-price shops is sold
in the market by having bogus ration
cards which are kept by the shop-
keepers, and, if so, whether thig Com-
mittee will look into this matter also
and see that wheat is only issued to
genuine card-holders? :

Shri T. T. Krishnamachari: The
fact stateg by the hon. Member is
common knowledge. The  supplies
from the fair price shops are some-
times being diverted. But the com-
miltee is supposed to go into the
whole question. We can only say what
they will do and whether they will
report on this particular aspect of
the working of the fair price shops
after we get the report,

Shri D. N. Tiwary: May 1T know
whether Government are aware that
one of the reasons, and perhaps the
most important reason, for black-
marketing in fair price shops is that
the margin of profit given to the
dealers in fair price shops is so
meagre that after paying cartage
they save nothing?

Mr. Speaker: What has this com-
mittee to do with that?

Shri T. T. Krishnamachari: Any-
way, the inducements for the dealers
to behave properly may or may not
arise by giving them a larger amount.

Distribution of Fertilizers

*927. Shri Vidya Charan Shukla:
Will the Minister of Food and Agri-
culture be pleased to refer to the
reply given to Starred Question No.
174 on the 24th November, 1964 and
state;
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(a) whether the recommendations
of the US Aid Mission in India relat-
ing to the distribution of fertilizers
kave since been considered by Gov-
ernment; and

(b) if so, the action taken on those
recommendations?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) and (b). The
recommendations will be examined
among others in the course of their
enguiry by the Expert Committee
constituted by Government to examine
the long ‘‘erm and short term prob-
lems relating to the distribution of
fertilisers. The Committee is expect-
ed to submit its report by the end
of May 1965. Further action will be
taken by Government after the
receipt of the report of the Expert
Committee,

Shukla; Is it
difficulties

Shri Vidya Charan
rot a fact thai serious
regarding distribution and  produc-
tion of fertilisers have been exper-
ienced and complaints have been sent
to the Government on this matter
during the last ten years, and if so,
may 1 know why no specific action
has yet been taken by Government
to improve the situation?

Shri Shahnawaz Khan: That is the
main reason for setting up this com-
mittee,

Shri Vidya Charan Shukla: May I
inviie your attention to the fact that
the hon. Deputy Minister has repeat-
ed verbatim without any change of
comma or full-stop the answer which
he gave on the 24th November, 1964,

Mr. Speaker: The condition might
be the same just now also.

Shri Vidya Charan Shukla: My
submission is that no action has been
taken by Government during these
four months, and that indicates that
they do not attach any seriousness to
this problem.

CHAITRA 30, 1887 (SAKA)
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The Minister of Finance (Shri T. T,
Krishnamachari): The position in
regard to the supply of fertilisers has
considerably improved. There has
been some more indigenous produc-
tion. I cannot give the exact figures,
but the production is about 40 per
cent more than that of last year. The
real problem is that the demand is
great and the supplies are inade-
quate. Until we reach a position
when the two things coincide, some
kind of abuses are inevitable,

Shri P. C. Borooah: Countries like
Lebanon, Turkey and Ghana are
having increased production of ferti-
lisers to the extent of 45 to 101 per
cent and they have judicious appli-
caiion of fertilisers. May I know
whether any agency has been set up
to instruct our people in similar use
of fertilisers in our country?

Shri Shahnawaz Khan: We have a
very efficient extension agency all
over the country......

Shri Ranga: Question.

Shri Shahnawaz Khan: The demand
is there, but it is a question of
availability.

Shri P. Venkatasubbaiah: May I
know whether apart from the inade-
quacy of the supply of fertilisers.
there is a large-scale adulteration of
fertilisers, and if so, whether this
committee will go into this guesiion
also and suggest remedial measures
so that adulteration of fertilisers
may not take place?

Shri Shahnawaz Khan: If any such
complaints are made to them they
will certainly go into the matter.

Mr. Speaker: The hon. Member
wants to know whether this com-
mittee will look into this aspect also.

Shri Shahnawaz Khan: I do not
think that they have been instructed
specifically in this regard.

Shri Daji: A study team had alreadv
submitted its recommendations. Now,
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another committee is going through
the whole gamut once again. I dn
not understand why a second com-
mittee has been consiituted and for
what purpose. Is it only to get those
recommendations implemented, or to
have a de movo study of the same
subject on which one study team has
already reporied?

Shri Shahnawaz Khan: This com-
mittee will go into all aspects ot
fertiliser distribution, manufacture.
import, etc.

Shri Daji: A third committee wil
then go into ‘he question of imple-
mentation of the recommendations?

Shri Shahmawaz Khan:
is no third committee.

No, there

Shri Indrajit Gupta: May I know
whether it is a fact that the scheme
for collaboration with the Bechtel
Corporation of the USA for setting up
a whole chain of giant fertiliser fac-
tories has run into difficuliies and, if
so, why?

That

Mr. Speaker: will be a

different question.

Shri T. T. Krishnamachari: This
question should be addressed to the
Minister of Petroleum and Chemi-
cals,

Shri Daji: It is a question relating
to fertilisers.

Mr. Speaker: The question relates
to distribution in pursuance of the
recommendations of a committee,

Shri Ranga: Ii is fortunate that
the Finance Minister is on this occa-
sion obliged to give answers to these
supplementaries. In view of what
he himself has admitted, that the
supply is not enough to cope with the
demand, and that the Minister of
Food and Agriculture has been com-
plaining that not enough of foreign
exchange has been made available
to him to be able to start a sufficient
number of factories here and deve-
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lop production, what steps does the
Finance Minister propose ‘o take
when considering the Fourth Plan
allotment. .. ...

Mr. Speaker: He is
Food Minister now.

answering as

Shri Ranga: He also happens to be
Finance Minister. That was why
I started by saying that it is fortu-
nate that he is answering these ques-
tions. Instead of two Ministers
answering it, he is able to answer
for both the Ministries.

Mr. Speaker: Order, order.

Shri Ranmga: What steps does he
propose to take to see thai this
lacuna is made good and adeguate
priority given for allotment of
foreign exchange for all those things
which are needed for the develop-
ment of fertiliser production in our
country?

Shri T. T. Krishnamachari: The
position is recognised; ‘the utmost
importance to be given to fertilisers

is recognised. The target that we
had for the Third Plan of 800,000
tonnes of nitrogen is not likely to

be achieved; it may be under 500,000
tonnes or a little more. In framing
the target for the Fourth Plan, we
are somewhere between 1.5 and 2
million tonnes—if we can do 2 mil-
lion tonnes, it would be better.

There are two aspects in regard to
foreign exchange. One is of finding
foreign exchange to impor: fertilisers.
1 have certainly done to the best of
my ability this year, but I have had
serious difficulty in getting the foreign
exchange for additional jmport of
fertiliser. So far as the future is con-
cerned, if it is a question of putting
up plants, naturally it has a very high
priority in the distribution of foreign
exchange. The matter is engaging the
attention of Government. I can assure
the hon. Member that so far as I am
concerned, I am completely with him
that we should do our best in this
matter.
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Shrimati Lakshmikanthamma: Have
Government requested for supply of
fertilisers under PL 480?

Shri Shahnawaz Khan:
sers under FL 480.

No fertili-

Shri Bade: The hon. Minister said
that the committee is considering the
question of distribution of fertilisers.
‘What is the position until the com-
mittee submits its report? There are
so many complaints from different
states about gistribution of fertilisers.
Are Government taking any steps to
remedy them?

Shri Shahnawaz Khan: Yes, when
any specific complaints are brought to
our notice, we take remedial action.

sit T fay © ST AR aee
¥ < el &1 feAdr avwe 7 it
frw fardi w5 @ fear av i s
7 oari W W B oEw W® "Er
wTT & wi Rt A 9oAt =
z frr & amr gz AteEr v
Z9 ORI 9T TEE FATSmar 1 &
S AR R 5w AT W e aw
FmosE FH R amad Y
TR T AT EE A AW FHSER
fawrfowr w0t f et & ag gamer
7 foar s ?

=Y sgeaTE wi oA faww av W
Faer fgare F40

= TRETATE  ZATL AT faEe
WX FT AT WG awew
FIEA A T FHI  GTE FTEL
¥ oAET Amawy ¥ og@Hw &
98 Wl WUET A feerar a1 fE
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71 51q Fga & i e 4 faw @ g
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w e

Locust Control
.i..
{’ Shri Yashpal Singh:
Dr. L. M. Singhvi:
Shri Vishwa Nath Pandes
l Shri R. G. Dubey:
*929. J Shrimati Savitri Nigam:
{ Shri Onkar Lal Berwa:
| Shri Himatsingka:
| Shri Rameshwar Tantiz
| Shri D. C, Sharma:

Will the Minister of Food and Agri-
rculture be pleased to state:

{a) whether Government propose
to purchase more planes for purposes
of plant protection and locust control;
and

(b) if so, the number thereof, the
expenditure involved and where they
would be located?
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The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) Yes, Sir. It is
proposed to acquire more  aircraft
either by purchase or under some
AID Programme.

(b) The details are being worked
out,

st oo fag 0 O e
AEE At wwgd & faers faw g
T FT GART fF AT § Ay A
2 & fau 780 Tewe #1797y
g

=t gwara &f # AT
AT F1qg aqdTs 6 T8 TR
o & g A A ¥ o d A A
gt ®wig 9 & faw adY &

sitamre fag @ T AGEIT 4R
aaen mEdr & fF 97 e A ¥
T AT AT FAT TFo To THo
FHT § a9 FC WA |

HmgAa W 3g 9w
HTET S g
=Y fagammg avEn I

argn g fF St g @R AT arge
& 37 97 faaen g &9 0

=t wgTEr ol AT TET
gfFen we ¥ 18 @ EGT | FAH
FIUT FUG 26 F@TG € FTIA |

Shri D. C. Sharma: How much loss
do we suffer every year on account of
the inadequacy of locust contro]l in
our country? May I know whether
this loss has been mounting up during
the last few years or it has been going
down?

Shri Shahnawaz EKhan: The esti-
mated loss to our crops due to locust
ang other diseases and pests is about
10 to 15 per cent, which in value of
money comes to Rs. 1,000 crores.
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Mr. Speaker: Is it mounting or
decreasing?

Shri Shahnawaz Khan: We are try-
ing to decrease it.

ot TR g qeg & ST
areat g fF ag St gmeEe o ARl
¥ gmm @ E I F ufafa o £
STEUTT R/ AT gF & f99 ¥ W 3w
qUEGT FT 2 F7A FT FouAT
g1

st mgeaTa &t ;o fegr A

F faw o 71 gard wgr ¥ =F fwar
AT R gHE WAT ETOE B & 99 F 9%
fase & gge @regl @1 7 = F1
59 =gt § zan faar At &

Shri Vidya Charan Shukla: 1Is it
not a fact that Hindustan Aircraft
Limited has produced a plane which
is specially designeq for such opera-
tions? In view pf that, what are the
reasons  for Government importing

these planes instead of purchasing
from Hindustan Aircraft Limited?

Shri Shahmawaz Khan: This is a
very special type of aircraft, and it
has to be fitted with special gears,

Shri Vidya Charan Shukla: Have
they consulted Hindustan Aireraft
Ltd.?

Shri Shahnawaz Khan: The avail-
ability of the local aircraft is not so
much that we can go in for it

st g W ®EAW . § AT
g g f aar wewr ag Ifem anedt
2w waal w1 ST FOET A witE
™ ¥ gy A g AFAT )

weqw  wgrew : fesfedi & aw-
faares  #15 dmr 7 w9 )

st a8 : foRE # & f5 afy
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I F1 FHAT FT GTHT FLAT S8 |
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Insurance of the crops if destroyed by
pests TT & aT¢ § w19 7 F47 fa=r fFa
2

oA WEIAW . 4g AATH |1 gars
T F ATt H ¢ 7 g ae d wmEw
ST AT AEY | 39 99 g wme =
T

Shri 5. Kandappan: I would like
to know whether there is any scheme
with the Government to supply small
power sprayers to the farmers?

Shri Shahnawaz Khan:
we have already a scheme for
manufaciure of sprayers in
country.

Yes, Sir.
the
the

T § T e

*930. =Y aw fag : T ATATTE®
farm am wgEX Wer 4E @A
F g w6 fF

(F) 71 wm @Al GO TF
¥ad A W FT EWEATE 9T
=% qar arT fawm & qoww fear
R

(=) =fz gr, @t 37 9% 74w sfa-
fer &

(7) FT JETEE g SF HATC
T o ¥ A fer o & Wk

(=) afz &, 7 =71 Fav afoormr
wr 7

The Deputy Minister in the Minis-
of Community Development and
Co-operation (Shri B. S. Murthy):
(a) Yes, Sir. A suggestion was made
to the Posts and Telegraphs Depart-
ment jn 1960 that the responsibility
of running extra departmental Post
Offices be entrusted to those Pan-
chayats which asked for it.
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(b) The suggestion was not accept-

ed by the Posts and Telegraphs
Department.
(c) No.
(d) Does not arise.
ot aafag :  Far K S war

g f5 o ds SR ¥ W gee
F A AT F FYT FILO FAATS §, W
1 Ag HAWE I KON OEIR

g

Shri B. §. Murthy: The P. & T;
department said that they would not
like to entrust the responsibility of
running these extra-departmental
post offices to them whereas they
would welcome all assistance from the
panchayauts.

st v fag :  afz omzm T
e femiadiz 3 ag agermn @ fw
Iz AT fFdt g 1C F aganr &1 @
Fad & a1 § s =g g fF oA
FH & oF wEgnr € faw w1 qezE
g e fewEdHe 7 wim , A
| 99ET I F1 24 & fow AT

g

Shri B. S. Murthy: They have not
given anything:

St MY THT F96T . AT
welY #1 9g Aoy § {5 36 g F1 Frd
STERLT T & weAri ¥ forar s
1 WTIA F AW IIET I
FH FT FTAT F A T FE 99T
T OZHE A A OwEm 0T T
femisiz 7 ¢ ge faar &

Shri B. S. Murthy: Yes, Sir. The
extra-departmental post offices are
intended to reduce the cost of estab-
lishing full-fledged post offices and
therefore they are stipulated to work
for a few hours part-time. Teacher?
karnams and others are employed in
this work.
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Shri D. C. Sharma: Is it not a fact
that the postal department refuses to
give the post offices to the panches
and sarpanches because most of them
are illiterate?

Shri B. S. Murthy: The question of
entrusting the post offices to the pan-
ches and sarpanches did not arise: it
was the panchayats which were to be
entrusted.

Shri D. C. Sharma: What are the
panchayats if they are not panches
and sarpanches?

Shri Shree Narayam Das: May 1
know when the suggestion was made
to the Ministry of Panchayatiraj and
whether that Ministry got the gues-
tion examined before making the sug-
gestion to the postal department?

Shri B. 5. Murthy: No, Sir. The
question was taken up by the
Ministry offering the service of the
panchayats to facilitate the establish-
ment of more extra-departmental post
offices.

Shri Shivaji Rao 5. Deshmukh:
What would be the designation of the
sarpanch after he takes over the post
office function? Will he continue to
be addressed as sarpanch or as post-
master?

Shri Daji: Now that the panchayats
are given the power to collect land
revenue and are successfully doing so
in many cases, is the panchayat Minis-
try satisfied with the negative reply of
the PT department?

The Minister of Community
Development and Co-operation (Shri
S. K. Dey): We would much rather
that the postal department sets up
new post offices and I think their pro-
gramme of expansion of post offices
in the rural areas is proceeding
according to plan.

= TagETEE  faed =g § T
AT T F19 weqy=i ¥ foar smar & =
99T | I AT S0 ¥ FT FHAAT At
fot 57 #Y ag 8 T X w1 T FTOO

L
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Shri S. K. Dey: The question of Shri B. S. Murthy: The Post and
using school teachers for part-time Telegraph Department wanted the

duty in post offices is entirely differ-
ent from the entrusting of post offices
to the panchayats.

st FF : IT FT qATA ZAA AT S
& wet o & "HAr W@y

oeaw wEET & S a9AT AE 4
ar f& 3= ger & s= gamEr 5
F% TR 2 #T 9 & 1 femr aw
wEAfemamssaefFs o
FIH T FT GIEAT &1 fgar aJmy |

ot TAATAE © 397 999 78 A9r
fF w1 Fa9 maneEt F1 faar wmar 2
TF T AT & FH WA & fog, o7
I E1 T TATAT TH T F1 F & fqU
FATC & A1 ITE! T FTH T4 €7 24
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Shri B. S. Murthy: The question of
remuneration did not loom Jarge at
any stage. The idea of the Ministry
in asking the extra-departmental post-
offices to be entrusted to the pan-
chayats was to serve the rural people.
There is po question of remuneration
there.

Shri Kapur Singh: May 1 know
whether, in the unlikely event of the
panchayats being entrusted with the
postal work, alternative arrangements
will be made for those who do not
happen to have voted for the Panches
in power?

- Mr. Speaker: Dr. Sarojini Mahishi.

‘ Shri Kapur Singh: Sir, he has
shaken his head. May I take it that
alternative grrangements are not to be
made? (Interruption).

Mr. Speaker: Dr. Sarojini Mahishi.
Dr. Sarojini Mahishi: What is the
nature of the services that the pan-
chayats propose to offer to the postal
department in this connection?

services of the panchayats in collabo-
rating with and assisting the people
wherever they are needed.

Rural Debt

*931. Shri Sham La] Saraf: Will the
Minister of CoOmmunity Development
and Co-operation be pleased to state:

(a) whether as per estimates of
the All India Rural Debt and Invest-
ment Survey of the Reserve Bank of
India total borrowings of the culti-
vating families in the country was of
the order of Rs. 1030 crores in 1961-
62;

(b) if so, whether the main source
of these borrowings has been of the
usurious type; and

(c) the steps so far taken to make
ecredit (Rural) available on easier
terms and in an easier way to the
needy cultivators?

The Parliamentary Secretary to the
Minister of OOmmu.n.ity Development
and Co-operation (Shri Shinde): (a)
Yes, Sir,

(b) Out of the borrowings of
Rs. 1,030 crores about Rs, 244 crores
were cooperative loans and about
Rs. 22 crores were Government
taccavi loans. In the absence of
specific information it i not possible
to say whether other types of loans
were of the usurious type.

(e} The cooperative credit struc-
ture is being strengthened to provide
increased credit to cultivators. Co=

operative loang are being steadily
oriented to production needs wunder
the crop loan system. The volume

of cooperat‘iVe credit (short, medium
and long-term) has increased to
about Rs 310 crores during 1963-64.

Shri Sham Lal Saraf: May I know
whether any attempt has been made
to find out the proportion between
the peasant proprietors, absentee
landlords and the landless labourers
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who have borrowed these amounts?
What ig the proportion of the
borrowings as between these three
categories of people?

Shri Shinde: The surveys are cof-
ducted from time to time, but it is
difficult to give specific information
about the quantum of loan that is
distributed as between the land-
holders, absentee landlords and land-
less labourers, from the data that are
available at present.

Shri Sham Lal Saraf: Now that
the survey has been conducted, this
specific information bringing out the
facts as to how the rural population
is progressing should have been
brought out. In the absence of that,
may I know what further attempts
will be made, firstly, to provide loans
to the needy cultivators or the far-
mers and secondly, to find out
exactly who are the most frequent
borrowers so that their difficulties
could be redressed?

Shri Shinde: From the trend of
expansion, of credit, it can be seen
that most of the credit is taken by
the actual cultivators. The expan-
sion is taking place with remarkable
speed. We started with a volume or
the quantum of Rs, 27 crores in 1951-
62, and we have now reached the
figure of Rs. 310 crores by the end
of the last year.

Shri S. N. Chaturvedi: May 1T
know whether the Government has
tried to make a study of the reasons
why despite the easy terms and faci-
litie; extended by the Government,
it hag not been able to extricate the
poor and the needy people out of the
clutches of the usurers so far?

Shri Shinde: At present, about 40
per cent of the cultivators are being
covered by co-operative loans. This
cooperative credit was only three
per cent when the first rural credit
survey wag undertaken in 1951-52 as
Compared to about 25 per cent now,
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That shows that moneylenders’
borrowings are gradually declining.

Shri Igbal Singh: May I know in
which district the maximwm loan is.
given, and whether it is a fact that
the maximum loan is in those dis-
tricts which are wheat-producing
areas so that the cultivators cannot
get the price for their production?

Shri Shinde: At present credit is
linked with production. Naturally in
areas where cash crops are grown,
the volume of credit is larger than
m other districts.

Shri Igbal Singh: I put a gpecific
question whether maXMmum loan is
given to the wheat-producing areas,
because the cultivators are not given
adequate price for wheat and we
have been stressing this question of
wheat prices all along.

Mr. Speaker: Shri Heda,

Shri Heda: May I know whether
Government hag taken note of the
fact that in certain parts of the
country such as Maharashtra and
Gujarat, the; cooperative credit
scheme is working on healthy lines
while in other parts pulls and group
feelings are working and, if so, what
remedial measures are being taken
so that needy farmers who want to
produce more can get credit easily?

Shri Shinde: Remedial ‘measures
are being taken. In fact, we Thave
suggested that the crop loan system
should be made applicable =wll over
the country. It has been guccessful
in Maharashtra, Gujarat and a few
other States. Moreover, we are alsc
trying to revitalise the societies and
the entire credit structure, as =&
matter of fact,

The Minister of Community Deve-
lopment and Co-operation (Shri S. K.
Dev): It depends very largely on the
metabolic condition of the coope-
rative leadership, which is not so0
easy to develop.
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Shri S. Kandappan: May 1 know
whether (Government is aware of the
fact that the interest changed on the
loans advanced to the cultivator is
very high, considering the poor eir-
cumstances in which they are placed”

Mr. Speaker: Government knows
that; that is a patent fact.

Shri S, Kandappan: [s Government
considering to do anything about it?

Shri Shinde: This matter was con-
sidered by a committee which went
into the problem of taccavl and co-
operative credit. It has suggested
that attempts should be made to re-
duce the rate of interest in certain
areas where it is high. The Govern-
ment of India has accepted the recom-
mendations of the committee and we
have commended them to the State
Governments,

Shri Ranga: May I know whether
Government have assessed the suc-
cess so far made by some coope-
ratives In  Gujarat with what is
known as revolving credit, whereby
a peazant is offered a certain amount
of credit, but he is not expected to
draw it immediately. It is there
with the local bank. As and when
he needs it, he goes on drawing upon

it and when he has some spare
money, he pays it back. In that
way he would always be able to

count upon the necessary credit for
carrying on his agricultural opera-
tions.

Shri Shinde: As
Gujarat the crop loan system is
mainly adopted. Suppose =a culti-
~vator growg different crops, naturally
‘\according to the needs of the crops,
loans are advanced. Perhaps the
hon, member is referring to that.

I have sgaid, in

Roads in Tribal Blocks
*932. Shri H. C. Soy: Will the
Minister of Social Security be pleased
to state:
(a) whether it is a fact that in
tribal blocks in Bihar the most-felt
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needs are the improvement of poads,
providing ‘irrigatior. facilities and
opening of secondary schools;

(b) whether it is also a fact that
large sums under varipus headg of
expenditure remain unspent and un-
utilised; and

(e} if the reply to parts (a) and
(b) above be in the affirmative, the
steps taken to fully utilise the sums
for 'meeting the needs of the tribal
people?

The Deputy Minister in the Depari-
ment of Social Security (Shrimati

Chandrasekhar): (a) Yes, these are,
indeed, among the many pressing
needs.

{b) Yes.

(c) The shortfalls are mostly due
to unwillingness on the part of the
tribals themselves to come forward
with their due share of contribution
towards the welfare schemes. Keep-
ing in view the poor economic con-
ditions of the tribals, the Government
of India have already waived the
public contribution in the case o1
drinking water supply schemes ana
they have also under consideration
the question of waiving public con-
tribution in the case of other schemes
also. The Government of Bihar have
also launched a special programme
by which it is hoped that the alloca=
tions will be utilised ‘more fully in
future.

s go Wo WA : FT ALHIT T IH
T K ARFIL §, AT 7 A2 2 Al
T LFTT 30 A¥EH F AT FOOWA
fFmam & faudr i gz F@= A
FAF Er AEg FTOUE, (1) S Ao Fo
Hio wifs guearsadr w2 fzar sman 2
AT e GH EU E Agt giar fF T
T At & d F agEafa ¥ w1 AT,
=iT (2) & =t g aiw § fF e
T fret F0 F1 g7 w7 & faw amm
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ST & IEE!T T AE & g T FAT AT
F1ZH a1 ¥ 919 &3 1 fa=mme g 7

Shrimati Chandrasekhar: 1 have
‘already stated in my answer that we
have waived the contribution for
+drinking water supply schemes. For
the other schemes which are taken up
in the tribal areas the question of

waiving the contribution is wunder
consideration.
Mr. Speaker: He wants to know

‘whether one of the reasons is that
because of poverty they are unable to
contribute labour?

Shrimati Chandrasekhar: That is
true. That is the main reason why
we have waived the contribution in
‘one sctheme. We are considering the
-question of doing it in respect of the
-other schemes also.

ﬁaofom:ﬁﬁwﬂﬁ?
IETEALT FETF FT qfMET W T H
st 741 T8 21 w@r & fwag -
arfaat & fi= ¥ FmFaF ¢ GEI I
A AT FAT egEwar 4 7

Mr. Speaker: He is asking about
giving training to the workers.

Shrimati Chandrasekhar: People
“who are working and who are expect-
ed to work in the tribal areas are
given training and orientation also in
the tribal programmes.

Shri Subodh Hansda: Since this
question relates only to  Tribal
Development Blocks and the hon.

Deputy Minister stated that public
contribution will be waived in the
Tribal Development Blocks, may I

know whether similar conditions will
be applied to non-tribal development
Block areas also?

Shrimati Chandrasekhar: I have not
followed the second part of the
question.

Mr. Speaker: He wants to know
whether the same thing will be applied
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to non-tribal areas also. That is not
for this Minister to answer.

Shri Himatsingka: Is the hon.
Minister aware that this reduction has
not been effected in most of the areas
in Bihar in the tribal areas and it is
urgently necessary that it should be
done?

Shrimati Chandrasekhar: What has
not been done?

Mr. Speaker: The hon. Member
complains that in Bihar Tribal areas
this has not been done.

Shri Himmatsingka: And, therefore,
no work is being done in respect of
wells etc.

Shrimati Chandrasekhar: The Bihar
Government has launched a special
programme and we are expecting that
the allocations will be fully utilised.

o WAGAE TRY © 3T HAT9T FT
= I oA o # fF oSy e
ga ¥ I9 & 19 ¥ F1 ABET AR A1 2,
g9 &7 gTHEaE fawm & av g 5,
§ A9 T4 ¥ THfAU A a9 g #
fF 37 1 W 7 FEwar ST R
s 991 AT & foaw gt & 7

Shrimati Chandrasekhar: No, Sir;
the B.D.O's and other officers expected
to work in the tribal areas have to
learn the tribal languages and incen-
tives are given to make them learn
the tribal languages.

Shri Basumatari: The hon. Deputy
Minister stated that the tribal pecple
have failed to avail of the opportunity
and therefore, they have not been
able to get the benefit of the schemes.
May I know what machinery the Gov-
ernment has to find out and determine
how the tribal people can be made to
come forward and avail of this oppor-
tunity afforded to them?

Shrimati Chandrasekhar: It s
berause the tribals were not able to
contribute that the programmes could
not be fully taken up and they could
not succeed. Now we have waived
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the public contribution. I have not
got anything else to add.

Shri Sham Lal Saraf: In view of
the backwardness and illiteracy of
these people living in the tribal areas,
may 1 know what positive incentives
are given to these people to come
forward and associate themselves
with the developmental works in the
tribal blocks?

Shrimati Chandrasekhar: The hon.
House is aware that these tribal
blocks are just the same as the com-
munity development blocks. But the
tribal blocks have smaller areas,
lesser number of people and more
money, and specia] programmes are
earmarked for the tribal develop-
ment,

Shri Sham Lal Saraf: What are

the incentives?

Shrimati Chandrasekhar: This
waiving of public contribution will
be one of the incentives to take up
these programmes.

S geR W $GIE | FAT qE a9
e ¢ & weg wIw & wifzar T w1
Fvg gTOT A1 AZATT HET HES &Y AW §
I FT ATH INF THTC H AT A &
wrfgarfasi #1 Adt foemr £ 7 #ar @
F1 @ arq 71 &% forerga foer 2 7

Shrimati Chandrasekhar: This is too
much of a general question.

Mr, Speaker: She may say whether
any complaints have been received.

Shrimati Chandrasekhar: If any
particular complaint is brought to
our notice we will look into it.

Sugar Export Policy

*933. Shri Indrajit Gupta: Will the
Minister of Food and Agriculture be
pleased to refer to the reply given
to Starred Question No. 455 on the
16th March. 1965 and state:

ta) the reason for the estimated
foreign exchange earning in 1965 on

332 (Ai) LSD—2,
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account of sugar cxports falling short
of the estimated subsidy payable to
the Indian Sugar Mills Association;

(b) whether this trend is likely to
continue; and

(e} if so, whether Government are
considering any reversal of its sugar
export policy?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
D. R. Chavan): (a) Lower interna-
tional prices of sugar at present pre-
vailing.

(b) It is difficult tv forecast.
(¢) No Sir.

Shri Indrajit Gupta: To the second
part of my question the Minister has
replied that “it is difficult to fore-
cast”. My gquestion was whether this
trend is likely to continue and, if so,
whether Government are considering
any reversal of this policy since
there js no point in paying a high
subsidy if the foreign exchange earn-
ings are pot going to be worthwhile.

The Minister of Finance (Shri T. T.
Krishnamachari): As my colleague
has stated, it is very difficult to fore-
cast. Now, because commitments
have been made, both in regard to
USA and other international markets,
they have to be honoured. It may be
that if we lose a market because the
price is low. we may not be able to
capture it again. These are the
considerations that made the Govern-
ment continue to sustain the losses
that they do now.

Shri Indrajit Gupta: Since the
entire sugar indusiry and business
is concerned in this matter, may I
know whether if the Government
decides to continue this subsidy, it
will also consider subsidising the
cultivators, by raising the price of
sugarcane to the cultivators who sup-
ply sugarcane to the subsidised mills?

Shri T. T. Krishnamachari: ‘The
hon. Member would realise—and I
think he does—that the present FOB
price of sugar is Rs. 960 per ton and
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this has increased over a period of
time by about Rs. 150 per ton because
of the increased prices that are
given to the growers. That is one
of the reasons why the disparity
between the international price and
our own price is so great. If we
further increase the price paid to the
Erower, the disparity will also
increase,

st fasrm same - owdly WY S A
A= fF 7K gW I wwdET A
HATS AE F40 A1 981 F ATH HI AA
FE A F oy wwar g fFoawaE
#Y gg fagdt a7 gvng avt 9w §,
g qF FA A9 g W7 EE Z AT
FT4 AR ?

Shri-D. R. Chavan: 91,000 tons. The
rate would be Rs. 585 per ton.

Shrimati Ramduolari Sinha: May I
know how much concessions have
been granted by Government to the
sugar mills Association for export of
this sugar deal and whether anything
has been given to the farmers to
increase production of sugar for its
export abroad?

Shri T. T. Krishnamachari: 1 have
mentioned that over a period of time,
a short time, the prices have increas-
ed greatly because of the increase of
price that we have given to the
farmer. These two things are not
really related.

Shri S. M. Banerjee: On an earlier
occasion, the then Minister of Food
and Agriculture, Shri Swaran Singh,
assured the House that Government
will respect the commitments but in
future they may not make further
commitments regarding the export of
sugar to other countries. 1 want to
know whether it is a fact that even
in 1965 more commitments were
made and, if so, why it has been
done at the cost of internal consump-
tion?

Shri T. T. Krishnamachari: I have
mentioned that the commitments that
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have been made are 91,000 tons to
USA, where the price is much more
favourable than in other markets,
and 127,000 tons in all. These com-
mitments have been made in the
hope that we can keep or retain those
markets and also that the present
price in the international market,
which last week was about £23,
would rise, as it did rise to about
£100 once.
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a1 F47 fF :
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T
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WRITTEN ANSWERS TO
QUESTIONS

Credit to Farmers

*528. Shri P. R, Chakraverti: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether the Food Corporation
of India has taken steps to disburse
credit to the producers with a view
to ensucing increased production of
foodgrains;

(b) whether the existing practice
of giving a fixed amount of loan,
irrespective of the acreage is being
abandoned in favour of the system
of granting loan in proportion to the
extent of lands proposed to be culti-
vated; and

(e} whether the Corporation has
decided to pay in advance againsi
grains to be harvested by the ryots?

The Minister of Finance (Shri T. T.
Krishnamachari): on behalf of the
Minister of Food and Agriculture:
(a) to (¢). The Food Corporation of
India is examining the guestion of
providing credit facilities to the far-
mers and, for this purpose, has cons-
tituted a Committee consisting of
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its Chairman, a representative each
of the Department of Agriculture,
Food and Co-operation, and of the
Reserve Bank.

Crushing of Sugarcane in Bihar

7 Shri K. N. Tiwary:
Shri P. R. Chakraverti:
Shrimati Ramdulari Sinha:
Shri ¥ashpal Singh:

*935.

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether Government are aware
that more than one million maunds of
sugarcane in the District of Champa-
ran (Bihar) are left uncrushed; and

(b) the steps taken to help the
agriculturists concerned in this dis-

tressing situation created by the lack
of demand?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
D. R. Chavan): (a) and (b). The
Bihar Government has informed that
there is some surplus sugarcane in
some of the factory areas in the
District of Champaran and the same
has been diverted to other neigh-
bouring sugar factories. The State
Government expect that the entire
cane would be utilised before the
factories close down for the season.

Production of Sugar

936 [ Shri Shree Narayan Das:
"1 Shrimati Savitri Nigam:

‘Will the Minister of Food and Agri-
culture be pleased to state:

(a) the latest position in regard to
the production of sugar during 1964-
65;

{b) the number of sugar mills which
are s'ill working in the country; anc

(c) the latest position of stocks of
sugar with the mills, Government
and the traders and the prospect of
export?
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The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
D. R. Chavan): (a) The production
of sugar during 1964-65 wupto Tth
April, 1965 iotalled 27-19 lakh tonnes.

(b) 132 as on 15th April, 1965.

(c) The stocks of sugar with fac-
tories on Tth. April, 1965 were 1743
lakh tonnes. Government does not
hold any stocks. Distribution of sugar
being controlled, stocks with traders
are as allotted by State Govts, for
immediate distribution. 2'5 lakh ton-
nes of sugar is expected to be expor-
ted during the year 1965.

Prices of Foodgrains

( shri Yudhvir Singh:

| Shri Yashpal Singh:

| Shri Krishnapal Singh:
| Shri Rameshwar Tantta:
| Shri Kapur Singh:

") Shri Naval Prabhakar:
| Dr. Ram ManChar Lohia:
Shri Kishen Patinayak:
Shri Ram Sewak Yadav:

LShri Mohsin:

*937

Will the Minister of Food and
Agriculture be pleased to state:

(a) whether it is a fact that prices
of wheat and other foodgrains have
started showing an upward trend;

(b) if so, the action taken by Gov-
ernment to arrest the price rise;

(¢) whether it is also a fact that
this rise is attributed to the mnon-
availability of imported wheat; and

(d) if so when imported wheat is
expected to be made wuvailable to
consumers?

The Minister of Finance (Shri T.
T. Krishnamachari) on behalf of The
Minister of Food and Agriculture:
(a) and (b), After a somewhat steady
fall in the prices of wheat since
Junuary, 1965 there has been a re-
versal of the trend and some rise in
the prices of wheat and certain
coarse grains has taken place during
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Threatened Strike by Bombay Sea-
men

Shrimati Savitri Nigam-
4 Shri Yashpal Singh:
Leihri Kapur Singh:

Will the Minister of Transport be
pleased to state:

(a) whether it is a fact that 5000
Seamen of Bombay have threatened
to go on strike if their demand for
increase in their salaries is not agreed
to; and

(b) if so, the Government's reac-
tion thereto?
The Minister of Tramsport (Shri

Raj Bahadur): (a) No, Sir,

(b) Does not arise.

Procurement of Foodgrains

*941. Shri M. Malaichami: Will the
Minister of Food and Agriculture be
pleased to refer to the reply given to
Starred Question No. 747 on the 6th
April, 1965 and state:

(a) whether Government’s attention
has been drawn to a press report that
fixation of prices of foodgrains may
aggravate nflation; and

(b) if so, the measures Govern-
ment propose to take to intensify
procurement without ageravating
inflation?

The Minister of Finance (Shri
T. T. Krishnamachari) on behalf of
the Minister of Food and Agriculture:
ta) and (b). The Hon'ble Member
15 probably referring to the criticism
1 a section of the press regarding
fixation of maximum prices for cer-
tain foodgrains, The Government
doeg not consider the criticism to be
justified.

APRIL 20, 1965

Written Answers 9928
Rationing in Delhi
Shri P. C. Borooah:
“942 Shri Yashpal Singh:
.| Shri Bagri:
LShﬁmﬂ.i Renuka Barkataki:

Will the Minister of Food and
Agriculture be pleased to state:

(a) whether it is a fact that the
Government of Punjab have recently
urged that rationing be introduced in
Delhi which depends mainly on that
State for its food requirements; ana

(b) if so, Government's reactlon
thereto?

The Deputy Minister in the Mun-
istry of Food and Agriculture (Shri

D. R. Chavan): (a) No, Sir.

(b) Does not arise.

Reorganisation of Income-Tax Appel-
late Tribunals

[ Shri Yashpal Singh:
*943. { Shri Ramachandra Ulaka:
|_ Shri Dhuleshwar Meena:

Will the Minister of Law be pleas-
ed to refer to the reply given to Star-
red Question No. 291 on the 1st
December, 1964 regarding the re-
organisation of the Income-Tax Ap-
pellate Tribunals and state the deci-
sion taken in the matter?

The Minister of Law and Social
Security (Shri A. K. Sen): The mat-
ter is still under consideration.

Sugar Price Enquiry Commission

{ Shri Ramachandra Ulaka:
| Shri Dhuleshwar Meena:
Shri Jashvant Mehta:

* Shri Bibhuti Mishra:

*944. / Shrl Yudhvir Singh:
Shri Hukam Chand
Kachhavaiya:
| Shri Bade:
| Shri Jagdev Singh Siddhanti:

Will the Minister of Food and Agri-
culture be pleased to refer to the
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reply given to Starred Question No.
513 on the 15th December, 1964 and
state:

(ay whether the Sugar Price En
quiry Commission has since submitted
its final report;

(b) if so, the main recommenda-
tions thereof; and

(c) the decisions of Government

thereon?

The Deputy Minister in the Minis-
try of Food amnd Agriculture (Shri
D. R. Chavan): (a) No, Sir.

(b) and (c). Do not arise.

Looting of Fair Price Shops

*945. Shri Yashpal Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the number of looting incidents
of fair price shops which occurred in

the country in 1964, State-wise: and

(b} the reasons therefor and steps
taken to prevent such incidents?

The Deputy Minister in the Minis-

try of Food and Agriculture (Shri
D. R. Chavan): (a) There were two
incidents in Kerala and three each

in Mysore and Uttar Pradesh.

(b) In pne of these cases, looting
was the result of the bad behaviour of
the shopkeeper and in another delav
in issue of foodgrains. The  other
cases were results of instigation by
certain local miscreants or anti-social
elements taking advantage of tempo-
rary short supply. Police arrested the
culprits in most of the cases and
placed charp~-sheets before the con-
cerned courts.

Developmeni of Horticulture

2366. Shri Earni Singhji: Will the
Minister of Food and Agriculture be
Pleased to state:

Written Answers CHAITRA 30,
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(a) the amount of subsidy and
grant sanctioned and given to tihe

Rajasthan Government for the deve-
lopment of horticulture during 1964-
85; and

(b) the amount already given dur-
ing the Third Five Year Plan?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahpawaz Khan): (a) and (b):

Year Loan Grant Total
Rs. Rs. Rs.
1961-62 3,22,000 8,387  3,30.387
1962-63 2,23,060 20,643  2,52.643
1963-64 1,24,000 69,548 1,93,543
1964-65 2,20,000 36,750  2,56,750
TOTAL.  §,89,000  1,44,328 10,33,328

Local Development Works in
Rajasthan

J Shri Dhuleshwar Meena:

2367. | Shri Ramachandra Ulaka:

Minister of Community
Cooperation be

Will the
Development and
pleased to state:

{a) the total amount granted to
Rajasthan for local development
works during 1964-65; and

(b) the amount proposed to be
granted to the State for the same pur-
pose during 1965-66?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri B. S. Murthy):
(a). A sum of Rs. 2560 lakhs was
released as central grant to the Gov-
ernment of Rajasthan for Local Deve-
lopment Works Programme during
1964-65. '
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(b) The matter is under considera-
tion.

Vocational Training of S.C. & S.T.

[ Dr. Chandrabhan Singh:
2368, ) Sbri Vidya Charan Shukla:
) Shri Uikey:
Shri R S. Pandey:

Will the Minister of Soclal Security
be pleased to state:

(a) the number of vocational insti-
tutions operating in the country for
the vocational training of Scheduled
Caste and Scheduled Tribe students;
and

(b) whether Government propose
to increase the same in view of rising
consciousness amongst these people?

The Deputy Minister im the Depart-
ment of Social Security (Shrimatl
Chandrasekhar): (a) and (b). The
required information is being collect-
ed from the various State Govern-
ments and it will be laid on the Table
of the House as soon as it is received.

Survey of Minor Ports by the Minor
Ports Dredging and Survey Organl-

sation
2369. Shri Dharmalingam: Wil] the
Minister of Transport be pleased
to state:

(a) the names of minor ports sur-
veyed so far during the Third Plan
by the Minor Ports Dredging and Sur-
vey Organisation; and

{b) the reasons for not making ade-
quate progress by their organisation?

The Minister of Transport (Shri
Raj Bahadur): (a) and (b). A state-
ment giving the information, required,
is laid on the Table of the House.
[Placed in Library, see No. LT-4215/
65].
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Hotels in Public Sector

{ Shri Dharmalingam:
2370. <{ Shri Onkar Lal Berwa:

|_Shri P. H. Bheel:

Will the Minister of Transport be
pleased to state:

(a) the number of hotels proposed
to be built in the public sector by the
India Tourism Hotel Corporation;

(b) the places where they will be
established; and

(c) when they are likely to be
established?
The Minister of Transport (Shri

Raj Bahadur): (a) The India Tourism
Hotel Corporation in likely to put up
17 hotels at places of tourist interest.

(b) Places of Tourist interest where
India Tourism Hotel Corporation will
build hotels, are as follows:—

1. Bombay,
2. Calcutta.
3. Aurangabad.
4. Delhi.
5. Madras.
6. Madurai.
7. Jim Corbett Park.
8. Bhubaneshwar.
9. Agra.

10. Hyderabad.

11, Varanasi.

12. Konark.

13. Manali.

(c) The hotels will be set up by
1968. The India Tourism Hotel Cor-
poration will, however, undertake a
feasibility studay regarding the justi-
fication, type and size of the hotel

before taking a decision to build a
hotel at any place.

Loan for Hoteliers and Taxi Operators

2371, Shri Dharmalingam: Will the
Minister of Transpcrt be pleased to
state:

(a) whether any requests
been received from the hoteliers

have
and
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_ grant of

A

tourist taxi operators for loans from
the Madras State;

{b) it so, their number; and

(¢) the number of appiications
which have been considered favour-
ably?

The Minister of Transport (Shri
Raj Bahadur): (a) No requests for
loang have been received
from taxi operators from Madras
State. As regards hoteliers, no spcci-
flc requests for grant of loans have
been received from hoteliers irom
Madras State but enquiries are ofien
received about the sources from which
loans to the Hotel Industry are avail-
able. Since the Department of Tour-
ism does not grant any loans, the
boteliers are advised to apply to the
State Finance Corporation or the In-
dustrial Finance Corporation,

{b) ang (c). Do not arise.

Metal Tokems for Milk Supply

2372, Shri Ram Harakh Yadav: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether the Delhi Milk Scheme
proposes to introduce metal tokens in
place of the cards for the use of the
consumers of the milk in the Capital;

(b) if so, the reasons for the change;
and

(¢) when the change is likely to
come into effect?

The Deputy Minister in the Minis-

try of Food amd Agriculture (Shri
Shahnawaz Khan): (a) Yes.
(b) Metal tokens will avoid the

Jeed for periodical renewal of cards,
and will eliminate the possibility of
issue of unauthorised cards or of
tampering of authorised cards.

(c) In about 4 to 5 months.

wTET AT waA

2373 st fagme wEw
w1 amfoe g w4 15 fewmy,
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8.C. & S.T. in Madhya Pradesh

2374. Shri Lakhmu Bhawami: Will
the Minister of Social Security be
pleased to state:

(a) whether the 1961 Census gives
the full account of the population of
each Scheduled Castes and Scheduled

Tribes Community of Madhya Pra-
desh; and
(b) it so, the population of each

community?

The Deputy Minister in the Depart-
ment of Social Security (Shrimati
Chandrasekhar): (a) Yes.

(b) Two statements giving the
community-wise population of Sche-
duled Castes and Scheduled Tribes
are laid on the Table of the House.
[Placed in Library, see No. LT-.
4216/65].

Khadi and Village Industries in
Madhya Pradesh

2375, Shri Lakhmu Bhawani:
the Minister of Social Security
pleased to state:

(a) the nature of schemes approv-
ed by the Central Government for the-

will
be
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development of Khadi and Village in-
dustries in Madhya Pradesh during
1964-65; and

(b) the extent of the implementa-
tion of these schemes and their loca-
tions in the State?

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao):
{a) Schemes for the development of
Khadi and Village industries are not
approved by the Central Governmernt.
Financial assistance for such schemes
in the form of loans and grants for
various purposes such as training, ex-
hibition, production and/or sales,
research, propaganda, publicity, pur-
chase of machinery and construction
of buildings, etc. is however given
to the executing agencies by the
Khadi and Village Industries Com-
mission. Rebate on  retail ssle of
Khadi (which has been replaced with
effect from 6-4-1964 by free weaving
subsidy in respect of cotton Khadi)
and subsidy on production and sales
of Khadi and a few of the village in-
dAustries is also given to the produe-
tion and the selling institutions. Sub-
sidy is also given on some selected
Improved tools.

(b) Information regarding the ex-
tent of implementation of the various
schemes for the development of khadi
and village industries in Madhya
Pradesh during 1964-65 is being col-
lected and it will bo laid on the Table
of the House in due course. How-
ever, a statement showing the loca-
tion of the institutions assisted during
1964-65 is laid on the Table of the
House. [Placed in Library, see No.
LT-4217/65].
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Crop Damaged by Rats

2380. Shrimati Ramduolari Simha:
Will the Minister of Food and Agri-
cultare be pleased to state:

(a) whether any estimate of the
damage done to foodgrains by rats has
been prepared;

(b) if so, the details thereof as well
as the details of the survey iade;
and

(c) the steps being taken to afford
protection to peasants from the
ravages of rats?

The Deputy Minister im the Minis-
try of Food and Agricalture  (Shri
Shahnawaz Khan): (a) and (b). No
accurate assessment with regard to
losses caused by rats in India has
been made. It is estimated that about
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5 per cent of the total produce in the
field and godowns is damaged by rats.

(¢) The following steps are being
taken to afford protection to the pea-
santg from the damages by rats,

(i) Distribution of rodenticides
at subsidised rates;

(ii) Conduct of anti-rat cam-
paigns in cooperation with far-
mers;

(iii} Organising training pro-
grammes in the methods of rat
control;

(iv) Distribution of informatiocn
literature on rat control; and

(v) Propagation of adoption of
rat-proof and improved storage
structures.

Wynad Colonisation Scheme

2381 I Shri A. V. Raghavan:
1 Shri Pottekkati:

Will the Minister of Transport be
pleased to state:

(a) whether a proposal to construct
a road under the Wynad Colonisation
Scheme in Kerala has been delayed
for want of funds;

(b} the estimated cost of the work;
and

(c) the amount sanctioned for this
during 1965-667

The Minister of Transport (Shri Raj
Bahadur): (a) to (c). The Wynad
Colonisation Scheme is a State project.
The State Government are, therefore,
primarily concerned with the subject
matter of the question. They have
intimated that there is no proposal to
construct any new road in the
Wynad Colony area. Therefore, pre-
sumably the question relates to the
work of black-topping the road ccn-
necting Vaduvanchal to mile 57/2 of
the Chundale-Mysore Frontier Road
in the Colony. The estimated cost of
the work is Rs. 2 lakhs. The work
has already been taken ip hand and
a sum of Rs. 61,418 has been spent
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upto the 31st March 1965. The allot-
ment for the year 1965-66 is under
the consideration of the State Govern-
ment.
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F.A.0. Experts

( Shrimati Savitri Nigam:
2384 J Shri P. R. Chakraverti:
"3 Shri P. C. Boreoah:
1 Shri K. N. Tiwary:
Will the Minister of Food amd Agri-
‘culture be pleased to state:

(a) whether the F.A.O. experlz in
Kerala are providing technical help
and organisational assistance; and

(b) if so, whether they will extend
that help to U.P. Government also?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) An ad hoc
team of F.A.O. experts visited Kerala
in December, 1964 with a view to as-
sessing the technical feasibility of
increasing rice production in the low-
lying problem areas of the State.
Based on their recommendations, the
Government of Kerala is preparing a
scheme to ask for technical and eco-
nomic  assistahce from the UN.

Special Fund.

(b) The question of making an ap-
proach to the FAO will be examined
on receipt of a proposal from the U.P.
Government.
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Nalagarh Commitiee

2386 J Shrimati Savitri Nigam:
" Shri P. C. Borooah:

Will the Minister of Food and Agri-
culture be pleased to refer to the
reply given to Unstarred Question No.
1135 on the 8th December, 1964 and
state the names of the States where
the recommendations of Nalagarh
Committee regarding the District level
administration and training and edu-
cation of village level workers have
been given effect to?

The Deputy Minister in the Minis-
try of Food amd Agriculture (Shri
Shahnawaz Khan): The recommenda-
tion of the Nalagarh Committee relat-
ing to the district lewvel Administra-
tion has been given effect to hy all
the States excepting Andhra Pradesh,
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Jammu & Kashmir and Gujarat. The
Governmenments of Andhra Pradesh
and Jammu & Kashmir have not given
any reasons for the non-acceptance
of this recommendation. The Govern-
ment of Gujarat has stated that this
is not necessary in view of the fact
that they have got blocks now in
most of the Talugas as in the districts.

The recommendation of the Nala-
garh Committee relating to the train-
ing and education of the V.L.Ws. has
vecn given effect to by all the States
excepting Gujarat, Jammu & Kashmir
and Mysore. No reasons have been
given by these three States for the
non-acceptance of the recommenda-
tion.

The reply from the Government of
Orissa pertaining to the above recom-
mendations is still awaited.
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Rocket Travel

2388 J Shri R. G. Dubey:
" | Shrimati Savitri Nigam:

Will the Minister of Civil Aviation
be pleased to state:

(a) whether government are aware
of the feasibility study going on in
the United States about the rocket
travel between major cities of ihe
world; and

(b) if so, whether his Ministry are
in a position tp state whether at any
stage it would be possible to use this
Vehicle for civil transportation with-
in India?

The Minister of
(Shri Kanungo): (a)

Civil  Aviation
Na, Sir.

(b) Does not arise. However, at
present,  even travel in Supersonic
aircraft is presenting several problems
for which a  solution is vot 1o be
found. It would be a lomg long way
for us to go before we can goi mnto
the age of rocket travel.

‘Training of Extension Workers

2389. Shri Yashpal Singh: Will tihe
Minister of Ford and Agriculture be
pleased to state:

(a) whether it is proposed to ini-
tiate a massive {raining programme
for extension workers and farmers in
the districts where intensive agricul-
tural programme is being carried out;

(b) if so, when it will vommence;
and

(c) the amount likelv to be spent
on this programme?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) to (¢). A
massive training programme for Fx-
tension Workers and Farmers in In-
tensive Apgricultural Areas has been
initiated. No extra finances have
been provided for implementing this
programme, A statement outlining
the programme is laid on the Table of
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the House. [Placed in Library, see
No. LT-4218/65].
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Coal Mines Provident Fusd

2392 J Shri Ramachandra Ulaka:
'\ Shri Dhuleshwar Meena:

Will the Minister of Soecial Security
be pleased to state:

(a) the amount credited to the ac-
count of Coal Mines Provideat Fund
for the period ending 1964.

(b} the number of employees sub-
scribing to the Fund; and

fc) the manner in which the Fund
was invested?

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao): (a)
Rs. 45,70,49,406/- (upto the 30th
September, 1964).

(b) 418,791 (actual number of
subscribers during 1963-64).

{c) The accumulations in the Fund
were invested in Central Government
Securities according to the follow-
ing set pattern:—

National Defenze Certificates
and Defence Deposit Certi-

ficates ... 20%
Other Government of India
Securities including National
Defence Bonds L. B0%

Co-operative Movement
¢ Shri Rama:handra Ulaka:
2393./ Shri Dhuleshwar Meena:
Shri Rama Chandra Mallick:

Will the Minister of Community
Development and Co-operation be
pleased to state:

(a) whether any loan or aid was
given by the Centre to the Orissa
Government during 1964-65 lo gear
up Co-operative movement;
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(b) if so, the details thereof; and

(e) the total amount proposed to be
given to the State during 1965-667

The Deputy Minister in the Minmis-
try of Community Development and
Cooperation (Shri B. §  Murthy:
(a) Yes, Sir.

(b) A statement is laid on the Table
of the House, [Placed in Library,
see No, LT-4219/65].

(c) This will be worked out on
receipt of details of provisions includ-
ed in the Staie Budget under diffe-
rent schemes.
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Handicrafts Industry Orissa

( Shri Ramachandra Ulaka:
2395. { Shri Dhuleshwar Meena:
| Shri Rama Chandra Mallick:

Will the Minister of Social Security
be pleased to state:

(a) the amount given by the Centrc
to the Orissa Government for the
development of handicraft industry in
the State during 1964-65; and

(b) the amount proposed to be given
to that State for the same purpose
during 1965-667 B

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao):
fa) Rs. 530 lakhs.

(b) The quantum of Central ass=is-
tance to be given to the Orizsa Gov-
ernment for the development of han-
dicrafts during 1965-66 wil] be work-
ed out at the end of the year. How-
ever, including the State Govern-
ment’s share, Rs. 456 lakhs have been
allocated, of which the Central Gov-
ernment’s share is Rs. 3'50 lakhs

Colonles for S.Cs. & 5.Ts. in Orissa

[ Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka:
"} Shri Rama Chandra
[ Mallick:

Will the Minister of Social Securicy
be pleased to state:

fa) whether there is any proposal
for the construction of colonies for
the Scheduled Tribes and Scheduled
Castes people in Orissa during the
current financial year;

(b) if so, the details thereof; anda

(c) the total amount sanctioned for
the purpose?

The Deputy Minister in the Depars-
ment of Social Security (Shrimast
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Chandrasekhar): (a)
Scheduled Tribes only.

Yes, Sir, tor

(b) Provision for the construction
of 200 houses was made during 1964-
85,

(c) Rs. 2'50 lakhs.

Ambar Charkha Training Courses

J Shri Dhuleshwar Meena:
1 Shri Ramachandra Ulaka:

Will he Minister of Social
rity be pleased to state:

2397,

Secu-

(a) the number of Ambar Charkha
Training Courses conducted in Orissa
during 1964-63;

(b} the total number of trainees

who took part: and

(¢) the total expenditure ncurred
thereby?

The Deputy Minister in the Minis-
try of Law (Shri Jagamatha Rao):
(a) 80 (upto February, 1965).

b)) Admitted—1247, Trained—913
(From Apyil, 1064 to February,
1965).

iv) Ra. 35,851 (April, 1964 to

February, 1965).

Sheep from USSR,

[ Shri Vishwa Nath Pandey:
2398 J Shri Onkar Lal Berwa:
") Shri P. H. Bheel:
| Shri Ram Harkh Yadav:

Will the Minister of Food and
Agriculture be pleased to state:

(a) whether it is a fact that some
Russian Merino Sheep have arrived
in Mount Abu (Rajasthan); and

(b) if so, the total number of sheep
received and the total expenditure
incurred thereon?

The Depuly Minister in the Minis-
trv of Food and Agriculture (Shri
Shahnawaz Khan): (a) Yes, Sir.

332(Ai) LSD—3.
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(b) 25 sheep were procured for the
Rajasthan Government at an ap-
proximate expenditure of Rs, 27,000.

Indian Vessel “Vishva Jyoti"

2199, J Shri D. C. Sharma:
" | Shri Vishwa Nath Pandey:

Will the Minister of Tramsport be
pleased to state:

(a) whether the 9173 ton Indian
moior vessel “Vishva Jyoti” collided
with the British tanker Esso Wands-
worth in the Thames near Gravesend
South East England on the 10th
March, 1965 and was damaged consi-
derably: and

(b) it so, the details of the inei-
dent and the loss sustained?

The Minister of Transport (Shri
Raj Bahadur): (a) and (b). Yes, Sir.

The m.v. ‘Vishva Jyoti" was pro-
ceeding up River Thames from
Gravesend to London on the 10th

March, 1965 under the charge of
the River Pilot. The visibility at
that time was poor due to fog but
the river was still navigable. The
vessel noliced a small vessel coming
down the river. While manoeuvring
to avoid this small craft, she drifted
too far to the South side of the river
and collided along the side of ‘Esso
Wandsworth' which was berthed at
Little-brook Power Station and also
along the side of Tug ‘Sun XVII'
which was moored on the river side
of ‘Esso Wandsworth’. There was,
however, no loss of life or material
damage to the wvessel. The vessel
has since sailed from UK. accord-
ing to schedule and in a fully sea-
worthy condition, She is expected
to arrive at Bombay about the end
of this month.

Sheep Development Farms

2400. Shri P. Venkatasubbaiah:
Will the Minister of Food and Agri-
cultare be pleased to state:

(a) whether Government propose
to formulate a scheme to start sheep
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development farms in areas which
are arid or semi-arid and are not
useful for cultivation;

{b) if so, the nature of the scheme;
and

(¢) whether any such areas have
been selected?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Kham): (a) Some sheep
development farms are already in
existence in such areas. No proposal
to establish new farms has been
formulated so far.

(b) and (c). Do not arise.
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Milk Supply to Card Holders

|’ Shri Yashpal Singh:
?,M-J Shri Kapur Singh:

| Shri Lakhmn Bhawani:

| Shrimati Savitri Nigam:

Will the Minister of Food and Agri-
culture be pleased to gtate:

(a) whether it is a fact that the
Delhi Milk Scheme has not so far
restored the cut in the supply of
milk to card holders which was effect-
ed during the last summer;

(b) if so, the reasons therefor;

(c) the steps taken to improve the
supply of milk to Delhi citizens; and

(d) when the cut is likely to he
restored?

The Deputy Minister ip the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) Yes,

(b) Procurement of milk to the
extent required for restoration of
the cut has not so far been possible.

(c) Efforts are being made to
locate new areas in Punjab and Uttar
Pradesh for procurement of milk.

(d) Restoration of the cut
lkely till the winter of 1965.

is not

Cooperative Societies

2403. Shri M. Malaichami: Wil] the
Minister of Community Development
and Cooperation be pleased to refer
to the reply given to Starred Ques-
tion No. 453 on the 16th March, 1965
and state:

(a) whether formation of land colo-
nisation cooperative societies with
landless labourers as members Is one
of the broad policy decisions arrived
at and communicated to the States;

(b) if so, the names of the States
which have organised land colonisa-
tion cooperative societies; and

(c) the employment potential creat-
ed through these societies?
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The Deputy Minister in the Minis-
try of Community Development and

Cooperation (Shri B. 5. Murthy):
(a) Yes, Sir.
(b) Land colonisation cooperative

societies have been formed in the
States of Andhra Pradesh, Kerala,
Madhya Pradesh, Madras, Orissa and
Utiar Pradesh. In addition, collec-
tive farming societies of landless
labourers have been assigned gov-
ernment waste lands in all the States.

(c) Information available relates
to membership in B states and 2
union territories. As on 30-6-1964,
there were 44886 members in these
land colonisation cooperative societies
and collective farming societies,

Supply of Foodgrains

I Shri Kapur Singh:
#40%.3 Shri Yashpal Singh:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether Government have
formed a new policy to issue food-
grain stocks directly from the ports
to the States or the flour mills;

(b) whether Government in pursu-
ance of this policy have surrendered
all the godowns to their owners;

establish-
other

(c) if so, whether the
ments have been absorbed in
Depots;

(d) the extent of expenses involv-
ed therein; and

(e) whether Government also pro-
pese to enguire into the justification
of the continuance of the Regional
Scheme which was  iniroduced by
Government in 1956 for the Northern
India®

The Deputy Minister in the Minis.
try of Foog and Agriculture (Shri
D. R. Chavan): (a) No mnew policy
has been formed. Foodgrains are
issued direct from the docks or from
depots as is considered necessary or
desirable.

(b) to (d). Do not arise.
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Written Answers qusy4
(e) The Regional Scheme was
introduced not only in Northern India
bui in the whole of the country. The
scheme is working satisfactorily.

Central Storage Depots

2405 f Shri Bapur Singh:
'{_ Shri Yashpal Singh:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether sub-region scheme was
introduced at various Central Storage
Depois in  the country during
1964-65;

(b} if so, the object of introducing
the scheme;

{c) whether Hapur, Jaipur and
Delhi are formed sub-regions of the
Northern Region Delhi;

(d) if so, the expenditure involved
in their establishment and mainten-
ance; and

(@) the stocks handled at each sub-
region separately during 1964-f57

The Deputy Minister in the Minis-
try of Food and Agciculture (Shri
D. R, Chavan): (a) Yes.

{b) It was felt that there was too
much centralisation of work and staff
in the four Regional Offices and that
the work in the field was not being
adequately supervised. In order to
exercise effective control and to en-
sure greater efficiency, it was decided
to decentralise the activities of the
Regional offices and to divide the Re-
gions into manageable units of sub-
regions and Zones.

{e) Yes.

(d) The actual expenditure on es-
tablishment and contingencies incur-
red by the Sub-Regional Offices at
Hapur, Jaipur and Delhi during the
perind from 1-8-64 to 31-3-65 was
pue  ZE:089¢¢ SU 'GI:ZTIIE ™
Rs. 47,608-31 respectively.

(e) The total stocks handled in the
depots under the three sub-regions
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during 1964-65 amounted to 1,24,873,
366,914 and 278,706 metric tonnes,
respectively.

wigen apeTt wfafeat

2406. wt fagTat ggmw @ FOT
amfaE g w1 a7 aq F1 FW
a1 f§

(%) 7ar g a9 & f& 37
TATA FqIT AE 7 AREAT AEETL
afafedi w1 fadra e 27 71 favam
foar & ;

(=) afz g1, a1 =9 wawA & fav
fear Tfw fautfa 1 v 2 o7 3+
= s ;"

(1) o wEETr afafaat 1 qETE
® § 99 & fau sgmer 37§39
drs q ¥ gfafem sogear &1 &

fafe sixmerg & ey (=t e
wa)  (F) &, A8

(&) 7v7 Fff 3291 |

() 99217 & T AF &TAT AZHT
afafaci aar wafzd Afes drym
T AW BN E

Foreign Tourist Traffic

2407 J Shri P. C Borooah:
* 7 Shri P. R. Chakraverti:

Will the Minister of Transport be
pleased to state:

(a) whether Government's atten-
tion has been drawn to the survey
carried out by two scientific research
teoms—an American and an Austra-
lian—regarding foreign tourist traffic
in India;

(b} if so, the main reasons attributed
by them for slackness in foreign tour-
ist traffic; and

(¢) Government's reaction to sheir
wbservations?
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The Minister of Transport (Shri
Raj Bahadur): (a) Yes, Sir. Of these

two surveys, only the one undertaken
in U.S.A. by the Stanford Research
Institute, California, to study U.S.
Tourism to India, was sponsored by
Government of India.

(b) The research team identified
the following main deterrents to the
rapid growth in tourist traffic:—

Stanford Research !ﬂ.sl:itute' (US.A):

(i) Effect of poverty and general
insanitary conditions.

(ii) Preconceptions (adverse)
about climate and health
conditions.

(iii) Difficulties in securing reser-
vation for accommodation and
air  transportation within
India.

{iv) Publicity and promuotion
programme considered to be
too small.

Beacon
lia) :

Research Company (Awustra-

{i) Disputes, disasters, etc, (ra-
ther than the many positive
things done in India) is what
one mainly comes across in

news and in films in  Aus.
tralia.
(i1}  Situation stemming from

poverty in India such as lack
of sanitation, graft etc.

(i) Travel difficulties within India
including  poor transport,
lack of information about
where and how to go and
difficult officialdom,

{iv) Fear of being stranded.

tv) Alternate or simultaneous
extremeness in climatic con-
ditions.

(vi) Lack of entertainment and
the feeling that there are no
agencies in India responsible
for the needs of the tourisis

(¢) Government have taken note of
all these and are taking steps to re-
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move or minimise them; but it will
be appreciated that it is a long-term
process, both in educating the public
abroad and the creation of facilities
at home. It requires continuous and
sustained efforts.

Cooperative Fruit Preservation and
Canning Units

2408. Shri Vishwa Nath Pandey:
Will the Minister of Community De-
velopment and Cooperation be pleased
to stawe:

ta) whether Government propose
to give financial assistance for setting
up three cooperative fruit preserva-
tion and canning units in  North
Bihar; and

(b) if so, the total amount of finan-
cial assistance to be given??

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri B. S. Maurthy):
ta) There is no such proposal under
consideration of the Government ot
India.

(ht Does not arise.

Fisheries Corporation

J Shri Warior:
. Shri Vasudevan Nair:

Will the Minister of Food and Agri-
culture be pleased to state:

2409.

(a) whether the Union Govern-
ment have decided not to take shares
in the projected Fisheries Corpo-
ration; and

(b} if so, the reasons therefor?

The Deputy Minister in the Minis-
itry of Food and Agriculture (Shri
D. R. Chavan): (a) No decision on
this question has as yet been taken.

(b) Does not arise.
Rearing of Sheep in Hill Areas

2410. Shri Lakhmu Bbawani: Will
the Minister of Food and Agricultare
be pleased to state:

(a) whether any scheme is under
consideration of Government for rear-
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ing of sheep in the hills of U.P.
Punjab, Assam, Madhya Pradesi and
Rajasthan in the near future; and

(b) if so, the details thereof and
the expenditure likely to be invuived
thereby?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) No scheme in
addition to those which are already
under operation is under considera-
tion.

(b) Does not arise.

i. A RIL

2411. Shri Lakhmu Bhawani: Wiil
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact tha:
Indian Agricultural Research
tute, New Delhi is being converici
into an autonomous organisation from
April, 1965,

(b) if su, the reasons therefor; and

(c) the financial implications, if any.
involved in this regard?

The Deputy Minister in (he Miais-
try of Food and Agriculture (shri
Shahnawaz Khan): (a) to (ci. The
question of re-organisation of Azri-
cultural Research in this countrv, in-

cluding  conversion of he im=-
portant research organisations like
the Indian Agricultural Research
Institute, New Delhi, into auto-
nomous bodies, has been taken
up for examination on the basis

of the recommendations made by the
Research Review Team. In the rc-
organised set up, it is envisaged that
there will be better scope for initia-
tive in agricultura] research apd free
exchange of ideas. Details pf the re-
organisation are. however. now being
worked out.

Fruit-cum-Research Station in Madras

J Shri Sezhiyan:
1\ Shri Sivasankaran:

Will the Minister of Food and Aszri-
culture be pleased to state:

2412
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ta) whether the Government of
Madras have submitted any proposal
to start an experimental fruit-cum-
research station in Madras State; and

(b) if sv, the decision of the Central
Government to give assistance for the
scheme?

The Deputy Minister jn the Minis-
iry of Ford and Agriculture (Shri
Shahnawaz Khan): (a) and (b). A
scheme for establishment of Fruit
Research Station for Salem and North
Arcot districts of Madras State at a
total cost of Rs. 262,576.00 for hve
years has been received from the
Madras Government and is under
consideration of the Indian Council of
Agricultural Research.

Inter-State Water
Corporation

2413, Shri Shree Narayan Das: Will
the Minister of Transport be pleased
to state:

Transport

(a) whether it is a fact thai the
Government of Bihar have submilted
a proposal for the setting up of an
Inter-State Water Transport Corpora-
tion for Government's approval,;

(b) if so, the important features of
the proposal;

(c) whether the same has been con-
sidered; and

(d) if so, the result thereot?

The Minister of Transport (Shri Raj
Bahadur): (a) to (d). A proposal for
running commercial river services has
been received from the Government
of Bihar and is under consideration.

Intensive Cattle Development Blocks

2414, Shri Rameshwar Tantia: Wili
the Minister of Food and Agricultural
be pleased to state:

({a) whether Government are consi-
dering a scheme for intensive catt'c
development blocks to be established
around the milk shed areas of the
Delhi Milk Supply in Meerut and
Bulandshahr Districts to boost milk
supply to Delhi Milk Scheme;

APRIL 20, 1965

Written Answers 9g60

(b) if so, the expenditure likely to
be involved for implementing this
scheme; and

(c} the broad outlines of the sche-
me?

The Deputy Minister in the Minis-
try of Food ang Agriculture (Shri
Shahnawaz Khan): (a) A scheme for
the establishment of 13 Intensive
Cattle Development Blocks in  (i-ii)
the milk-sheds of Kanpur and Luck-
now Milk Supply Schemes in Uttar
Pradesh and (iii) in the Milk-sheds
of Delhi Milk Scheme in Meerut
Bulandshahr districts in Uttar Pradesh
has been sanctioned under the Special

Development Programme recently
sponsored by the Government of
India.

(b) The tentative cost of the Meerut-
Bulandshahr block is Rs. 1526 lalkhs
in 1964-65 and 1965-66. This is, how-
ever, subject to considerable reduction
as a result of various cuts suggested
to the State Government,

{c¢) The scheme alms at develop-
ment of cattle and increased milk
production through controlleq breed-
ing, adequate feeding, effective dis-
ease control and proper management
and marketing practices duly support-
ed by fodder development and rurai
development  extension  activities.
Each block is expected to cover a
breedable population of about one
lakh cows|she buffaloes. The breed-
ing is proposed to be contrulled
through the establishment of Centra-
lised Semen Collection station, re-
giona] artificial insemination centres
and Stockmen centres.

sfe &
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9961

st & @ra gu Ffy wid AwsE @
wafa a@gr &t 7% ¢

(@) afz g1, a1 ag #afa feam
wun & fam agr & v & A

() 7w=a #1094 wafo & =
feadr wfa g€ ¢

g o Y HEAg 7 geRst
(o g w;i)  (F) AT (F)
FAT FT A & A9 qfmy ST
¥ AR, e F 9, fan
F AT TUTTAIA F T ATHE TqHT
¥ 4 e 9793 wEl #1 wTeer
F @1z ¥ 3 a6t & fam wiE, 1965
aF T FOT W AT IAET wSfg FY
g qut & faag maty wdw, 1967 7%
zer faan nar g

za% wlfafor gy w2n & a9,
F7A & ATHATE, g2 & A
41 AT F ATTAATAF FATAL 97 AR
o7 SMET SIAT A6 FqTqAT
@y ¥ 17 feaeav 1964 &1 @F
H7 FIT TC FEATE U § | T0 FIAT
Fr gafa 4 aui w16 faamw,
1968 aF g |

(7) nwx fqEaom @9r =T 9T
|

[geawrern & e am. e
wenl gR.FA.-4220/65]

W A
ot wiwT wT §7aT
2416.7 St g9 =T wBATT
uﬁl!uzoﬁq:
Far wrg a4y fa WA Tg q@w
#1 g w4 fF o

(%) a1 @ 7 o= A e
= w1 faz=a e &

Written Answers CHAITRA 30, 1887 (SAKA)

Written Answers 0o62

(=) afe &1, @t Far weweqra #
o FrE faw "@em w1 A

() a1 77 A1 w9 g fF Fw=-
3 @7 ¥ FE faw 7 g9 F Fraw
Tt AT G A A @ E ;A%

() afz g, at 71 FTgamEr w7

FT ogwEe F famme § 7

A aer w8 wAmT § IqHHl
(s T1o 710 wZ) : (%) e ().
1965 % fafas =gl & Jmaw 10
AY MEO F FEET F1 AZEF I
w1 faarr & 1 At fegfg & @t @
frare &Y @ ?

(m) S, @
(9) sw7 & 7t & |

Kerala Assembly Elections

2411 J Shri A. V. Raghavan:
- 7 Shri Pottekkatt:

Will the Minister of Law be pleased
to state:

(a) the amount incurred by the
Government of Kerala for conducting
the Kerala Assembly elections in
1965;

(b) the amount paid to officers by
way of travelling allowance and daily
allowance; and

(c¢) the amount spent on transport’

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao): (a)
The total expenditure incurred by the
Government of Kerala (as; booked up
to 31st March, 1965) for eonduscting
the general election to the Kerala
Legislative Assembly is Rs.
11,63,900.00. This does not include the
expenditure incurred on preparation
of electoral rolls.

(b) Asumor Rs. 593,000.00 has been
paid to the officers up io the 3l1st
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March, 1965 by way of travelling al- Imphal and Gauhati has been suspend-
lowance and daily allowance. ed from lst April, 1965;

(e) The amount spent on transport

(b) if so, the reasons therefor; and
up to 3lst March, 1965 is Rs.

2,15,000.00. (c) the alternative arrangements
made to cater to the needs of the
wfaay w1 fsq'} woRTY affected area.
r‘ﬁ' TREAT T2y : The Minister of Civil Aviation (Shri
2418, 2 = fEmT = Kanungo): (a) to (c). Due to Lthe in-
troduction of flight timejduty time
it ST A '

limitations from 1st April, 1965 the
: 5 Indian Airlines is finding it extremely
o fafa wdt 7 T F1opw difficult to allocate sufficient number
Fa fF of crew for operating freighter ser-
vices. The freighter scvices to Tri-
(%) wrg & wfaad F1 adftqaw pura. Silchar, Agartala, Imphal and
% g F7 wEfad feay o Gaubati have not been suspended, but
) due to operational reasons the Cor-
a1, HIT poration has not been able to operatc
: = sufficient number of services to meet
(=) afz squ #ewow ¥ A w1 the full traffic requirements. However
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Calcatta-Ganhati Freighter Service azA 9T T AT AT
2419. Shri P. C. Borogah: Will the Import of Wheat from U.5.A
Minister of Civil Aviation be pleased i .
to state: 2421 I Shri R. S, Pandey:

" Shri L. N Bhorga Deo:
(a) whether the IAC freighter ser-

vice from Calcutta to Tripura, Silchar, Will the Minister of Food and Agri-
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culture be pleased to state:

(a) whether it ig a fact that the
Secretary of his Ministry recently
visited USA for negotiations with the
US authorities on PL. 480 wheat
shipment to India;

(b) is so, the outcome of the con-
sultations held there by the Food
Secretary, and

(c) the total quantity of wheat im.
ported from the USA in 1964 under
the P.L. 480 programme?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri D.
R. Chavan): (a) and (b). Secretary,
Department of Food, has recently
visited the U.S.A. to explore, in con-
sultation with the U.S. authorities,
the Shipowners' representatives and
the India Supply Mission Washington,
the possibilities of cancelling or stag-
gering the shipments of US. foodgrains
under P.L. 480 which, due to the sail-
ing of a very large number of vessels
on the termination of the longshore-
men strike at U.S. ports, threatened
serious congestions at Indian ports
especially at Bombay and Kandla. As
a result of his visit, departure of 3
tankers has been postponed to May
and one tanker has been diverted from
Bombay to Madras, and these steps
would bring much relief to Bombay
and Kandla.

(c) About 52'5 lakh tonnes.

Kerala Roag Transport Corporation

o J Shri Vasudevan Nair:
AR 3 Shri Warior:

Will the Minister of Transport be
I pleased to state:

(a) whether the newly formed
Kerala Road Transport Corporation
has taken over all the assets and lia-
bilities of the State Transport Depart-
ment; and

~ (b) if so, whether the Corporation
's committed to protect all the exist-
ing rights and privileges of the em-
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ployees of the erstwhile State Trans-
port Department?

The Minister of Transport (Shri Ra)
Bahadur): (a) and (b). Yes.

Coal Mines Provident
Organisation

Fund

2423. Shri Eswara Reddy: Will tne
Minister of Social Secarity be pleas-
ed to state:

(a) whether the Government or
Andinra Pradesh have since subleasea
five acres of land at Ramavaram 1w
the Coal Mines Provident Fund Ur-
zanisation for the construction ot
quarters for the staff working in the
Regional Office, Coal Mines Provident
Fund;

(b) if so, when the construction of
quarters is likely to be taken up; and

tc) the amount
work?

allotted for this

The Deputy Minister in the Minis-
try of Law (Shri Jagamatha Kao):
(a) No,

(b) and (¢). Do not arise.
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Welfare of SC.&S.T. in Assam

2425. Shrimati Jyotsma Chanda:
Will the Minister of Social Security
be pleased to state:

(a) the amount sanctioned to the
Assamn Government for mmplementa-
tion of the schemes for the welfare
of Scheduled Castes and Scheduled
Tribes and Other Backward Classes
during 1963-64 and 1964-65; and

{b) whether the amount sanctioned
for those years was properly utilised”

The Deputy Minister in the Depart-
-ment of Social Security (Shrimati
Chandrasekhar): (a) The required
information is given below:—

1963-64. . ..Rs. 288-28 lakhs
1964-65. . ..Rs. 35272 lakhs
(b) Yes, Sir.

National Institute of Marine Tech-
nelogy

Shri D. C. Sharma:
Shri Yudhvir Singh:
2426. 4 Shri Jaeiev Singh:
Siddhanti:
L Shri Vishwa Nath Pamdey:

Will the Minister of Transport be
‘pleased to state:

(a) whether the feasibility of set-
ting up a National Institute of Marine
“Technology to co-ordinate different
subjects pertaining to shipping has
been considered; and

(b) if so, the results thereof and
if not, the reasons therefor?
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The Minister of Tramsport (Shri
Raj Bahadur): (a) and (b) While
inaugurating the Second National
Maritime Day held at New Delhi on
4th April, 1965, the Prime Minister
desired that the feasibility of setting
up a National Institute of Marine
Technology to co-ordinate different
subjects pertaining to shipping should
be examined. The question will be
considered by the National Shipping
Board at its meeting to be held in
May, 1965. On receipt of their re-
commendations in this behalf, the
matter will be examined further by
the Government.
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International Cooperation for Agri-

cultural improvement

2428. Shri Vishwa Nath Pandey:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact th-a‘t tech-
nical assistance by a consortium of
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smal] non-loan-giving Nations pro-
viding managerial talent as tirainers

and motivators in farm programmes
was recommended at the Symposium
on International Cooperation  for

Agricultural I'mprovement in India;
and

ib) if so. Governmenl's reaction
thereto?

The Deputy Minister in the Minis-

iry of Food and Agriculture (Shri
Shahnawaz Khan): (a) Yes.
tb) The suggestion 1is receiving

consideration,

Tuna Fishing

[ Shrimati Renuka Barkataki:
2479. { Shri P. Venkatasubbaiah:
|_Shri Ravindra Varma:

Will the Minister of Food and Agri-
cultare be pleased to state:

(i) whether it is a fact that =
Japanese expert attached to the deep
s¢i fiching project in Cochin has sub-
mitted a report cn the prospects of
Tuna Fishing off our shores; and

{b) if so, the mab,
proposals in the report?

findings and

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri D.
R. Chavan): (a) No. The Japanese
Expert attached fo the Deep Sea
Fishing Project in Cochin has not yet
submitted his final report on the
prospects of tuna fishing off our
shores,

(b) Does not arise.

# Revalidation of Milk Cards

2430. Shri R. Barua: Will the
Minister of Food and Agriculture be
pleased to state:

} (&) whether it is a fact that a num-
ber of milk cards issued by the Delhi
Milk Scheme have not been revali-
dated on account of lack of records
with the DM.S.;
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(b) whether it is also a fact that
non-renewal of 'milk cards by the

D.MS is causing great hardship to
the card holders; and

(e) the arrangements proposed to
be made for the supply of milk to
the card holders whose cards have
not been renewed?

The Deputy Minister in the Minis-
try of Food ang Agriculture (Shri
Shahnawaz Khan): (a) and (b). All
milk cards are being renewed on the
basis of the list of customers and
their quota which was in force in
September-October, 1964, plus milk
cards since issued under the orders
of the Chairman, Delhi Milk Scheme.
But in a number of cases, customers
themselves have, without any autho-
rity, increased the quantity of milk
indicated on their cards. Some un-
authorised cards have also been
detected. This is why even though
the Delhi Milk Scheme has been sup-
plving the quota to the depols, some
genuine cusiomerss had difficulties in
getting their quota of milk. Steps
have been taken to eliminate all un-
authorized cards as well ag all cases
of inflation by customers of the
quantity of milk shown on their milk
cards.

(¢} The Delhi Milk Scheme expects
io meet all the authorised commit-
ments but ig not in a position to sup-
ply milk on the basis of forged cards
or cards issued without authority,

Stainless Steel Milk Bar

1 J Shri Raghunath Singh:
* 7 Shri Indrajit Gupta:

Will the Minister %! [Food and
Agriculture be pleased to state:

(a) whether it is a fact that a 20-
foot long stainless steel milk bar has
been presented to India by Australia;
and

243

(b) if so, the manner in which it
is proposed to be utilized here?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
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Shahnawar Ehan): (a) and (b).
We have no information,

Dum Dum Airport

2432, Shri Indrajit Gupta: Wil
the Minister of Civil Aviation be
pleased to state:

(a) whether it is a fact that the
windows of the newly completed
passenger lounge at Dum Dum Air-
port were recently damaged by the

jet blast from a Caravelle aircraft
and

(b) if so, whether any inquiry has
beer: held into such an unusual
occurrence?

The Ministey of Civil Aviatien
(Shri Kanungo): (a) and {b). it isa
fact that glas; panes of Lwo doors in
the newiy renovated  passenger
lounge at the Dum Dum airport were
recently blasted out because of ex-
cessive power used in  manocuvring
the Caravelle aircraft. An enquiry
has already been held into the acci-
dent. Last year also there was a
similar incident in another part of
the airport. The Indian Airlines
Corporation have been told to in-
struct their pilots suitably to avoid
such incidents.

Marine Engineering Courses

2433, Shri Indrajit Gupta: Will the
Minister of Transport he pleased to
state:

(a) whether the National Shipping
Board has recommended that the co-
operation of the Naval authorities
should be sought for extending train-
ing facilities in marine engineering
courses to the merchant pavy person-
nel; and

(b) if so, the steps taken to imple-
ment this recommendation and thelr
outcome?

The Minister of Transport
Raj Bahaduor): (a) Yes, Sir.

(b) The Technical Officers of the
Directorate General of Shipping are

(Shri
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CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC M-
PORTANCE

PosSTPONEMENT OF PRIME
visit o U.5.

MINISTER S

Shrimati Renu Chakravartty: (2uar-
rackpore): I call the attention of the
Minister of External Affairs t¢ the
following matter of wurgent public
importance and request thal nhe muav
make a statement thereon:—

The postponement of the Prime
Minister’s visit to U.S.

The Minister of External Affairs
(Shri Swaran Singh): The United
States Ambassador in India had spo-
ken tu Prime Minister on a number
of occasions that the President of the
United States was keen to have the
Indian Prime Minister visit the Uni-
ted States and had inquired as to the
convenient time for such a visit. The
Prime Minister indicated that he
would be glad to visit the United
States but that he would not be able
to leave India until the budget sessinn
of the Parliament was over.

On the 18th January, 1965, Amba-
ssador Chester Bowles wrote to the
Prime Minister under instructions
from the President. suggesting =2
visit around the 15th May. Beforce
giving any definite reaction as to the
date the Prime Minister had to take
into account his other comumitments, '
namely, a visit to the US.S.R. from
where an earlier invitation was pen-
ding, the Afro-Asian Conference at
Algiers, and a meeting of the Com-
monwealth Prime Ministers in Leon-
don. After taking into account the
dates of these visits, the Prime Min-
ister had indicated that the dates
would have to be somewhere towards
the end of May and the beginning of



4073 Postponement of

Junc. On the 23rd March, the Presi-
dent wrote to the Prime Minister a
ietter of invitation for the Prime Min.-
ister to visit Washington on the 2nd
and 3rd June. The Prime Minister
veplied to this jetter accepting the in-
vitation. Subsequently, discussions
1otk place through diplomatic chan-
nels regarding the programme of
Prime Minister’s visit to the United
States,

On Friday, the 16th April, the Uni-
1ed States Ambassador delivered to
1he Secretary to the Prime Minister a
message which had been received by
cable from the President of the Uni-
ted States in which the President sug-
vested postponement of the Prime
Minister’s visit until early autumn, for
the reasons that during the next two
months the President would be preoe-
cupied with the Vietnam situation and
important meetings of the U.S. Con-
gress. The Prime Minister has cancel-
ied his visit to the United States.

Our Ambassador in Wastington has
already conveyed to the S:cretary of
State of the United States that the
unusizal manner in which this steps
has been taken is likely to cause mis-
understanding in India.

Shrimati Renu Chakravartty: In
view of the fact that there are other
heads of States who are going to be
fetey by the United States President,
is it because our Government has
condemned the bombing of Vietnam
by U.S. forces and because we have
protested that U.S. arms are being
used by Pakistan against India that
the United States President has
sought to bully and insult India by
this unprecedented act and may I
know whether our Government will
under no circumstances knuckle under
hut struggle more vigorously to and
the bambings by U.S. and bring peace
in Vietnam and an immediate cessa-
tion of  Thostilities there? I wou1§
like to know whether this pressuri-
safion wil] be properly answered.

Shri Swaran Singh: Sir, India's
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position in regard to Vietnam has

been there for quite sometime and
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there has been no recent change.
Our views in this respect are fully
known. They were known to the

United States Government and those
views stand. There is no change in
the stand that the Government of
India have consistently taken on this
Viet Nam issue, where we have
always held the view that there can-
not be a military solution but there
should be a peaceful solution.

I would not like to speculate on
the reasons that might have prompt-
ed them, and we should take it that
the reasons that they have mention-
eq are the reasons which they have
in mind and which they have
advanced.

Shrimati Renu Chakravarity: How
could that be so? They are feting
three other Heads of State. Our
Prime Minister is the only person
who is insulteq in this manner.

=i Aae qarwe (faedt womam )
s fr murerTEl ¥ omET Wil €,
w o oA ww wg T ¢
mfee F ovmewfa #7197 wwdE
AMT A7 AT FHIY AT I AT
AT F1 W7 IG F A€ AT FArAT 4T
o fagaam #7 feafy & a7 @
FmT  TeHIfas THE F1 TEA g
A B9 A1 A aifEE §OTE-
off &7 mw @ AT T AFEA wT
Fifom &1 F 7
Shri Swaran Singh: It Is a fact
that the visit of the President of
Pakistan which was scheduled to
take place within a matter of days
has also been cancelled. But 1

would not like India to be eguated
with Pakistan.

Shrimati Renun Chakravartty: But
the Americans have done it

Shri Indrajit Gupta (Calcutta
South West): May T know whether
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[Shri Indrajit Gupta]

it is a fact as reported in a section
of the press that the note or the
message—I do not know in what
form it came—from the US President
intimating that this visit might be
postponed also contained some sort of
hint or indication that our Prime
Minister might not proceed with his
proposed visit to Canada as it might
prove embarrassing to the U.S. Gov-
ernment, ang if so, what attitude our
Government are going to take on that
issue?

Shri Swaran Singh: No, there was
no such suggestion.

Shri Daji (Indore): In view of the
extraordinary circumstances in which
this has been done by the host coun-
try, and in view of the fact that
diplomatic nicety requires that g hint
might be given to the guest country
itself to postpone such visits, may I
know whether the Prime Minister
intends to keep up his so-called lunch
appointment with U Thant where he
has particularly been invited when
he goes to Canada?

The Prime Minister and Minister
of Atomic Energy (Shri Lal Bahadur
Shastri): No, I do not propose to
visit New York.

o wwmite @R (fawwtr)
T gUTA BT AT FT gAIE-TEr
mfm @ & wam 3A A AN
EiCie i A T ER T rll-2 1
¥ M FE AW I F AN AT A
FIAFN  FATAT AT, FT AZ A4ATAA
gar ar 3w W ¥ e dw A ogmn
F #afrr 27 Y gvargar &7

W M FREAT AEH] FAsT
AN FT @ 4T AT FATT WA A
A e &, afea gz g3 qEfea
& admt & wewT @Y oW A7
A qE & 1 Afea & fFET imw o
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Shri P. Venkatasubbaiah (Adoui):

_In view of the cavalier way in which

the USA has suggested the post-
ponement of the visit of the Prime
Minister, may I know whether Gov-
ernment propose to clear gny mis-
apprehensions in the minds of the
Americans that since they feel that
we are dependent on them that they
are behaving in this manner and this
is quite in contrast with the attitude
shown by the USSR, and see that our
self-respect is maintained at all costs”

Mr. Speaker: That is a suggestion.

Shri P. C. Borooah: (Sib Sagar):
May I know how far the claim from
the US sources is correct that this
postponement has beep made to ad-
minister a rebuff to the Pakistan
Presidents?  (Interruptions).

Tro TR 1157 AfRar( FrmmarT)
qw & EE 77w AEE
WA & TF9 A g7 AT &7 7 fF
fes FowgTa q4T 1
fear fa2str meaT F 0T mWOAmA
oA g7 famsadt w2t fedr o2z
AF WIAA F | TAF AMT Ay 03
Wt & =2 wifad agz a7 939
o7 A FIAT 2 T FA A% 24
qadwT § A W AT K OGIHT
A WA AT AF TA AT AT

= —

seTer mffEm ¥R T AT
C XA

Tio Tw ®AITT WMfFar BN
Fara ag & fF @ wam oAy W
ITFT AEAT wA w0 wT AT A
At @ St A8 At g Tat w7 A
TqA gAT @3 8d wa FT %
gegl F1, “WAE AWAT FTAR
WAl A wTA T AT A IMAM
afwar & e & F|g a0 AT q1 A7
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ot arfamt F fasare a9T A4
¥ OFET AT AT @A, AT HTE X
A1 AU TEAT A g e !

Wil WglEw o AT @A @ fF
T Aa T dqrd f g # A
oA W weer ¥

% fewma wrammw (e
wafs o faw F faodm oz /=
qffdft TEAT ¥ IT FT gET AT
] WA A9 AT €, wIw AWM
w7 Fw4 % faq gwois q da
mraey AE vadr g, G ¥ 3T ¥
FICHTET ®1 AGAT ART &dT @, daf
i Few & fF diaaaA & oS30 34
#1 afer f& 7 F faams & A4,
99 % faeams 7 99 FT AWl
¥ faars Faawq 27 & Ty T 3

weaw WEYE 4% ®E A AT
LA

i ffma qzamms - 9z A 3

qETW AFNET . AWAZ F, qAA
we

o fema qaamaw o faege "aTe
g1 Far wrow 2 fF famaam ® W@
g gune fau a=d ¥ fFoaw 7 &
famms Fe—

: wETW wFEw : T@ ATHE 3 )

ot fema wzams . wmiEHE A
(foge marer ¢ mg wfaq o

8 @ § Aifr ¥ W o, WA ae
L e wm TE E

werw wFlaw : Afa & e

: B @FaT & 1 WAT OWT gW £

Prime Minister’s gg7§
isit to US (CA)

ot foma qzamas . 3@ AT A
A1 mEw F1 gAEd @ oA faw
AHAT & 1 gA fE@ere 0H A g
T2 ?

i Twga® drEy (FroEar)
qAET F qiffera & ewfs w9
fergram & wa ®41 AT F1 fagaw
TFTAT & | TEETFM 2 arfeeara
¥ 7 w1 IS @ fgrgmm #
Zfaw faqaare & @ifs 1 & g S
amgar g & gar fafy & wuw w4y
gt fazw @fg 97 Far gafa=re
FH AT EE 7

ot A qFIT AEAL SRy,
gardr st Aify @ 3z A s Fvw A
Frf FEAT aET F Y F 0 AT FATD
Afy & @ fagaamm & any ® @
zaq 419 agd F7 fafeag 1 & w
IAFT A A AR IEZA  TEN ARA

g

ofi fram sz (si@nw) : faEw
7 #7 fer Iaar 3FT AT 47 A
2 zArt AF ATAAAAF ARAT ATAT
g | W7 B F 9414 "ar F@r qr
® 2 ¥ amar W@ g 5 ozad
gATT Z &1 Fraeg WAOEI T HAT
/O AT AT A wEE a@ieg  fEeE
& I8 97 AT 3q%0 wrE AqT giqn?

wenE KGIEA [ Ag A1 3A AT
g 41 i & AasdT F o

Shri Warior (Trichur): I wish to
know whether this has any bearing
on the question of Kashmir and the
attitude of the USA towards our
claim that Kashmir is ap integral
part of India and the dispute that
Pakistan has raised, because the
Pakistan President has also not been
called.
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visit 1o US (€A)
Mr. Speaker: This must be known ja% UG . UF e
1o the USA, not to our Prime Minis- e i

ter. w1 o9 g |

Shri Warior: What is the reaction e ] S gEAT
of the Government? F@“ ) T el

24t & gmw 7 Aifar
Mr. Speaker: Shri Vasudevan
Nair. - -
o i THATE TR % owmo®
Shri  Vasudevan Nair (Ambala- fraea w1 7
puzha): The Minister in his state- )
ment has said that fhe American )
President has just asked for a post- W AEIRE [ qF WO EF §
ponement of the wvisit till autumn. fF 4 fFd1 A7 garew T ANET T
May 1 know whether the Government . N . °
or our Prime Minister is just going 3T A S
to wait to hear from the American
President when he is pleased to meet st TLHEF  TRET Erip
our Prime Minister, or whether we -
have now gecided to cancel the pro- wfasre T et :ﬁlﬁ E.'-:|T‘ I‘IBI l
posed visit? el A TH AEA A gEdT A7

Shri Swaran Singh: Oury Prime e _I__\aﬂ_l’ TH Eﬁ Adr T
Minister will look to his convenience qEaF g | AfF w3 fE A
before he accepts any invitation for amE A & AET E?J;'" T HAT
any other date. . -

T AT | IH AAE FT AAA4 AT
=t aar f8E (Fn) o F oF gt a1 f& w1 fmaw wmfaa gm

"
]

3

BRET &1 aF #ATFTT " SAAT A1EdT THOET AT FT IEET gfafEar arw
£ 1 ¥ IRAYA F ATET A1 FA AL 97 FT 2. 94 HEr 97
g€ 2 a1 Aot g ® 7 Fmgt?

i aag (fmw)  maE w@ WeTW WEIRG | W1 AT AT

a9/ AT AfEd | W@ AET A aEE S A Tem A A A1 1@

T @ F ) faar | o1 ZigT Aw@E 9w w2
ot TwAEE gRa  ww waw W AW F qE T ¥ 9W W AR
¥ dmr 47 qaew ag gA fE oW daen T fem @0 oA gE W=
fasiaor & @ & 9T 97 WIE g oA
ﬁ-wwalmqm Hl gww 9= weam™ (J9@)
e e A W T N e e
oUW wgRY WIET WET | g T & ofromeEs az s
A1 gTE T FEAW atr w1 e w AT g
o ToOw fa€  eAET  waw mg:swﬁﬂwﬁﬁ%zmg?
@ =T aTET g m‘ﬁ"ﬂ;ﬁﬁﬁﬂf%?ﬂm#

ag feafy dar g 2 7
weqW BEIAT  ATET  ATEd AW o
g @ AU dmv W ge @w @l WEqw WEYEW C AWE § aE wew
AT | W AT FT FETE #\TOAE qE FATA |
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Shri P. K. Dep (Kalahandi): In
view of the changed -circumstances,
may I know if the Prime Minister is
going to stick to the schedule of
visit to other countries, and if so, to
which of the countries?

Mr. Speaker: He has said,

Shri P. K. Deo: Is it only fto
Canada or some other countries also?

Mr. Speaker:
has said all that.

Which country, he

oft Turdr: fRY 3w ¥ AR
T el 3w & g g FT 99 IW
¥ o Ak 2w % faw o
FEHIT F GAF @1 E | T TF
Tgd IF AWM FAT g AR ag
AT 77 g g fow x Aifa fifa
gt & 1 & 9w g fF o A
TF A F OATE FL)NGF A FAT
g F¢ w4rd 2 fgarmard f& T s
I gdr W oaden St At
T A @ g 7 e @ fom
AT 1 AT IR AR JEEE FAC
FF AT AR AT F gETE ATHT &Y

WETH HEWLT : A AW TG dH
G T FC |

ot AErE : oF Haa A FE
TF & gaTT § & @I | F AW
gt T Aqd At fed § gEe
H19T gU FW AT FT EALEHT FGA
fs ag ot =ar @g@ g § W
AT IT T F@T EAT § 7 WX WAL
332 (Ai) L. SD—4.
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T FAT § §&R O @ F7 R
woit fadw Hify # wwwe gy &%
fo = et ) i oo e
JUFET T THEL OF £ 9EFT HIY
T T R oA g sy 7

WEIR WERA : I FEr g
N g fRet A £ 9w T A 38
g § SEE w5 o g W
SEH W A A ¥ faar g oW

Ht TR T I w1 A9
& AT § W oww owy . L,

weqs WENRW @ fAfwex AwRw
Taad 5 @ owEe g €

Shri Swaran Singh: I have already
replied, in the last sentence of the
statement which I read out. I would
like to say that our policy which we
have adopted after a very great deal
of thought and consideration is mnot
likely tp be altered merely becauss
some other countries like it or do
not like it...... (Interruptions.)

= AU ;. WOE AERd WEI
F aT I A qF T TG

weTe AT AET AET | F
@ wwwar B o @ ¥ Aifr 9
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[mrerer w@z)

YT 747 A ET AFAT &1 (Interruptions.)
AT wEIgs aFar § IAF ARXH
Il AeTaT & 1 ag A & | wE A
9 &Y agarar § ar fF SrrieE a1 sw §9
9T FAATT & | FAT A1 AT A1 gE ni fF
FAT TH JUAT A § H1E qe2r=l F 4T, 77
I T IS T AT § AT AR AT |
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Shii Alvares (Punjim): In view of
the concensus of political correspon-
dents that the abrupt cancellation of
the visit is due either to disapprove
our policy or to equate us with Paki-
stani President, and in view of the
fact that the Foreign Minister has
stated that we shall try to make our-
foreign policy independent, may I
know whether Government will take
an opportunity to make a declaration
of policy that under all circumstances,
the foreign policy of India will be
independent of the world commit-
ment of the great powers?

Shri Swaran Singh: Our policy had
always been independent and I hope
it will continue to be independent . .
(Interruptions.)

Shri Hari Vishnu Kamath (Hoshan-
gabad): Is it a fact that during the
last two or three weeks, since the
Government made clear its attitude
to the Uniteq States Government’s
war measures in support or in defence
of South Viet-Nam against North
Viet-Nam backed by China, the Amer-
ican Government has conveyed or
gently hinted directly or through
our ambassador in Washington that if
unfortunately South Viet-Nam fails to
communism the whole of Southeast
Asia’s freedom would be imperilled
and it would not be long before even
India is included in the Chinese menu?

Shri Swaran Singh: That has noth-
ing to do with this invitation.

Shri Hari Vishnu EKamath: No, Sir.
My question is . ..
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Mr. Speaker: He wants to know
whether they have conveyed or gen-
tly hinted to the Government.

Shri Swaran Singh: No such thing
has been 'mentioned to us while can-
celling this visit.

Shri S. M. Banerjee (Kanpur): It
appears that America is treating India
and Pakistan like one who generally
loves his wife but pampers his mis-
tress. I want to know whether this
attitude of America is liked by India
and if not whether this will be made
clear to them that this cancellation
of visit by them of our Prime Minis-
ter has not been liked by ths people
of this country and in future it is the
President of the Uniteg Stateg who
will have to come over to India to
see our Prime Minister and mot our
Prime Minister . . .

Mr. Speaker: That is a

thing altogether.

different

Shri S. M. Banerjee: I want to know
whether it will be made clear. If he
wants to meet our Prime Minister, let
him come here. Is he so great ...
(Interruptions.)

Mr. Speaker: Order, order. I am
not arguing with him.

should
Minister

Shri S. M. Banerjee: He
come here ang the Prime
should not go there.

Mr, Speaker: All right.

Shri D. C. Sharma (Gurdaspur):
This unilateral rejection of an agreed
visit by the Prime Minister of a coun-
try on behalf of the head of a State
of another countiry is unprecedented

in the annals of diplomacy at least
during the last 75 years. 1 would
like to know, so that it does not

represent only a rebuff to our
government and a rebuff to oqur
people but also to the non-aligned
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nations, whether this question  will
be taken up at the Afro-Asian con-
ference.

Shri Swaran Singh: It is not
necessary to take it up at the Afro-
Asian conference.

Shri Hem Barua (Gauhati): The
principal objective of  Pakistan's
foreign policy is to equate Pakistan
with India in international prestige
and, if possible, steel a march over
us, and in that context, may I know
whether our Government dc not
think that, by cancelling the wvisit of
our Prime Minister to the U.S.A.
simultaneously with the President of
Pakistan, the TUSA has only played
into the hands of Pakistan and, if so,
may I know what our Government,
particularly our Prime Minister, has
to say specifically on this issue?

Shri Swaran Singh: There is noth-
ing specific to be said on this issue
as to whether the TUnited States
Government has played into the
hands of Pakistan or not. It is not
for me to comment. He can draw
his gwn conclusion and the world
can draw its owp conclusions. I do
not think that we have to comment
upon the attitude of the United
States of America in relation to
Pakistan. It is for those two govern-
ments to settle that between them-
selves,

oy "iET WW &0Fr ()
Ty wEEm, # e aEgm fE
afz wefy wwwma & fageaw #r
feafr & s »ft et &1
mqfitg frar & &1 3q1 @ 91
THA MT I witaT & Aard &
W rafog 48 9w w7 TW
Yar ¥ Fr wawd T8 2 R
T oFAE 4T TW OFT |

=1

e fag: gz 3w 2 fe
T A AT E, uF ES AT g
wIT Fifr ¥ IF O AW
TRdz @ § TEAdT ¥ AL SAA
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g 1efm e g @ s
FEA TT FT A FAA fEam g oar
A&l | (Interruptions.) E_ﬁ' EL g
& 9 F1 Fd wew 9@ 2
fFm &1 ag dma =43 § sl
T&l | 2w oA ® f99 &F 9 oo
AAT HEA A HL, A AT FgA B
frr daw o4& &

i fargim qedn (FAEqR)
T § oswifed g @ fw
AT O & AREd B OTGES &
wam #A &1 sfewor wsgAbr S
T THE A AT faar T9T o2 AL
§M T 9§ % TOEERI Wv
SHEET gTR &1 ATE & fearg
A Fodtwryr famr o @ 9g WrA
qTETT FY qETG HOF o # swaew
mrgal g fF 9 = § o s
farg s a8 9w e & A
eamaE g |

diemifer . @& B F
g wifg % | 7 7 g5 A0 T4
g g fFgait s T @ &
aaifees ¥R W% 73z W TR
F1 agen fm 21 3= 9@ 40
o fom &1 & ozo % &7 997
f& w1 asg ¥ gAgiz =g dfasT
F1 o@g Amm gz Ad @)

i AT quEs © a7 aeame
g ar @i

WEOE WIIEW O HeANuE g
ar A3, aE T &r ad g |

Shri K. D. Malaviya (Basti): We
now think, and we are glad to hear,
that the Gowvernment is not going to
be influenced by such an irritating
behaviour of the host. But, does not
the Government consider that this is
one of those rare occasions when it
should, and the Indian politicians
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alsp will, try to re-assess the relations
between ourselves and the western
democracies in the world?

o wgm T faw (swar)
Mg WERd, § quT ser o 7 Wi
fRewidt st & s W@ fFoag
T g g ogu o & osfEe
ITEN F T9 AUG GG AEL 91, 4T
Tg 99 F1 d= femrEr #r ot
§ T oEW wor @eed A @i
AR T @ & fF gw fe 2o
IAET ¥ a1 Je faaw §F 9F @w
qré afefeqfoat aua @ni w1 gugd
F for #ew w=di A wwE ¥
qEdT FATE WM AT WER H WX
AR TAE T WA B oW & fed
o AW T FIfew w0 Eitw gAY
ffc =1 = qw g owAT A
TEAT H1C 79 THETEET (Interruptions.)

weus  wEE
So FTHE |

st oAt

Shri Shivaji Rao S. Deshmukh:
May I know whether, because of this
thoughtless action of the President of
the United States of America—

Shri Koya (Kozhikode): On a
point of order, Sir. Can such an ex-
pression be used about the Head of a
State?

Shri Shivaji Rao S. Deshmukh: I

referred to his action, not to the
President.
Mr. Speaker: Then too we should

avoid using such words unnecessari-
ly.

Shri Shivaji Rao S. Deshmukh: In
order to protect the Secretary Gene-
ral of the UN from being an unfor-
tunate victim of the action of the
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President of America and to avoid
international embarrassment, does

our Prime Minister propose to invite
the Secretary General of the UN to
Ottawa for luncheon at the Indian
High Commission there?

Shri Swaran Singh: There is no
such intention.

Shri M. L, Jadhav (Malegaon): May
I know whether the cancellation of
the visit js likely to affect American
aid to India?

Shri N. C. Chatterjee (Burdwan):
May I know if President Johnson's
abrupt and discourteous cancellation
of the Prime Minister's visit is due
to the fact that annoyance was
caused to him by our Prime Minis-
ter's refusal to fall in line with the
subservient attitude adopted by the
Prime Minister of Great Britain over
the Vietnam issue?

Shri Swaran Singh: I have already
clarified it. Our policy on Vietnam
ass been formulateq after careful
consideration and after taking every-
thing into consideration and it will
continue irrespective of the fact whe-
ther it causes annoyance or happiness
to others.

sff =awita Tag (Sa7) @ A
qiffeETy F9E & dgd 9W WK
sodiEr 4 8 & gfaa 7 @ §
HT IAHT gATR AT TL TEAATA FT
T/ & 1 T gAfeas guTd TR
¥ Wieer ot W91 & 1 F ST STEar
g%fw%mﬁgmﬁ
grare ¥ @ Afg wfemmre & £
T T A IEE f@ATE wEdET
¥ #1€ wue e fwar & A gEa
it gET 931 & ¢
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ot T3 fag : § A% qwean 5
15 our W= fFar mar @ faesr
T 4y gl @ Wi @3 9w
S &1 fafse & #fqw gfd

Shri Khadilkar (Khed): In view
of the Government's categorical
statement regarding our policies re-
garding the South Vietnam crisis and
bearing in mind the old adage that
if there is a rebuff or insult, it
should be silently suffered, taken in
without being ruffled and kept in
mind, I do not want to put any
questions on this.

12.33 hra.
RE: MOTION OF PRIVILEGE

Mr. Speaker: [ have received two
notices of privilege motion from
Mr. Bagri and Mr. Yadav ahout the
same talk that Mr. Kripalani refer-
red to between Mr. Nanda and Mr.
Morarka, when there were certain
other members present. I want to
know exactly what the words were
that were used. Mr. Kripalani had
said it, but Mr. Bagri and Mr. Yadav
have not put in those words. I will
just look into that record also and
Mr. Kripalani’'s statement and then J
will take it up tomorrow morning.

1233} hrs.

RE: CALLING ATTENTION NOTICE
(Query)

| At awdr (few) w0

AT g 9T 91d & sarriat
F gEATA F oA T

weTer wAtew : gEw A% A
THIT AT ATOH] LT & AT

—_—

12.33-3/4 hrs.
PAPER LAID ON THE TABLE

ANNUAL REPORT OF THE ADMINISTRA-
TIVE VIGILANCE Division

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi):
I beg to lay on the Table a copy
of Annual Report of the Administra-
tive Vigilance Division for the year
1964. [Placed in Library, see No. LT-
4212/65].

12.34 brs.
ESTIMATES COMMITTEE
EiGHTIETHE REPORT

Shri A. C. Guha (Barasat): T beg
to present the Eightieth Report of the
Estimates Committes on the Minis-
try of Food and Agriculture (Depart-
ment of Agriculture)—Indian Grass-
land and Fodder Research Institute,
Jhansi, and Soil Conservation Re-
search, Demonstration and Training
Centres.

12.34} hrs.

PUBLIC ACCOUNTS COMMITTEE
THIRTY-FIFTH REPORT

Shri P. Venkatasubbaiah (Adoni):
I beg to present the Thirty-fifth Report
of the Public Accounts Committee on
the Appropriation Accounts (Civil),
1962-63 and Audit Report (Civil)
1964 relating to the Ministries of
Commerce, Food and Agriculture,
Health, Home Affairs and Industry.

12.343 hrs.

COMMITTEE ON PURLIC
UNDERTAKINGS

FIrTH REPORT

Shri P. G.
puram):

Menon  (Mukunda-
I beg to present the Filth
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[Shri P. G. Menon]

Report of the Committee on Publie
Undertakings on the Oil and Natural
Gas Commission, Dehra Dun.

12.35 hrs.
DEMANDS FOR GRANTS*—contd.

Mmistry oF HeavrE—contd,

Mr. Speaker: The House will now
resume further discussion and voting
on the demands for grants relating
to the Ministry of Health, Out of 4
hours allotted, 2 hours 10 minutes
have been availed of and 1 hour 50
minutes are still left. Hon. membars
should be brief in- making their
points.

ot Fyrmateger (7rzr) @ st
mEra a0 fafedr @ =t &
d4g HE FaT I FAT ATEA E
fF =7dt g o1 F% g § A]@ IR
EATE | weTTAl § 4T F A d AW
s aral & e F 1 ey faife fean
AT 4 W ¥ OSRT F#W O T
B

oF wgEd @ & “Bdw =T
z¢ & w4 F wgar g fF o

st gar sfgw o zEeE § faa
FEET BT § IHE FAl AT HE
@M &1 ag GwATT ¥ O AT @
fF fFg g7z S9F = w1 ©/
gvar § fm wFw wmA & owEN
drifear #9 FHT | T HIX FHAT
fartna =1 & o qufes &7 & FW
A A sgEEAT G wfgw | &
grar § fr dar X3 & Sqmar wey
@ | zafay ¥ ogam & fFoaw
@ OF AFEIET F arnd gaTd
AT FT TA FEEAH K ARIL 1
fr fog sna 32w =ifen foar
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el

& darfar @ &5 1 gwwr @ am
# fag g fazes frgam fee %5
et &gt frad fasradt wifge #i
IR B2 el ¥ A qmmAw #
|1l TRy, 77 TeAHi 7 sty fwa
FE 7 AT qFra AmT WhEw #iw
TATT FT FEEQ EF O ITH OTEIT
sfoar 3 wwd Fgay aw dmed
FTE G IAFT AT S0A AT qg4n
gFT 1 afy = 37 F T d@
g4 7 FTHE g TAF0 T 417 a1
7 ag dar@d T A 77 g g R
T FATET FIaIT AT |

qdr AT F @A FosETeed
geAft A 3T Frav sfeimrw A
2@ d ad wwai q oo ofadi
7 qgefi AT € | zAfaa G famr
g e w3 fymr § gEETeTH
/W AY T®T AN R AT wTERT
BT 1§ Aza ¥ Fo g
feara fodr w7 wiw weeRdr wwat
@ =40 = 4 FI7 fawoft ALY
TifgT A1 wagr Em o

#=1 fafaw=r 1 =% § ©F 7=4r
g3 aran g = Frad qrz 490z S
&7 & grTg ¥ faer 37 4
SAFIAT FT OATTAT | TE JZH TA=GT
T g, &= 471 T g frozaa
3 GqIF a7 FEAT AR, @A I
fquzg = faq v 28 swaear A '
are Afer giE-gRe wal iz § A
zg g7~ F1 foar =1 g7 fear g
AT ZgF ¥ 7T HAT EAT |

mft ZRITEITF @ T T F 7ey
F AR FeT ATH GA gHE )

*Move? with the recommendation of the President.
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AR | AT W AW Y I AW
¢ fro7ar @ aifzy,  few aww
T Afgd # fEad wwr ¥ |
afedr | T oW g 2R o o
W FE TG0 S e o @ ol
Fmaa ) dgmmm g fs am
R F T 2w A g ww der
AT R | THEI GX wOA H1 gfeenw
gr =rfed + Gan frar s &t gEy
g ST GTART ZRIT OHT A |@m e
g1

EgTdl § 798 I F 9T F7 sqawqr
TAFHE | WA FUF I F IO

¥ Famr T fF zrges ofar §
1 TOET & mag ¥, {WiF § oAm
50 9T &= ==l o 78 T @, o
& 37 @ T a1 oaw | # awgT
g fa wer ox o @fei § a2t de
fafregr &7 w1 50 9@ @1 25 T-
Hz W FT I A A9 & AT O
afz geq fafaedt ¥t aizq &4 s
HTTNF 73T F fFar I A O
1 A afs A g1 W AT aga
& dmfar 5t gOg 7 F o9 &
ATE F by & I Srarfoar A hA
TqEAT |

oY TGS H OF Tz T graT Ay
AT 5% & 1 @w AW w0 @R
Fram 1 7y faedr ozrsa, am
TEAE H UF HErEEr 3, mudwd
S I W WG R A
foae fagmea & 1 & @ugan § fF
I8 F0& it feaEt &1 afe ga A
Tl W T #% A1 I aga whaw
TATEEY HEARHT FTH G |

CIL L e S EER N £ et
HAWH 99 ) A faemEe a1
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U A a= F & 3290 & geafeaw
FA &1 EEIET wT F SR ufrw
ger  a9T /T T T g AR
T 3w T wF o Ao
g # faemae &1 ATy w7
ITHRT AT FGT AT § AT 5%
fod oF wa gra w= @ faedt
fga & | @ I F g § S 9
faemaz &% 37 F@e #1 w31 4T
Fafgr | A wmFam A R
ofas gmEws & 5 Iwarfod &t @
e ¥ AT AW F aife F amn #
N @ley auyg Fg=er, T4 T TZAH
FC a5 = famadt iF 1 793
FET IO IvETEdl # F AR |
faig ®7 ¥ AT FAT 7 TfF
§ foamdr Gl F @dEw ¥ a9
= gfer & w35 fFad ot fagmd
i qtagd weer IR |

gae mmA e @rET
afa  fade &1 0F Fqiaeas g
| T ATt FEEl F Od O wE
o &F TR F FH A 8
21 sWed & HNd Wl A
OF  FTO 2 AT AE FT I A
g 3T owWifzy 1 Afe aftEe
A Fgg o af =@t s
Fedt 7 FTETC Sra are wrg § A
f& q& ot =g wW AN, A,
T A H 5 F20 fHar o9 awar
2 ¥ mwman  fF AT w1 T A
&1 sgET =g gAr  ArfEd, afEn
a7 w6 @l § fade e
¥ o Ay W A1 ZgeEl § oag |

1437

A Fodre HIT AT F1 UFA
F g owr ZTrm Eaq fafrerd
Fawh qgmrg . g4 % AT FeTIIA
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¥ Jvm o wgr 27 § Sfe # g
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Dr. Chandrabhan Singh (Bilaspur):
Mr. Speaker, Sir, I offer mv con-
gratulations to the Health Minister,
the Deputy Health Minister, the
Secretaries and other members of the
staff of the Secretariat, for they have
been trying to do a very good job
under trying circumstances. I feel
that the Health Ministry has been
given a very low priority. I do not
understand why this Jow priority has
been given to this very important
Ministry. I have felt that the rank
of the ministerial set-up shculd be
raised and the pattern of adminis-
tration should be modified. The
present pattern was set at the begin-
ning of our independence when there
were less thap 35 medical colleges.
Now the medical colleges alone
number more than 84 and bv the
end of the Fourth Plan they are
likely to be more than 114. Besides,
many  post-graduate institutions,
academies and universities are crup-
ping up making the job much more
difficult and no one person can do
this work very successfully.

Last year I pleaded, Mr. Speaker,
that there should be a separate Direc-
torate of Medica] Eduecation and Re-
search which now commands whole-
time attenfion for efficient formulation
and completion of our plans.

I have heard with rapt attentinn
the speeches of hon. Members who
took part yesterday, and 1 have come
to the conclusion that every one of
them has complained about ‘ack of
medicines in hospitals, popnulation
explosion shortage of doctors, ayurveg
and the place it should get.

Talking about shortage of doctors,
I would like to quote some fijures
for the information of this House The
doctor-population ratio in USSR in
1959 was one doctor for every 555
population, in USA it was one doctor
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for every 805 of the population in 1958,
in Japan it was one doctor for every
943 of the population in 1958, in the
United Kingdom it was one doctor for
every 1065 of the population in 1958,
in Mexico it was one doctor for every
1896 of the population in 1956, in
Brazil it was one doctor for every
2462 of the population in 1954, in
Egypt it was one doctor for every 3100
o¢ the population in 1956 and in India

| in 1965 it is one doctor for every 5860
of the population. OQur aim eve; since
the report of the Bhore Committee has
been to provide one doctor for every
2000 population. In spite of our best
efforts we have not much improved
our position as is evident from the
figures. If I may quote some figures,
in 1946 it was one doctor for every
6300, in 1951 it was one doctor for
every 6450, in 1961 it was one doctor
for every 6150, in 1964 it was one

T doctor for every 6000 and in 1965 it
is one doctor for every 5860, That
shows that we have not made much

1 improvement as far as the doctor-
population ratio is concerned.

We are admitting more than 11000
students in the 84 medical colleges and
by the end of the Fourth Five Year
Plan we are planning to admit 14000

b students to the graduate course. The
biggest bottle-neck is the paucity of
trained teachers. At present, teachers,
according to my own estimate, are
very difficult to find. We have put a

» certain minimum qualification for
teachers. We do not find them at pre-
sent. May I suggest, through you, Sir,
to the kind and helpful and also en-
ergetic Health Minister to start a
scheme of offering 2000 scholarships
of the value of Rs. 250 to Rs. 300 in

“the All India Institute of Medical
Science and 50 medical colleges of
nlder standing with 40 scholarships
divided in ten subjects in each medical
college?

Mr. Speaker: Order, order, This
rule is really very wholesome, that a
Member shall not pass between the
Chair and any Member who is speak-
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ing. I was looking for an opportunity
to give expression to it, because it has
been violated, earlier, also, just within
the last 15 minutes about three times.
Now one very prominent Member has
violated it.

Shri Surendranath Dwivedy (Ken-
drapara): I am very sorry. Only
after 1 passed I found that the hon.
Member from there was speaking,
otherwise I would have come by the
other way.

Mr. Speaker: I am not mentioning
this particularly about Shri Dwivedy.
One or two other hon. Members have
just done it. I wanted to bring it to
the notice of the House that this is a
very wholesome provision and 4 must
be observed. There is a line of com-
munication—it may be invisible to the
eye—between the Speaker and the
Member who is speaking and that
should not be snapped.

Shri Hari Vishnu Kamath (Hoshan-
gabad): Sir, I rise to a point of order,
I would only say that it would have
been better if you had gently told the
Health Minister also the same thing
a little while ago.

Mr. Speaker: I have told him.

Shri Hari Vishnu Kamath: The
Health Minister too came in the way
between a member speaking and you.

eIy WIET AT AdT TR 8
Shri Hari Vishnu Kamath: You told
my colleague,
Mr. Specker: 3 qxT qa—aﬂr faar E— 1

Therefore, I referred to earlier Mem-
bers also.

Shri Hari Vishnu Kamath: You
passed it on to her; vou did not say so
as you did in the case of my colleague.

The Deputy Minister in the Ministry
of Health (Shri P, S. Naskar): We
have also expressed our regret.
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Mr. Speaker: The hon. Member
might resume his seat. The bell is
being rung...... now there is gquorum.

Dr, L. M. Singhvi (Jodhpur): 1 think
‘the solution is to have a lunch recess.

Mr. Speaker: If that is the solution,
I have no objection. But that is no
solution.

Shri Hari Vishnu Kamath: The re-
medy is worse than the disease,

Dr. Chandrabhan Singh: I was sug=-
gesting a plan for training of teachers.
Broadly, each graduate after his gra-
duation, including rotating intern-
ship, will be assigned a subject and
deputed in the department as a jun-
jor teacher ang research worker, the
names and subjects decided on the
need and the capabilities of the teach-
ers. In three years' time the student
will have experience of tea_hing and
conducting research and will obtain
his post-graduate degree or diploma.
During the third year of the Fourth
Plan ap average of 2,000 teachers
yearly will be trained and in the next
five years the shortage will be made
up. In the middle of the fifth Five
Year Plan you can have an oujective
re-examination of the scheme for
any modification, change or alteration.

The student will sign a legal docu=
ment to serve the State for a period
of three years and in defaul; the se-
curity will be forefeited and he will
refund the scholarship money.

There is another matter which needs
great attention, and that is the fall-
ing standard of teaching. The stand-
ard depends on the teacher—pupil
ratio. While in some foreign coun-
tries there is one teacher to two or
three students, here in India we are
unable to provide one teacher even
to 10 ctudents. Even in art and
science courses they aim at one teach-
ar for 12 to 14 students.
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Various schemes have been formu-
lated by the post-graduate medical
institutes, upgraded departments in
some colleges., the All India institute
of Medica] Sciences, semirars oOn
medical education. Health Ministry
of the Government, Medical Couneil
some registered professional bodies
and research institutions. As things
stand, the Medical Council of India is
responsible for laying down the curri-
culum, inspecting the facilities and
examination for under-graduates and
through its post-graduate committee
the post-graduate teaching and advise
the universities, The Medical Council
Act was amended, very correctly, by
this House only last year. The
amendmentg are being studied, dig-
ested angd implemented.

Historically, this is an old problem
and although the solution is also
equally old, new ideas Keep croping
up and one has to consider thom and
arrive at some mutually acceptable
solutions. Our country is the most
populous with more than 85 medical
colleges in more than 62 universities.
The wvery 1dea of regimentation and
narrow groves cut at the very root of
autonomy of universities and is a
bar to dynamic growth and develop-
ment,

Our high priests of higher standard
conveniently forget these and in the
rignrarole of argumentg soar high to
touch the moon, like the orbiting
sputniks or the cosmonauts, leaving
the average person dumb-founded und
stupefied. Our immediate need to
make up the 4,000 and odd deficiency
in teachers and about 3.000 more
teachers for the Fourth Five Year
Plan for 30 new medical co.lnzes is @
challenge to produce 7,000 teachers in
five vears’ time, which can never be
achieved by the purists if this Parlia-
ment allows them tp have their way.
So, T would request the Health Minis-
ter to take a realistic attitude and to
concentration on the 5 or 6 Institutes
of Medica] Scionces to bhe gpened hy
the end of the Fourth Five Year Plen
and fifty odd medical colleges and

1000®

-
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help the Medical Council of India
and the Post-Graduate Committee of
the Council and the Univers.ties. Any
radical departure from the set pattern
at this stage will, in my opinicn, meet
with disapproval, antagonism and
open revolt by the universities and
even the Medical Council which, I
would advise, we should avoid at this
stage. I am not letting out any sec-
ret if I mention that grumbiing has
already started.

May I now come to pay-scales and
amenities? The succesg of the scheme
depends on facilities, amen:ties, bet-
ter pay scales and security of ser-
vice, We have realised to our great
shock that the best availabie talents
are not taking kindly to the mediral
profession. This has now become the
fifth choice; the pride of -lace has
been taken by administrative, com-
mercial, judicial and engineering
fields in that order of preference.
Why? An answer to this wiil reveal
the sad story. In the latter three
services an average studen: can juin
at the age of 20 or 21 while in  the
medica] service he cannot jein till he
is 27 or 28. The period of medical
training of 9 to 10 years is not only
necessarily time-consuming but most
expensive. The Governmeal, accord-
ing to the Planning Commission
spends a capital expenditure of
Rs. 16.000 per student. The recurring
cost in 1961 was Rs. 1,627 or Rs. 8,135
for five years. In 1966 it wil!l bhe
Rs. 1,759 or Rs. 8,795 for tive vears
and in 1971 Rs. 1,913 or Rs. 4,555 for
five years. For the Fourth Plan the
capital cost is Rs.16,000 per student.
Besides, the parent spend anything
up to Rs. 4,000 per year. This means
that he joins service at an older age,
a difference of 7 to 8 years, but he
retires at the same age as any ctlher
person. For that heavy canital input
in Hiz training what are his emolu-
ments? He does not get evon 10 per
cent return for this rapitai, This is
astounding. Because of shittuge of
time, T will not go into greater dGetail.
The hon. Health Minister has pleaded
and I hope this hon. House will arree,
that the pay-scales, amenitics and pri-
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vileges of members of the medical
profession should be equal to those
of the administrative, judizial, en-
gineering and accounis setwvizes. I
would like to advise that ihe schemne
under review must be impln:inented, I
am one of those whg are trained to
serve the suffering humanity. Our
motto has always been:

T g FWMIT LT T w=A AqANA
FTHT T & (CIATH, ATAIHIAATEIAT 1

That is the training of medical men
from time immemorial. Exniiar mot-
tog from Dhanvanthari, Churak and
Sushrut are ingrained .2 the runds
of every medical man - womiun. But
times are changing fast and the strug-
gle for existence is becoming keener
day by day, with insreasing siresses
and strains. As a resuit, many of us
do not like to conformi 1o thoze ideals
ang trade unionism slogins.  dectors
on strike and so on and so forth are
often heard now. Thais .c not  good
but you have to be fair to this nard-
pressed tribe whose am:-itics  were
fixed about 30 years sack. You must
do something for then. Coming to
medical ethics, we in the Med:cal
Council, State Medical Councils and
other professional bodies are alive to
this and we are ronstan:ly d:vising
'methods to maintain high pof2ssion-
al standards.

This House is weli awure of the
agitation carried out *v “he compul-
sory rotating interns, tbe house sur-
geons, the post-graduates and regis-
trars in this town and elsewhere, The
recommendation of the Comm:ttee
appointed by the Health Minister was
well received in the country and
should be implemented to the full by
ull the States. Therz isx grumbling
going on by other wmadizal service per-
sonnel—the health insurance doectors,
the railway doctors. the Central
Service doctors et It will be reu-
listic for the Heal'n Minister to ap-
point a high-power=d body to go v %2
details—not a Commission—and give
its recommendations with in a period
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[Dr. Chandrabhan Singh]

of 3 to 4 months at the latest. In the
termg of reference 1 would suggest
the consideration of the emoluments
of the teachers of the medical colleg-
es and Institutes. Health being a
State subject, that argument should
not be trotted out for the Centre not
intervening. If necessary, cent per
cent aid should be given by the Cen-
tral Health Ministry, on the recom-
mendation of this high-powered body,
and the Fimance Minister along with
the Planning Commission should come
forward and give the necessary money
for this purpose.

There is a common complaint about
shortage of doctors.

13 hrs.

Mr. Speaker, Sir, every morning the
first thing you read in the papers is
about dispensaries without Doctors
frantic advertisement for Lady Dec-
tors, lack of attention and discourtesy
in outdoors, death due to delay wnd
neglect during emergency, shortage
in defence services, railway service
and other public utility services. In
every provincial assembly and even
here in this great House cternal de-
bate goes on and this is the common=
est theme, Now let us analyse why
it is so.

The basic fact ig that there is real
shortage of Doctors, That is why 30
new medical colleges have been pro-
posed by the Health Ministry in the
Fourth Five Year Plan. Probably
the shortage of Doctors may not be
there after these colleges come into
being. Out of this 30, 8 or 8 medical
colleges m"st go to Uttar Pradesh, the
Most populoug and the most backward
State nn? Madhya Pradesh hould get
2 new medical colleges. Of course,
other Stales should be given their due
share to make up the shortage,

Mr. Speaker: The hon. Member has
to concluds now, He has been read-
ing all this time and I know he has
got great material with him.
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Dr. Chandrabhan Singh: Our aim
is to have one qualified Doctor to
2,000 of the population. While com-
puting the number, let us remember
that one oyore and forty lakhs or
new babies are arriving in a continu-
oug stream in this wonderful land or
ours. This alone needs 7,000 Doctors
every year. Now, Sir, there is ano-
ther point . ..

Mr. Speaker: The hon. Member
should not take up new points. 1
know he is a Doctor and he has much
to say. When the time is limited, he
must conclude now.

Dr, Chandrabhan Singh: The Presi-
dent, the Vice-President, the Prime
Minister, the Health Minister ana
everyone else—even those, who do
not understand the meaning of the
word ‘Rural’—advise that Daoctors
must go to the rural area. They
have suggested (i) compulsory ser-
vice for any recruitment, (ii) bona
being signed before admission in
medical colleges, (iii) part of the
training period to be in rural areas
and (iv) starting of three years' medi-
cal training programme and produc-
tion of the semi-skilled technicians,
who would be a little better than
quacks. These remedies are quack
remedies and can never solve the
problems. The only solution is to
make the rural areas worth living.
Are they worth living? The basic
amenities like clean drinking water,
a decent roof over head, approacn
roads, ordinary sanitation and hyeie-
ne, primary and secondary education
facilities, recreation and social ameni-
ties, law ang order, etc . . .

13.02 hrs,
[Mr. DEPUTY-SPEAKER in the Chair]
-

Mr. Deputy-Speaker: The Thon.
Member must conclude now. He has
already taken much time.

Dr. Chandrabhan Simgh: Are these
above-mentioned  basie amenities
available now in rual areas so that the
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Doctors can be attracted to serve
there? No, they are not there. They

must be provided first and then only
you can expect the Doctors to go
there, It is well known that villages
are being abandoned. The process of
urbanisation is one-way traffic, creat-
ing slums, jhuggi and phompdi every-
where with filth quagmire and stench
galore in all cities ang towns. This
process must be reversed . ..

Mr. Deputy-Speaker: Dr. Singhwvi

Dr. L. M. Singhvi: Mr. Deputy-
Speaker, Sir, I propose to make a
very short spech on the subject.

I must first of all commisserate and
sympathise with the hon. Health Mini-
ster on account of the relatively scanti
interest that has been evinced in the
Demands for Grants of this Ministry,
which, I think, should occupy a very
much more important place in our
rating. It is a sad commentary on
the way we assign importance to
things in this Parliament and in this
community and perhaps it is this rat-
ing whioh is fundamentally responsi-
ble for the scant attention the com-
plex problems of health and medical
care have received in our country.

The Budget Session 15 a session for
the Ministers to receive bouguets ana
brickbats and I know that the Healtn
Minister would not mind receiving
her share of them. While I have
great admiration for the tenacity ana
persistence with which she has pur-
sued some of the causes which she
has espoused, I must express my sene
of regret andg ditress that some of
the more important causes have suff-
ered for want of sufficient attention
and enthusiasm mostly on the part of
the Ministry.

This Ministry, Mr. Deputy Speaker,
you would realise, has charge of ex-
tremely important problems. Unfor-
tunately, it has to share that charge
with various State Governments an@
it is possible for the State Gowvern-
ments to accuse the Central Govern-
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ment and the Central Government to
excuse itself or to explain away its
defaults in one way or the other be=-
cause of lack of sufficient co-opera=
tion from the State Governments.
There should be something done in
this matter of achieving sufficient ana
complete co-ordination in the field of
national health, hygiene and medical
care,

Mr. Deputy-Speaker, Sir, I should
like to touch upon particularly in this
brief speech that I propose to make
on the morale of those who have to
administer these services, who have
to engage themselves in the task of
relieving the pain and the suffering
of the people. Dr, Singh very rightly
pointed out that the noble profession
to which he belongs has as its main
motivating force the noble objective
of relieving the pain and the suffer-
ing of the people. But, are they able
to do it? The Health Minister must,
as a mratter of fact, search her own
heart and tell us whether she thinks
that the conditions of their services
are really adequate and sufficiently
enthusing for them and what we have
done for the doctors and the nursing
profession in this country to enthuse
them, to dignify their profession and
to make sure that they are able to
give their best to the cause which is
dear to us all. I feel that this Gov-
ernment has done precious little, un-
lesg it has been compelled to give as-
surances on account of agitations or
representations. It is a great pity
that this should be so. After wll, the
man who practises medicine or the
nurse who gives her care to the pat-
ients must occupy a place of respect
in society and their needs and re-
quirements must receive the attention
of the Ministry suo motu rather than
oun their representations.

Mr. Deputy Speaker, you would re=
call that in this House there was
considerable concern expressed at the
way in which the demands of the
Central Govermment Health Service
employees were met. I am glad to
know that the Health Minister, in
spite of her rather objectionable
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speech at Lady Hardinge College the point of view of medical care and

where she condemned all such efforts
on the part of the medical profession,
has, 1 am told, given assurances
which are gratifying and heartening.
I only hope that her Ministry is as
good =as her word.

In respect of the nursing profession,
the situation is even worse. It seems
that their cause has always gone by

default. I have looked through
the debates of this House on
the Demands for Grants of
this Ministry and I find that
there has heen very little said
on this subject. I would like very
much that the Health Minister goes

into this matter or better still that
she appoints something like the
Surgeon-General's Consultant Group,
as was appointed in the USA., to
go into the question of our require-
ments in terms of graduate nurses
and in terms of other trained nurses
and also to consider the wholg ques-
tion of their emoluments and their
service conditions. It seems that their
grievances zre extremely genuine and
it ig impossible to imagine that they
would be able tg put their heart in-
to the job with which they are en-
trusted unlesg their service conditions
ure improved. Only the other day in
The Statesman of the 16th April, 1965
there was a write-up—The Nurses
nurse three grievances—and il says:

The “women in white" are up
in arms. They want more pay,
allowances—and  dignity. “We
have very little of the first two
wnd nothing of the last”, an angry
voung qualified nurse said.

This is a state of affairs which is
very much deplorable, 1 think the
hon. Health Minister who has been
in this field for a long time would
appreciale and would concede that
considerable attention needs to be
paid to the demands of the graduate
nurseg ag well as to the demands and
grievances and difficulties of the train-
ed nurses. After all, we have a
severe shortage of nurses in this coun-
try and it is important not only {from

nursing care in this country but also
from the point of view of our defence
preparedness and performance.

You would recall, Mr. Deputy
Speaker, that, during the emergency
of which we see very little evidence
now unfortunately both in terms of
preparation and in terms of govern-
mental action, there was apparently
a very severe shortage in this respect
in the forward areas which I wisited.
I felt the problem to be one of the
most palpable problems, both the
shortage of Doctors and the shoriage
of nursing personnel, 1 would iike the
Health Minister to tell ugs what kind
of problems they are confronted with
what kind of demands or difficultiex
they have represented to her and we
would like to know what she propo-
ses to do abott these demands and
representations. I am sure that the
Health Minister woluld not let these
demands and grievances go unattend-
ed.

I should like briefly to comment on
the state of C.G.H.S. dispensaries here
because, T think, it is a matter of
considerable concern to many of us
wha avuil of these services. It is nnt
so ‘much the concern at receiving ser-
vices which are not first-rate but a
concern at the fact which is inherent
in the situation which ensures the
best services canont be rendered. It
seems that theré T5 a serious shortage
of personnel. I know from my per-
somal experience that whenever I
send a man to collect medicines for
me, he takes hours and hours .n col-
lect themn at the dispensary which, I
suppose, is a V.L.P. dispensary and is
looked after in a really special way.
Even there the gituation is quite bad
I know that the situation in some
other C.G.H.S, dispensaries is much
worse sgtill. T hope the Health Minis-
ter would redeem her promise of
visiting some of the dispensaries and
relieving procedural delays in which
they are bogged up. 1 find that there
are various pointless procedures which
they have to follow which delays theme
considerably.
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1 would like to mention that the
whole thinking of the Government in
the matter of medical education must
be reviewed and recast in terms of
our requirements, I think that the
targets that we have fixed, and for
the fulfilment of which we pride our-
selves, are targets which do not meet
our needs and requirements. They
are targets which are irrelevant in
the context of our national require-
ments, I am sure that the Health
Minister would do every bit to see
that people are trained to be able
to teach in our medical colleges and
that more medical colleges and insti-
tutes would be started in the Fourth
Plan than we have beep told the Gov-
ernment propose to do.

I would like also to say a word
about the rural water supply prog-
ramme in which I have continuously
taken considerable interest and in
which respect I am not quite satis-
fied that the Government is doing
everything that it can. It is a great
pity  that after 17 years of Inde-
pendence, there are a large number
of villages—I am sure the Health
Minisiry is not unaware of them—
where water has to be brought from
as far as 16 to 17 miles, in a pitcher
on the heads of young and old
women. This is a distressing state of
affairs and T am surprised that the
Health Ministry has not come to this
House with the sense of urgency
which must motivate, which must
impel it to deal with this matter. I
hope the House should also be per-
suaded (o vote larger sums of money.
If this cannot be done, then all this
talk about welfare State and about
improving the situation of the
common man is really a mockery.

I should Ilike to conclude that
before I do so, I should also like to
know whether the Health Minister
proposes to expand its responsibili-
ties, its assignments and undertakings
in the field of town, planning, I feel
that very little has been done so far
in this field. T feel that we have to
move very much_faster than we have
done so far. As a matter of fact, the
whole field of local-self government
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which is not directly our concern in

this House is a subject which must
be studied with deep insight and
attention. This is a matter which is
vital to our democracy as well as to
the improvements in standard of
living and hygiene.

I hope the Health Minister would
have some eyplanation to offer in
these respects and would give us an
inkling of what she proposes to do.

Mr, Deputy-Speaker: This debate
should close at 2-25 P.M. The hon.
Minister wants 45 minutes. I will call
her at 1-40 P.M. Shri Bishwanath
Roy.

=t froemmg oo (Safar )
IR vERE gl @i 9eTd, €2,
ge st feg1 & fAiw F9 a=
% gt meE ST #rowdR TEAT A
gafa faam & oRe d9uE ot
TH. 1. A1 UF. g 9T 1 39 F T
F @1 HrATfaE Age g7 AR dgdr
At & a7 e &4 €1 1 4 St v
F1 fmerr seqe 9 @ FEA a0
g%A7 aT foqs 1 FEr 2
FfET g1 9 9% 39 F1 "Ye 4%
g o gaud gt § d8 TET
%rrrq‘!za'm-?r*rharmfr

1. 0. Bl IH I UEA F WA A7

61 59 % I miz § gEEa
q gfasd aga W’I‘ﬁ%l@aﬂ
S #1 3 gfemmr ¥ A8 @ & R

feam & s fmfor g 29 77 gfer
¥ sraed ¥ fou ot ST & wfemd
gt g foaet wer fawm £ At &
Fyaeg # 1 AfET a7 A
ot ST wHEE TR & wEar
#feww afaw & avavg & war § 99



10011

D.G.—Min.

[ Fraaerd Ty |

T TANATF A8 Ty AR & | 3@ fAd
oI | AT & A ofEdw 50
1 wETmEaT @ fom # f& oama
HATST T G AT€1 T AT FH F &7
AT TS Fi gET @A F FRgar
AT F & I FT wIiaF W qE
@ & 99 % weg €1 wetaw
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&A1 & AW W IGET 97 69 97 FC
99 F AgeEq wAW fawan @ qar
#feww wfaw & wfawo &2 afw
g ¥ FTC, T qHT FT AT HIA
gfear afew 7 29 & Fro F1 gfaumd
T8 TeEr & fom At faww s
iz & 9TIT FATFB AT TF |

ag 1% & fF gra # |vwie 7 daq
geg wfag st swmn ¢, sz dw & 5
W ¥ W ¥ oEEqEr we w1 8w
¥ w1 fegwa mar fafwemr 5 am
oo dam afan® moA AR O
FAN FAT HIT IHH FTH KT qEl
1 g5 gfaar gt 1 FfFEF FEw
@ F & zEI w19 ¥ gl g%a
gt grir ) famagd four g9
H g o A g wr & T agt ww
sfear afaw w7 & 9@, s a@
& m 3femr ufeswr afaw & wrow
&1 S 97 4 5 ¥ 97 af7 § ag 9ga
grarg 1 15 %%, 1963 H d2d 29
dfaq arp g1 98 ¥ AR AT TF
Fa9 396 WAHAT  FAE 49 F WK
904 TEAT FAH T F fraa g
ofz =@t a<g %7 wfa @ &1 a1 A7
gl guEuiy T § o W g
qy  wHad F1 TG "@r § ¥ qEa
fam & fF @t 20 # gw 39 &9 |99
F1 TAA FT GO, T@ H [H wW|
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g afes 37 ¥ afaq § wia Ffem
qiag & ¥ ot dgH T fow
fafedt 1 dmmd & o7 @1
@ W fauw wgmar faadt @ o
faeit 1 st aRfiw T ¥
T wH g F FfeAE W g
& FTETC FT AW HAT AT 0
EI FEI AT 3T FTHT A FAAT 2T A
& g a1 foorr 7Y &1 oy feafy
¥ ¥ g gTa st /i
SH ¥ gra ww@ifaq W oafaw gRir o
I FRAMF wEw Fredr aa
fawrs  wifer & @t & s & &
AT T FTR AT9 &1 q6al g a9r
AT AT a%e g1 a%dt & 1

mrr fafirs w3wit & afess seew
# A gferew § J A Fm o
few afAfm e FawE
ey ® 01 0 @< #1 gEr
e o fram g wifer e @
% faug o T A A T 90|
s=u7 a1 ag g fF a1t W EF g
2w ¥ ot fafaseEr e € 9w
faegm  wmw @ fonm W@
A 7% 33 Wl T BT # A Hh
BT B1F WET & 771 9% FEr aww oE |
& ¥ Wz @ TS, FAwl, R
faeeft a1 FTgT AF TET W IO TR
g1 WHaT &, agi < 9 faww gATTw
mfs g & ag fag awa & afe

: o Al
w37 ITUF E AE F 61 NATE @
qr ®1% f3wmar A W S
¥ 7 Faw et wiK Afqw @ St

w oF BT @ IH ETH @rET W@
gomT 'lﬁ'@ifrsﬁ'(t{ar TAH T W
geeg ® mmE AT
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waufe gHT E§ 39 § am fFw g
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F FT AT % wfEw g

MOET FATEAT, EHEEE 9
T2 TWT W CwA H FTHD  qhear
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aurs W E 1 W FT AT § Rt
Fegw AW oA §, ¥ T aga wAE

& AT FE FE AT THT ATH A7 TN
FfF = O Faw

A4
3

2 3 F1 wgEer faeer aifed o
TIW FIHIT T AT ¥ I Ear
& ok g fadew wmt & fag 3w
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g @A F 3 wgar q@ani wy
T @A F fa¥ g g § § w1
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THH A A1 OF A 64 weiE A
AT § At 9z 97 & fR e ®EdT
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HEEY w1 FH BT 8, faimcAr &7
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fardt § <7%1 379 W G2 qE-
RN Ed @ E & 7 U
#F qm KfAHFT ¥ A1 9z gad a7 &
@ E WSt WA e g T
ggfey AZF & | 3w F wEEEAH &
AT 799497 AT T WgE A F |
WX qrg o § Afew aaw adt @ R
dfsadgaa sz a5 | T9gar g
& 39 97w g8 damwg w@m 3 #HR
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FEifesa F7 gARAT A F aTRS
gafa =7a%4r A1 91Q |

Mr. Deputy-Speaker: The hon.
Member should try to conclude now.

Shri Hari Vishnu Kamath: He is
the only spokesman of my group, and,
therefore, he may be pgiven some
more time.

Shri Mohan Swarup: 1 request I
may be given about three or four
minutes more.

Shri Hari Vishnu Kamath: He is
the only spokesman of my group.

Mr. Deputy-Speaker: But the hon.
Member has taken the full time
allotted for his group......

Shri Hari Vishou Eamath: We
have surrendered some time on the
Demands of the other Ministries.

Mr. Deputy-Speaker: 1 have got
that information with me. The hon.
Mehber's party has got seven
minutes, and the hon. Member has
already taken that much time. I
have to call the hon. Minister at 1-40
p.m.

Shri Hari Vishnu Kamath: He may
be given two minutes more.

Mr. Deputy-Speaker:
Swarup may now wind up his speech.

ot HYET T RIS i 9

Tet 5T §9 FET AL AfeA AR @3

1

Shri Mohan ¥
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T3 T00 &1 [ATYT § HiHA wAT AF
99 9 41 10 %% T94 @rEe gd
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gafa fata & f93  wexeTT
¥ gadr {4 97 fewm @ ==t gar
& 1 3fsw o= Ty 7 @ Amwa v
oF maT edl 2 fs g3k A & fad
I3 F TN dz oW FTR AT
g arg & 43 337 agy ¥91 W 9
AT & 1 I9¢ 93m H vzl § 3@ FeA
 FNF AT en3Fur g1y ol @l E |
¥ 9@ g fF awg wxEEdT &,
dRWIS F T FIAI B NGE @wfa
faia & fag fear sir we 9a A3
W WK enaw =TT fRar S o

Shri Gokulananda Mohanty (Bala-
sore): I join my voice with that of
the previous speakers that the time
Eiven to this subject, though it is
very important, is very small, especi-
ally because iht is a subject which
concerns a very large number of
persons, and which in fact concerns
every individual ip this country, and
also because ours being a welfare
State, the State has to take upon it-
self the responsibility of jooking after
the hezlth of the people and seeing
to its improvement gnd also of creat-
ing conditions which will improve
and enhance the health of the people.
Hundreds of crores of rupees are
being spent on this subject, and this
is the time when we should consider
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whether the previous allocations had
been used to our credit, and whether
we had succeeded or failed in secur-
ing the object for which the provik
sion was made. We have been told
that there have been many hurdles
in the way and one of those hurdles
is the inadequacy of funds. When
we look into the accounts given In
the report we fing that the inade-
quacy appears in a very different
picture,

In the Report, it has been stated
that in the First Plan period, provi
sion was made for Rs. 140 crores of
which only Rs. 101 crores wera
spent; in the Second Plan, provision
was made for Rs. 225 crores of which
only Rs. 216 crores were spent. In
the Third Plan, during the first three
years, of Rs. 341 crores, Rs. 181
crores have been spent. Similarly, for
family planning, in the First Plan,
Rs. 70 lakhs were provided for of
which Rs, 14 lakhs were spent: in
the Second Plan, of Rs. 300 lakhs
provided for Rs. 215 lakhs wera
spent. During the Third Plan, of Ra
27 crores provided for, only Rs 8
crores have been spent in these threm
years. Evidently, Sir, our system of
spending has been very defective
Otherwise, what is the necessity of
providing so much of money and
collecting it from our people which we
cannot spend? It leads simply to
hardship to tax-pavers, Bad budgeting
also leads to irregular spending
Many measures have been taken for
the improvement of health of the
people in the mattier of food and
water.

As rerards feod, many of the pre-
vigus sneakers have snolen on ihie
New measures for prevention of
adulteration have been taken. The old
Act was not able to prevent the
adulteration. It is gond that new
measures have been taken.

Regarding water supply, Govern-
ment is going to form or raiher is
considering to form a Water Pollution
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Control Board; Drinking Water Board
is there, They have made recommen-
dations which are under the con-
sideration of Government. The step
that is taken now is too late. Had the
water problem been solveq and even
if the rest of the problems remained
unsolved, it could have been an
achievement for the Ministry.
Measures have also been taken for
checking the air-borne, water-borne
and food-borne diseases, In these also,
1 cannot but congratulate the Min-
istry that they have achieved a
notable success. This is evident from
the fact that there ig a reduction in
the death-rate from 27 in the thousand
to 20, now. The expectation of life in
the course of this short period has
risen from 32 to 50. But the birth
rate has remained constant in spite of
crores of rupees having been spent on
birth control.

As regards leprosy control, Gov-
ernment, have taken many measures,
Unfortunately, in our province,
though they have covered a large
number of areas, yet there are no dis-
pensaries under construction even. No
staff quarters have been constructed.
Though patients are supplied with
cloth, medicines and shoeg they are
not given in sufficient number,

Mr. Deputy-Speaker: It is the con-
cern of the State Government.

Shri Gokhulanada Mohanty: But this
is a Central Government pilot pro-
ject.

Mr. Deputy-Speaker: Please wind
up.

Shri Gokulananda Mohanty: I want
one minute more to wind up.

Mr. Deputy-Speaker: T am sorry 1
have no time to allow,

o PemA qzata®  (WEALE)
Iuee wEEA  fegee d qaw ar
$3z @ Taredl @1 AR fegmw A AT
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¥ a8 g At @ aaE §
T FATHRERT  FT HIFIT AR T
g & fagw gatfaat #1 s €
T AA AT R IEH AT H AH gAAT
gragm & 5 fgrgmam & 1 qumeadi a7
W 3T SATRT & I F &1 W f——
TF qATHERD ST g 437 1 ¥@T
& gfar fa2et qer &1 gx &= @
JFE g g f& w @ web
O &1 & &9 F¢ a1 faw @6t o F7
aga gfemt &1 s

ot 90 o ATEREY : & 7

of| femmm gzamas - 3w fo wa o=

T qTE9 ATeT F a1 & I T F7 97,
A T WEl d WA AW adqrs
€Y ag %g F¢ {6 gzamE o w1 w2 F
Fgd ougs fAw ww, ga a1
AFFE AR E | oAEd § AR
ar 321 1 g1 =nfem fr fggmam &
TaTEat 1 I w1 are fave § qatey
g fawa wv § fegeama o qarEi
I FFAT ;e gmr 2. e sk
FEF AEY 2 A Gdev dwae At FOE
HOF U1 9 T OE —

“As a matter of fact, in drugs
generally, India ranks among the
highest priced nations in the
world—a case of inverse relation-

ship betweepn per capita income
and the level of drug prices.”

# gmzw 12T F T F I H fox
HAY werRw &t aat At R S ARy
qTET U4 FRGRAT & T4 &
fafa drn g, st & &ro 1o Fo U
Fedl #1 oF fge g, IEA oF A
F A AW H 2 WA AT 10 T
afem 39 1 @m@ @9 30 99, 99
gz FT qAT 3 &7 A o @
wraE a4t 47 4% 1 fww
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AAHErY feor o gET & 1w
27 9 | @9 9TEC 2 'Y 10 §F
T g |

faarer 9% St gATET FEET Ao
Ag TTAIT F ATF AET & FA AT
THaC W AW fegromar 2 1 dwA §
Elo &Te Fo UT FFAT FT AT UF THAC
g 1 qET IHET IEFT TEATT FLIHAE |
Hdt AT 4% W @1 71 fgEw W
#1 Fifwer w31 ag IgTRAl ¥ AW
w1 fagsmor #¢ Ak e At
FH FT F TETRET FT AW 9T FT
i #¥ 1 2w & wAwERr &
fawsmar

el A% UaRE FT graed @ HAl Wl
T [ T WA F WL OF g9 & o
§ Fa1 ar fr fafgw 7 o g€
9EI@ EMr g, 99 4E=e Fad
F  FWa 5,000 wF fEEmww
g affa & 9w gzei & @9 T &
giEd €, 99 #1 97 &= 312 '
foetamy & feame & foedt &1 2
agT v ¢ | gg feafa fad o zard
Fa A g afew fagr o
YEET T@ARAT E 99 WA & AL F Gg
froma &1

fergmm St fazel Fwafmar #
g% @ § AW °E F 67w
[EAWT & AT FEl I0Gr g, afEA
Wty wgEl #m g A @
" 3 g FY @ fadei et g
FETE | 99 W FEAET & f{F 11
gz feew @y wrEm € oAl F
Feera # ¢ fom 7 fe oF feam Foe
F Fia 48 gz femm £ 0

2 i Sy faRelt w2y A A fe
AT oarg dram Walz eWré
Y qATHIETO AW, I e FOA
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% fau, ¥z Fram 701 F o ™
F#4T F7W F2T |

O AT A9t F i § #§ g
FRET § | S AR T TR G F
AT R | W A A F e &
FgT IEAt £ ff ava 3w F S e
fz fa2q &, oF T F G dW
THERTE | S SIC AU ) 9| o
fé &1 guF  Aarfas  oF TERe
Fde =wr Afww gEr oafed
vt feafqy g fr STl F 918 s
T g mgEE gar g7
HT UF F10T 798 g fF ot &
frerr 27 & {0 Toretor srerm &7 9aw
T HIT gAY IR wEEr WA
FH E | IAF IF a9g ¥ W= A6 AR
a@|T 2 1 JafE A% T a
F o s & g=q I ar Ia
W § A9 Tafas H g€ 6
& F 1 IR ST W aeETg W
¥ far s & 1 = T gET @
FH Torea W a+er fa=ar g,
ar aat &1 wre dwer & fawar &
S gEd wr e dg g, gEd Atwfat
# Sff aveATe & ag ag #T € a1 a1
a% 9= |1 aF a1 g A9t &1 J4-
&41Z a7 FT faF A A 81 qs &1 et
g | 39 A JW § gUR F0 agd
FEl & | A 9wl g 5 o aaeR
FFTE AW IAHT Ivwd dgTE A0 |
ot & & A 24T 9FEET E AT
ag @, Tl 1 Fa w=E A ¥,
Rl Al frge w1 agq e

g

Mr. Deputy-Speaker:
Nayar.

Dr. Sushila

Shri Shiv Charan Gupta (Deihi
Sadar): 1 had sent in my name. 1
have also been standing up to catch
your eve. My only submission is
that the centrally administered areas
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need 3 little more consideration at
your hands. I do not want to stand
in your way, but we have no other
forum to express our views,

Mr, Deputy-Speaker: He did not
eatch my eye.

8hri Shiv Charan Gupta: I have
been standing up to catch your eye
shnee the discussion started.

Mr. Deputy-Speaker: There is mno
time also.

8hri Hari Vishnu Kamath: You ecan
extend the time by half an hour. It
i8 in your discretion. The Speaker
ean extend it by one hour; you too
can extend it similarly at least by
half an hour.

Mr. Deputy-Speaker: We have
already exceeded the time by 20

minutes. Anyway I will give an
gpportunity to Shri Shiv Charan
Gupta.

ot T AL (W) @ 0F FEr wi
agr fear s '

gt frrarns : 89 & T
¥ oy g A g s o
=T 77 oA faam &

§ waroa F4T99 T 99T e
wefT o1 #1 gafeEag @ g fe s
*% famat § w=er ¥ famm & 1 g
deediy Tremr 3 %% 75 4 fom &
e ~E FEdET SEET gfw s
13 E, U SRR ATemE WIETAr £69
qrF 0 ;4.‘rrr.'ﬂ:t"mmﬁ?1mfm-

o ]

fa<m T @ TEEw amdT G@rad
%a‘:mr_q‘r i foegr 7 ET 1 5 owdr
& wET TEI SO WA A fEE’G‘T;

g1 miowe g of amaT o ¢ R
ﬁfarvw%Waﬁﬁrm
[ T IT A WET AT HEST qfa

g
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affm % 4dg @ig & ag WY
g e g 7 Ff o 9 & o
F A ¥ oot g% G s ger
aifeg a1 g g g, foeer i

I ey o g Bt @ gk

¢ AR & wEm SEd qeAr @ T
q I TR gW 8 § 1 S, "
T § fF Wt 9% == & m@weew
F AT g, M Iq F qEAF &4
fafredt AT uaEwT fafed) 91 &
m%ﬁfmfwﬁ‘rugmﬁugf
Fg 0 AR g fF 9wF @vesw ¥
foaar wmr g =fgd ar ad gur
g | g0 duEdiy A & sfaw
TFEs 44 fufems ot 9 &30
AEE AT F TG FeA cwHel F
g & T s ag & i A A
¥ g1 #U3 ¥ U9 F T=9 Al
F AT AT | WL T F wEeq
& @I ATT 72l (Far Wi § a1 99
ﬂﬁ'lfﬂm%ﬁ'ﬁﬁ?mﬁ‘{m
X FAIS A AFAA GG 1 F P
A L aES § AE T qr

T a1 &1 & g=uT avg & ar ar
g A7 gumar ot § 5 ot aw swa
fawmr &1 areqw &, FaTEE wATAE W6
qAEAT § TH F agd a3 @eaey A
gATL Tl & enEeq faem ar ey
HaTeg g, =9 W E 1 TH 919 # WK
T 3 2T WY sen g 5 et 9%
TS dwEll B AR § O @
%W‘-I‘:I_H"'Tqﬁ{?‘r: fmf%
PR EN e wET W

(‘l."
3
4z

=

fTT“'HT‘I‘CTFTFiQ’fT Eilt
§ frmaett o ) foomr 1 7w e
F1 g gz ATC & F/OOT T T H R
TET &, AR AT Ay FET | OFAT
Ty T FIET & AR F e |,
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HqTg 9g &I qTCL qATE FT ATHAT @1
a1 gEL F9 F1, A1 IAN TG A I=+e-
firat da1 B ST § AT AT AEg W}
gifae & AT § F 98w @ G
A

ot gaTe AT ofng &, S aeae
ofcry 8, 1 feedt dm & a@ o
Wt ey & weaew § o a @n
wifgd, ot a9 ofed, 7 g8
g gt & e & R W
o1 T8 gU 3, W FT Wi WY F @
gy | FET o 9 aET |aa
T g g AT gl 9< I FEmEl
HT AT ZH TR O 0 § a1 99 &
1T g 2T & 9ET &1 gafaw §
wga § % 59 qvaey § wee Aarew
¥ AT AT FEH ISA G, I H A H
|G q4T A gH qaard |

3 wfaw A 3o fawdEr A
Tt AT A|E T AW F oA §
FH Fo wgr ¢ | ST @9 wO
F1 A1 drEar g1 A A g § 5
FT Fa 5 IEA @ @ A
35 # fom & 99 & spRC A1 O
wEA(T FT AEAT § g FT & AK
w9 3w avz ¥ 99 |

el & werr i sewae &
T T7 & HAYE § WEL  Hi@ET
TR AE s HIT Ato do G
wETn T W T2 | 3 T AR g
T WA F wrmizamT gan Tifgh o
a7 aewz 1 A= g 5 oAy o A
wemA §owzt aw fi faeelr & mam
T ot @ W I agl gt oA
TETe A & g s € Al q5i 57
W1 5% gad UM A &9- F A
T OAER AT @ g g |
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Bt e & e § w9 5%
w1 AT & | & @ wEy o v
= Iw AR femm g g 27
FOT WH T GfAGT 94 qaa€iy
et # e o ar e ol aw
Stz F3 WA & w9 gAT & A
IE FAT F FAT T AT ;S
R s gz g ¥ 1 @ A F 70
A wr Sy A @
% % oF gar 9o &34 97 T 2,
Sfuet cnfmr & are #§ Sw #7 e
fa=ir #7 a9 § 9% wAT & T
/AT oft w7 o 5E § afew @
% FaHe foeea &t a9 &, o 7
EATE ATHA WA a7 & W 99 & 7
# it g 3¢ & 1 T FroT o &
W 99 F FIW oA I AT R
fear a1 & 1 & e g g R owEw
& &Y g7 F geag ¥ =T 90 0F
w1 www fFy s AT fem A =
F & a3 afq a1g g arfE & ooF
HEET ATl gE AEET A g HT AT
WA T S0 FET AT @ IW
aueat &1 &1 qwaE fAET 7%

T GEFET ATHAT H AT FA0T
F Fdm wr ifefem femw ome
afsfaw & fou @ mr 97 | a7 &
T qF FeAT 9977 2 fF 10 frmmAw
1964 TF FU 28 @M 32 FAX
g @ gHT A7 ®HiT IE F A1 5.4
16 9T 66 7377 397 157 wal H
@'q" 57""';“' fu EiGE ‘-r:.-', FE T AT
g F A AT AT 153 77
QAT HEnT {w de T W 7
44 W@ g1 I @9 g1 £ Wi g
AT %3 (a4 oF §f W a1 g et
w0 @ @9 a9 & (07 1 & Fga
wigat g & sfefomm faxa s a3-
far & ary H SawT =09 3 FT =E-
@Al § FifE W T W F IW

[T

1]
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[ frg =wy et

SqET @9 %1 gF, FI0E1 O 39 "I
Z @9 a1 gate 90 g @39 wEg #1
A BAIT L

IFT AT F ¥ F T TR
A FIATARATE | AT A1Ad €
fosar 9zz Il & e A1 WAA
.41 § ag @ T o @ g fegam
& AET | WAL IF ACE A WA AATET
WA S AT wEA AT FE F
fagma 29 oF AT F AT T FI
Y TR T AL FAEAE daT F1 AT
£ =gl 9T war afeqar @9 AT £
WY ST q1F T ATF A 2 % 1951
W fyq AT F1 FAFETT TAH g H
FIT 4T IT FT HEAT 185 47 | 1960-
6 1 ¥ AT TBAT a7 FT 248 E1 TE |
A A F WA A FAAT T
3w carfanm & Ao =y war ar
HC I § § G @@ A 135 9@
TMT 1963—64 TF €Zzd &1 fzaT |
2 ¥ A19 77 g oz & fw =
#9951 @M@ &1 I9 97 = fFAv
% o' w7 9F AgT T gAqTH ITF
qrg 9€1 g€ @ 1 ag @ A A1 ¢ fE
¥ou fafaedt & @gr 74 g #
97 et &, o & fow w7 @
Al F IME HIEET W a4 2 |
T F wead fwdr § F0 Friars g€
& faret H suTeT FdaTs g€ % 1 T 0%
sefggandmm & w2, s’ o9
TAT F FART FEET 98T F H<&L A
@ 8, T g IHEHT AT 7 F< A1 agi
g afeat ew W@ wik IR
FELT AHETT EATE T 490 1AL |
Tz # FT gH T FAEATHAI FT g FEAT
STE J1 87 aga SATET ¥l 99 9 @H
AT qEA |
14 hrs,

A HOF TATRZ & AT H UF
Fza FiaA, AFT AOE TAAHL qAT
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g€ & | IO agq = arAry St
&, W gl aF AR A 1 ATAF
£ 50 9 ¥ FAT HT HTAET A A
WL § FAF TR qaEET qrg A
¥ AT @A £ | §W AT A e
g 5 foam adl & art ¥ 9w sifas
7 fa= fFa § 99 %1 Frifag 60
& fog #gw I 9T |+ | WG w7
AT & M FF FFE F ISH T qATH
2, 7% foar ot fedmrise drw oamw
T ¥ A afet a
oI drfar deEr &

gt a0 7 1 uFfaea Feqifer
SHFIH HIT TAEALEH ST g1 @ &7
T &, 9T AT & o 37€ A § I
TR HAW AGeq T 41 419 &, WL
ST ATGFHT Foof Z 9991 MEG T gEH
FTHAA § | g A fAq aga oo
R IWIT 1 AfFT WX gw Sedr
TAFT TTF u1 781 37 At foraar qwa
STRT | 57 TR H JaAT & gure
qAA WEA F R A aga &
qEETg G2 ZET S A 3 g
& & fae otw Wt wfas e &7
ARTT  qEAT |

zafar z7 w=3i ¥ a9 § =
" Y®TEATT o F Jrai H1 HiX faemar g

The Minister of Health (Dr. Sushila
Nayar): Mr. Deputy-Speaker, 1 am
grateful to the House for, on the
whole, an appreciative debate on the
demands of this Ministry. Practically
everybody from both sides of the
House has appreciateq the work done
in the preventive fields control of
communicable diseases, and the like.
Tney have also expressed an anxiety
that the allocations are inadequate
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needs to be given to the subject of
health than has been the case in the
past.

Sir, all that I can say is that so far
as the Health Ministry is concerned
we have tried o do our best within
the limited resources at our disposal.
Hon. Members opposite suggested that
health should be a Central subject, ang
like the Railway Board which works
on g regional basis. the Central Gov-
ernment should set up regional boards
and control the subject of health all
over. This involves a major and
fundamental departure from the policy
that we have followeq in this country
which is based on democratic decen-
tralisation. We have not only given
the fullest responsibility to the State
Governments, but beyond the State
Governments fullest responsibility is
being given at the district and block
levels and as such it js not possible
for the Central Government to control
the entire health services and health
programmes in the country from the
Centre. What we have trieg to do,
however, is to evolve a common policy
through the Central Health Council.
We sit and discuss every programme
threadbare once a year, but the imple-
mentation of these programmes is left
to the State Governments. Our
officers have gone round and sat with
the State Governments from time to
time to see to the implementation of
various programmes, to understand
their difficulties and to try to resolve
them as far as possible. The fact
remains. however, that the degree and
the standard of implementation of the
programmes is not uniform in the
whole country. There are State Gov-
ernments that have done extremely
well and therp are State Governments
that are rather slack. Then, Sir, with-
in the overal] programmes. some give
more importance to one tvpe of pro-
gramme, and some to another type of
programme, so that the overall picture
of the implementation of the wvarious
programmes is not uniform. We are,
however, trying our level best to
improve the imoplementation of the
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programmes where they are not going
according to expectation and the
method to do that is the method of
persuasion, sitting together, discussing
the subjects and making the State
Governments see the importance of
the various programmes. [ am glad to
say that on the whole the progress
made in this direction hag been good
and we hope it will be better and bet-
ter as the time goes.

One of the important steps that we
took last year—early last year, I think
—was the setting up of the Central
Institute of Public Health Education
Administration. To this Institute, we
have been inviting top administrators
from the State Governments who have
sat round the table and discussed the
whole concept of planning in the field
of health and various other economic
principles that are extremely impor-
tant if the programmes are to succeed.
Not only the health experts have to
know their own subject, they have
also got to learn today the language
of the economists and the planners t?
sell their programmes to these speci:'-
ists and T am glag to say that when-
ever I have gone to the States the
general remarks that were made were
that those officers who have attended
this course at the Central Institute of
Public Health Education and Adminis-
tration have gone back better equip-
ped and have done their job with
greater enthusiasm  clarity and effici-
ency.

Sir, we must realise that we are a
big country and within that big coun-
try and within the democratic frame-
work, we have to try to execute and
implement the programmes of health
so that our people become free from
diseases as quickly as possible and
they enjoy the optimum level of health
which will enable them to have a goog
life and also do their bit, be it in the
field of production, efficient adminis-
tration. and the defence of the country,
ete. ete.

It is a recognition of the fact that
there is an increasing temmo of good
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and efficient implementation of these
programmesg that we are hopeful that
in the Fourth Plan we shall get some-
thing like three times the allocation
that we had in the Thirg Plan. Tt is
much less than what we had asked
for. It is something like 40 or 42 per
cent of thg programmes that we had
put forward. But still it is much
more than what we were given in the
Third Plan.

An hon. member was rather critical
that the expenditure has not been upto
the mark ang that whatever the Health
Ministry was allocated in different
Plans was not spent. It is true that
in the Second Plan, out of a total of
Rs. 225 crores, what they were able to
spend was Rs. 216 crores. But, Sir,
that is not a bad performance. In the
First Plan, out of Rs. 140 crores, they
were able to spend Rs. 101 crores.
An important reason for the short-fall
in expenditure is that although the
money is provided in the Plan, it is
not necessarily made available to the

Ministry  for expenditure. The
Budgets are made from year to
year, and the Ministry is able to

rpend whatever money is provided in
the Budget, and has very often to be
content with much less than
what is asked for. However, as the
fizures show, the amount of shortfall
was very much less in the Second
Plan than in the First Plan, and in
the Third Plan, the expenditure in
the first four years is more than 70
per cent of the total allocation, 1
think if we can get a little more
money than what is provided in the
Third Plan, we wil] be able to spend
it. Weo are confident that the money
that is there in the Plan  will be
spont fully, ang probably something
more, if it is possible to get it. We
shall try cur best to get it, but whe-
ther we will get it or net. we cannot
sav. hoeauses it depends upon the over-
all finaners of the country. Thus,
there is ah=nlutelv no reason for any
hon. Member to foc) that the money
provided for the Health Ministry has
not been spent or cannot be spent.
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Similarly, it was stated by an hon.
Member that in family planning, out
of Rs. 30 crores we had spent Rs. 10
crores; another Member said that out
of Rs. 27 crores, we had spent Rs. 8
crores. This is not correct. The
truth of the matter is that in family
planning we have been doubling our
expenditure every 'year in the Third
Plan. Whatever amount was provid-
ed in each year's Budget has been
very largely spent.

For instance, in the First Plan, the
total expenditure was Rs. 14 lakhs.
In the Second Flan, it was Rs. 2:15
crores. In the Third Plan, in 1961-62
the expenditure was Rs. 1'38 crores;
in 1962-63, Rs. 2'68 crores; in 1963-64,
Rs. 3:97 crores; in 1964-65, Rs. 6'05
crores.

Dr. L. M. Singhvi: Expenditure of
the budgeted amount, as the Health
Minister would appreciate, is a very
poor index of the progress of the
scheme. Is the Minister herself satis-
fied that family planning has really
made an impact on the country?

Dr, Sushila Nayar: May I finish?
After T have finished, the hon. Member
may make his comments or put any
questions.

Dr. L. M. Singhvi: Interruption is a
recognised right in Parliament.

Dr, Sushila Nayar: I am taking (he
subjects one by one.

Therefore, this criticism that ex-
penditure is slack does not get sup-
port from the figures that T have given, a
We are confident that whatever has
been provided a sum of over 23 crores
we will be ahble to spend. Tf wo have
been spending slowly, it iz simply
due to the fact that we are not here
to throw away public money. We
speng it where we are confident that
moeney will be well speny and produce
the results for which the money is
meant. I have hag the privilege to sit
and learn at the feet of a great
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master who always emphasised to us
that public funds should be spent with
much greater vigilance than one's
private funds, that every penny of
public funds should be spent after
very carefu] thought. If money is not
spent, that is no great loss. At any
rate, that money of the taxpayer will
be available for the service of the
taxpayer in some other form. The
only regret one can have ig if the
money is unwisely spent, and I can
assure this hon. House that we have
not spent it unwisely to the best of
our knowledge. We are making very
sure that whatever is spent is spent
well ang spent usefully.

1415 hrs.
[Dr. SaroJiNi MamisEl in the Chair]

It was stated by some hon. Mem-
bers that some work in family plan-
ning might have been done in the
cities, but nothing was done in the
rura] areas. The truth of the matter
is that we have today 10,964 family
welfare planning centres. Some of
these centres have been newly set up
with entire new staff and set-up for
family planning. Soms of these are
centres where family vlanning has
been added on to an existing primary
health centre, or any other institution
that might have been in existence.
Out of these 10,964 fumily welfare
Pplanning centres, 9,246 are in the rural
areas. This shows that we have not
neglected the rural areas. We have
given the maximum attention to them.
This is as it should be, because B0
per cent of pur people live in the rura)
areas.

We have already exceeded the
larget of the Thirq Plan of about
7.000 centres in this field. There
have been something like 8,27,280
sterilisations. For sterilisation opera-
tions, there are 150 units; some of them
are static and some are mobile. They
Eo round the primary health centres
ete.. and perform the operations.
Apart from these full time units for
sterilisation, we have also mobilised
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private practitioners, surgeons etc,
for this purpose.

The programme of Family Planning
in the First Plan was confined more
or less to the general idea of the rhy-
thm method. In the Second Plan,
a real beginning was made by making
a nucleus organisation at the Centre.
It is only in the Third Plan that the
programme is going forward with
considerable momentum, and every
year the momentum is gaining ground.

One new break through that has
come about and which may prove
more useful than any other method
that we have adopted so far is the
intra-uterine device, which is a small
plastic loop, which can be introduced
in the uterus, and so long gas the
loop iz there in position, conception
does not take place. It and when
the woman wants another baby, all
that she has to do is to have this
loop removed, and she can have an-
offrer baby. I am happy to report to
the hon. House that we have set a
target of one million intra-uterine de-
vices for the current vear.

1418 hrs.

[Mgr. DEPUTY SPEAKER in the Chair]

Further, I am glad to say that, while
we were being offered technical assist-
ance from abroad, our own technical
people took the sample, worked day
and night, and within a week produced
excellent samples of this intra-uterine
device. Now we have placed orders for
two million of these devices in our
public sector plastic factory at Etawah.
1 am confident that not only will this
programme be successful in reducing
the birth rate as we want it, but also
that we will be self-sufficient in so far
as the requirements of this device
are concerned.

Shri R. G. Dubey (Bijapur North):
Some well known British expery has
given an adverse opinion about it.
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Shri Hari Vishnu Eamath: That it
makes women masculine.

On a point of order. I am extreme-
ly reluctant and sorry to interrupt the
hon. Minister’s useful and interesting
speech, but I am sure you will agree
that when she is making such a speech,
there ought to be a gquorum in the
House.

Mr. Deputy-Speaker: The bell is
being rung....Now there is quorum.

Dr, Sushiia Nayar: 1 think what
the hon. Member was referring to was
probably the oral contraceptives about
which some adverse opinions have
appeared. 1 am not talking of the oral
eontraceptives. I am talking of the
intra-uterine device. 1 might mention
that we have proceeded about it in a
very careful and cautious manner.
First of all we introduced these loops
under very careful experimental con-
ditions. In 2.389 insertions, the remowval
rate for bleedinz, pain, etc. was 527
per cent. Some of the women expel
the loop and in this group the expul-
sion rate was 4'29 per cent. In a very
small percentage, 0'46, there was pre-
gnancy and in 0'08 per cent there
was infection. These figures are very
encouraging on the whole and we
hope that with more precautions and
proper organisation some of these com-
plications may be avoided, and will
not cause any serious difficulty. We
have prepared a booklet as a guide
and we propose to invite women
doctors from different places for a
brief course of training, practical
training so that they can go back and
take to this method. The idea is
that in the first place we shall con-
centrate on al] the maternity hospi-
tals, nursing homes and institutivns
where women come for deliveries,
etc. and give the device to them in the
post nata] period so that the risk of
introducing it in early pregnancy
may be avoided. I believe this can
be one of the important reasons of
bleeding following the insertion of the
intra-uterine device. We are producing
chemical contraceptives within the
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country. We are setting up a factory
for rubber coatraceptives also in the
Public Sector, An hon, Member asked
whether there was any effect upon the
birth rate. In certain selected arcas
for which careful figures and statistics

had been made available, we
find definitely encouragng  Te-
sults.  For instance, in the city of

Bombay the birth rate is 27 as com-
pared to something like 40-41 in the
whole country. Similarly in a block
near Madurai where some villages
were put under experimental study
there was a definite drop in birth rate.
The same thing occurred in a blueck
near Calcutta, Shingur block. We
sent a telegram to various State Gov-
ernments asking them to tell wus if
they could definitely indicate that
there has been some reduction in the
birth rate in their districts and we
have received replies indicating {hat
there is a reduction in several dis-
tricts in some of the States. We e
not giving thoseg figures just now
because we want them to be double-
checked before we come forward with
any definite statement. I appreciate
the interest that the hon. Members
have taken in family planning.

Another hon. Member, Swami
Rameshwaranandji who is not present
here today, made a wery sirong
speech against family planning and
preached the method of self-control
and bralrmacharya. All that I c¢an
do is to repeat what I said in my
speech last year, namely, that I
wholeheartedly welcome the idea of
brahmacharya and self-control and
we would like people to follow that
method to the maximum extent possi-
ble. May I take this opportunity to
say that it is for organisations and
individuals like Swamiji and the re-
ligious organisation that he repre-
sents ang others to preach the method
of self-contrel and brahmacharya and
the high moral standards with which
I am quite sure we are in whole-
hearteq agreement andg which will n2
doubt improve the health of the nation
in every way. So far as Government
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js concerned we cannot force .indivi-
duals to follow one method or the
other. If they follow brahmacharya,
we are extremely happy; we wel-
come it. If they cannot follow that
and they want some other help, heip
ig being made available under suitable
conditions. It is for them to use it or
not to use it. Nobody is being forced
to do anything. We are trying to put
forward the idea, the concect toat
family planning is good for the indi-
vidual, for the health and happiness
of the home, as well as for the wel-
fare and prosperity of the nation. I
am sure that every individual is in-
terested in the health and hapiness
of hig or her own family at least.

1 must now go forward to another
subject although the subject of family
planning is such that T could talk
about it much longer. Quite a number
of hon. Members expressed concern
with regard to price and quality of
drugs, etc. The production of drugs,
I am sorry to say, is not the concern of
the Health Ministry. Therefore, if I
do not know the pricing struclure and
the various intrieate figures which my
friend opposite, hon. Member Shri
Pattnayak wanted me to know, I
hope he will understand why. The
Health Ministry is only the ccnsumer
of drugs, a much more large-scale
consumer than any individua] citizen
because we provide for the hospitals
and the health centres. Production ot
drugs is dealt with by the Ministrv of
Petroleum and Chemicals. 1 have
taken it up with my colleague, the
matter of greater production and self-
sufficiency of drugs.

Shri Kishen Pattnayak: Is it not
Yyour concern to see that peonle get
good and cheap drugs?

Dr. Sushila Nayar: Certainly, we
are most anxious that our people
shoulg have quality drugs ang that
they should have them as inexpen-
sively as possible so that the drugs
may be within the reach of the com-
mon man. It has been for this very
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reason that we have given emphasis
to the production of drugs within the
country. Penicillin used to be wvery
costly but its price was reduced to a
fraction of its organial cost when the
production started within the coun-
try in the Public Sector. I hope the
same thing will be true when other
factories go int> production in the
public sector that we are setting up.

The same hon Member said a good
deal with regard to the role of
patents in increasing the prices of
drugs. Government is aware that
patents have created some of these
difficulties. It is for that very reason
that Government took up the question
of revising the patent law, and I am
sure my hon. colleague the Minister
for Industries will be introducing the
amending Bill in this hon. House be-
fore too long.

Shri Kishen Pattnayak: You want
to dispense with the patents?

Dr. Sushila Nayar: [ am not in a posi-
tion to say anything as I have not seen
the draft Bil] of my hon. colleague. But
he will do whatever is best. On the
one hand there is the question of the
price of drugs, and cn the other the
hon. Member has already stated that
the quality of drugs is equally impor-
tant and we must not do anything
which might possibly throw open the
flood-gates for ill equinped people to
tale to producing sub-standard drugs
or drugs which are not of proper
quality. So [ am quit> sure that
whatever Bill is brought before this
House by my hon, colleague he will
bear in mind both these aspects,
namely the production of the right
quality of drugs as well as the prie-
ing structure. I will not take the
time of the House to say more about
it.

But I am responsible for the quality
contro] and the drug control organisa-
tion in the country. The law in this
respect is Central, it is a common Act
for the whole country. This hon.
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House and the other hon, House were
good enough recently to give enhanced
powers to the Government and to in-
<rease the penalties for drug adultera-
‘tion etc. Again, the performance with
regard to the implementation of the
Drugs Act is not uniform in the whole
country, but we are trying to improve
it as best and as rapidly as poss'ble.

The number of Inspectors has jncreas-
sed during the last year; but it needs
to be increased further. The emolu-
ments of the Inspectors have been im-
proved in some States; they need to

be improved by all the States. The
laboratory facilities have also been
increased to some extent. We are

wanting to improve and increase them
further, and we have made a definite
provision in the Fourth Plan to help
the State Governments in this direc-
tion, so that the matter gets the neces-
sary importance that it should.

It was asked as to how many cases
were instituted, how many were pro-
secuted in recent times and whether
we have utilised the powers that were
given by the hon. House. I have the
figures here before me. In  1963-64
the total number of prosecutions
was 264, In 1964-65 up to December,
1964 it was 143. The prosecutions for
misbranded angd spurious drugs were
30 last year. As the Deputy Minister
had stated yesterday, we find that most
of the spurious drugs are made by un-
licensed  manufacturers, unknown
manufacturers. It was for this reason
that the drug control administration
has prepared a list of all the licensed
manufacturers. We are going and
checking the premises and the facilit-
ies with these licensed manufacturers
all over the country. Tht rules under
the Drugs Act have been revised so
that the sale of products manufactured
by unlicensed manufacturers has be-
come an offence. This was considerably
checked this menace, and we hope we
will be able to deal with it effectively
before long, This year, that is in 1964-
€5, there were 18 prosecutions for mis-
‘branding and 12 for the sale of drugs
manufactured by unlicensed manufae-
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turers.. The cases decided in 1063-64
were 137; in 1964-65 up to December
they were 77. The number of convic-
tions in 1963-64 was 126, and in 1964-
65 up to December it was63. Of
these, the number of cases of impri-
sonment in 1963-64 was 11; and in
1964-65 up to December it was 12. The
number of fines was 115 in 1963-64 and
51 in 1964-65, Of the 12 cases of
imprisonment in 1964-65, four cases
were of rigorous imprisonment for one
year and eight cases were of imprison-
ment for lesser periods.

It will be obvious from these figures
that Government is determineq to put
down the racket of sub-standard and
spurious drugs. The implementation of
the Drugs Act has been taken up with
a full sense of reponsibility, and I am
glad to say that 80 per cent of the
drugs in 1963-64 were found to be of
proper quality and proper standard out
of the samples tested, and in 1964-65
83 per cent were found to be of good
standard, so that, things are improving
and hon. Members need not feel anxi-
ous or worried about it.

While I am on this subject of quality
control and prevention of the manufae-
ture of sub-standard drugs ete, I
might say a word about food adultera-
tion also. I am in entire agreement
with this hon. House and with every
hon. Member, and I share their concern
fully that good food, pure food, is
absolutely necessary for the preserva-
tion of health. It was for this reason
that we came before this hon. House
and brought up a Bill for increasing
punishments, and the House was good
enough to pass that law. We are try-
ing to do our best in that direction,
The number of prosecutions. . .

Shri Narendra Singh Mahida
(Anand): May I ask the hon. Minis-
ter, why does not Government open
such stores or shops where we can buy
pure stuffs?

Dr. Sushila Nayar: So far as the
opening of such stores is concerned, I
think something is being done in that
direction also in the form of co-



10045 D.G.—Min.

operative stores. But I had a most un-
comfortable experience last year when
one hon. Member of my party brought
some stuff that he had bought from a
co-operative store. That was amchoor
and it had bits of rubber, bicycle tyre
cul up, angd pieces of wood and all that
in it.

Shri Warrior (Trichur): They are
supplied by the wholesalers.

Dr. Sushila Nayar: That is what 1
was just saying. When we  asked
these people they said, “What can we
do, we have purchased from somebody,
and this is the stuff that we received”.

So that, what it comes to is that this
problem of checking of food adultera-
tion is a big problem and such a vast
problem that it can only be solved if
we all have a better sense of responsi-
bility, better moral standards, better
ethical standards. While I am in
whole-hearted agreement that we need
such standards, I am afraid we have
not discovered any pills or mixtures
by giving which we could give the
right type of thinking and standards
to the people.

Shri Daji (Indore): One or two
hangings in the public square will do.

Dr. Sushila Nayar: Well, death
penalty has been there for ages, and
murders still continue, they have
not disappeared. = What this hon.
House has done is that it has en-
chanced the punishments, it has
now sanctioned longer imprisonment,
heavier fines, etc. And the deterrent
punishments, I hope, will do some
Eood.

An hon. Member:
public will be all right.

Dr. Sushila Nayar: . . but I do not
think the whole job can be done by
deterrent punishments only. Whip-
ping is being talked of again and
again. I am quite sure if there was
such a thing as whipping, probably
the hon. Members will come here in
horror and ask, “What is this? Is this
a civilised government or a barbarous
government?” So, it is all right to
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become emotiona]l and get excited. It
is a subject that can well warrant hon.
Members getting excited, but zll that
I am trying to put forward is that the
problem is vast. Food is being sold at
every place. We go to the retailers;
they say that the wholesaler is respon-
sible and when we go to the” whole-
saler, he says that he brings it from the
producer and so the producer is res-
ponsible. Thus, the thing goes round
and round.

Dr. L. M. Singhvi: Perhaps the hon,
Minister is forgetting that this thing
flourishes because the machinery evol-
ved for it is very corrupt.

Dr. Sushila Nayar: So far as the
machinery is concerned, it is the local
bodies and the municipalifies who en-
force the Act. The loca]l bodies have
been doing this work so far. We have
taken it up with the State Govern-
ments angd have suggested that the
laboratories for the analysis of food
should be the State laboratories and
not the municipal laboratories and that
the inspector services and the analyst
services should be provincialised so
that they can perform their duties
without fear or favour. But may 1 dig-
ress, for one moment, when we express
doubts about the quality of work being
done by the municipalities, does it
not again come back to the fact that
after all it is the general moral fibre in
the country that is most important?
After all, they too are the elected re-
presentatives of the people, elected by
the people, as much as we are and
therefore, it is necessary to give due
respect to the municipalities also. But
1 agree that the performance of the
municipalities needs 1o be
improved. One hon. Member, Shri
Shiv Charan Gupta, mentioned the
importance of the local bodies and the
need to ensure their efficient working
etc. We have proposed certain mea-
sures for this purpose. We propose to
set up an institute for training and
organise some semi irs where these
people can sit tegether and discuss
these warious matters. I feel many
of the wrong things tha! happen are
done because the person concerned
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does not realise the full i:nplications of
that particular action. All of us have
to share responsibility :ind deal with
this problem to the best of our ability.
In the meantime, the interests of the
people have to be safeguarded, and
ior that, some of the s.eps that I have
mentioned are being rontemplated. In
the meanwhile, I may mention some
of the figures in this respect. The
number of prosecutisns in 1963 was
43,800, The numbsr of convictions
wag 35,016. The number imprisoned
was 930 and the total amount of fines
recovered was Rs. 31,26,190. So, it
just shows that the Government is
not slack, that the Government is not
oblivious to the importance of this
probiem. But the problem is a diffi-
cult one. We are trying to deal with
this difficult problem as bLest and as
fast as we can.

Another point that was mentioned
by a number of hon. Members—and
they were concerned about it—was the
quality of medical care that we are
able to give to our people. I share
the concern of the hon. Members, and
1 agree with them that the medical
facilities available in this country are
not in anyway adequate for our needs.
The ratio of hospital beds is something
like 04 beds per thousand of the
population, The doctors have been
given instructions by the State Gov-
ernments and other responsible
leaders, that they should not refuse
seriously ill patients. The result is
that almost in every hospital, there is
50 to 100 per cent overcrowding.
Naturally, when there is that much of
overcrowding without extra facilities,
the doctors are not magicians that they
should be in g position to deal with
all these problems effectively and give
the type and standard of medical care
that they would like to give.

Even this 04 beds per thousand
which is the overall ratio, is not even-
ly spread in the country. In a place
like Delhi, the beds are 2:4 per thous-
and. In Andhra Pradesh, the ratio is
0-58; Assam, 0:43. In Bihar, it is
0-25: that is, a quarter bed per thous-
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and of the population! In Jammu
and Kashmir, it is 0'37, and so on it
goes. The facilities, therefore, being
what they are, we had asked the Plan-
ning Commission that we may be given
something like Rs. 900 crores for im-
proving medical care in the country
in the Fourth Plan. We had made
a definite programme and *hat would
have given us one bed per thousand of
the population. Unfortunately the
Planning Commission had to cut 1he
coat according to the ciotn that they
had, and they have indicated that they
can give us no more than Rs. 1,080
crores for the whole Plan, which
means that we can have about Rs. 250
crores, against Rs. 936 crores that we
had asked for for medical care. Natu-
rally, with Rs. 250 crores, we cannot
increase the beds to the extent that we
would like. All that we can do is to
improve these facilities as much as
possible for the common man in this
country., To that end, what we pro-
pose to do is to concentrate on the
improvement of the primary health
centres as much as possible. In the
fourth Plan, we are confident that we
shall have the full number of the pri-
mary health centres, and under cach
primary health centre we propose to
have six to eight sub-centres, so that
the medical care can reach as close
1o the homes of the people as possible.

The second thing that we have pro-
posed is that from the primary health
centres to the district hospital, there
should be a proper system of referal
and some kind of ambulance service
be provided so that difficult cases can
be taken to the district hospital. We
are also requesting the State Govern-
ments to so arrange that there can be
periodical visits from the specialists
from the district hospitalg to the prl-
mary health centres so that the care
given at the primary health centre can
be improved. The number of primary
health centres established up to 3lst
December, 1964 is 4373. We propose
to have 823 primary health centres in
the current year or as early as possi-
ble. 15 per cent of our primary
health centres during the year have
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been without doctors. It is a serious
situation, but I can say this that this
percentage of primary health centres,
ete. without doctors is decreasing and
not increasing, a fact which is some-
thing to be thankful for. It is difficult
to have doctors in the primary health
centres for the very obvious reasons
which several hon. Members pointed
out: the emoluments are insufficient,
housing conditions are unattractive
and the education of their children
etc. is difficult to arrange when they go
into the villages and so on. We have,
therefore, suggested to the State Gov-
ernments that they should construct
the houses for all the doctors, nurses,
stc. who are o work in the rural areas
and these houses should be of the
minimum decent standard, fit for the
doctors ete. who will inhabit them.
For that, the amount of money for
primary health cenire construction is
proposed to be substantially increased.
We have also suggested that primary
health centre doctors must be given
non-practising allowance. It is no use
saying they can practise, because they
generally do not get a practice there.
So, instead of saying they have the
treedom to practise, which is only in
name, they should be given non-prac-
tising allowance and no practices.
They must also be given a special
rural allowance to compensate them
for the hardships and difficulties they
may have to face. Another suggestion
that we have made to the State gov-
ernments is that they should see to it
that in the early period of his service,
the doctor spends 3 years or so in a
rural area, hill area or some difficult
area before he is confirmed, and later
on when he is more mature again he
should spend some time ir the rural
Wreas. In the early period, his child-
ren will be very small and in the later
teriod, they will be sufficiently grown
up for him not to be worried about
their schooling ete. In that fashion.
the convenience of the doctors can be
taken care of and the rural people can
also have adequate medical care.

A number of hon. members said
something about what we are doing
nd not doing about Ayurveda.
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Dr. L. M. Simghvi: What are you
going to do to improve the conditions
in CGHS?

Dr. Sushila Nayar: We would like
to make the CGHS better than what
it is. It is considerably better than
what it used to be. The proof of the
pudding is in the eating of it. I am
swamped all the time by requests from
various sections of the population who
wish to be covered by this service.
We have already extended it to the
general public living in certain areas
where mostly the population consists
of government servants. I have re-
quests from my friends of the Press

that they should be covered. One is
rather afraid of the press,
because one does not want to incur

their displeasure, just as my doctors
are always extremely careful in deal-
ing with any hon. members. They
want to serve everybody, but hon.
members are their masters and they
have to serve them well. The press
is perhaps the super-master and we
cannot afford to displease them. If
they wish, like the general publie,
they can apply and if they are living
in areas where there are dispensaries,
it may be possible for us to cover
them, but not otherwise. Similarly
there are various organised sectors in
the population—business houses, semi-
government organisations, ete. Today
in Delhi there are something like 1%
lakh families that we are serving . ..

Shri Hari Vishnu Kamath: On a
point of order, Sir. With due defe-
rence and the fullest respect to the
sentiments and experience of the
Minister, is it correct to say that the
members of the House are masters,
but the press, which is, I know a very
useful and helpful institution, is the
super-master in this democratic
country? I do not think that is cor-
rect. I do not know what she meant;
she might have meant something else.

Dr. Sushila Nayar: I spoke in a
lighter vain. If hon. members want
me to be very serious all the time, 1
withdraw those remarks. I am a
member of this House and I have no
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wish to be little the status
members.

of hon.

A

Shri Hari Vishnu Kamath: I know;
that is why I said, perhaps you did
not mean it.

Dr. L. M, Singhvi: Will she com-
ment on the principal question I rais-
ed about the nursing profession, its
improvement, etc.?

Dr. Sunshila Nayar: He asked
about CGHS and 1 was dealing with
it. We have been trying to improve
the service. We have get up a kind
ol peripatetic service, by which some
of the specialists are going to some
of the dispensaries. A diagnostic ser-
vice also has been set up at g num-
ber of centres, so that the reciplents
of this service are not inconventenced
and their needs are met as quickly as
possible. We have extendeq the ser-
vice from the lst January to the
pensioners in Delhi. We hope to ex-
pand the service further and make it
as satisfactory as possible. In the
meantime, we have started another
thing which is liked very much by
the doctors also—some kind of a re-
fresher course for the doctors in the
service, so that they can all the time
be kept up-to-date and may have an
opportunity to discuss their difficul-
ties among themselves and to find
ways and means of giving better
medical care.

With regard to nurses, emoluments,
a considerable upward revision has
been already made by the Central
Government. We want to ensure that
nurses should have good, decent emo-
luments. We have increased the
number of admissions for nurses. It
was something like 16600 last year.
The number of Auxiliary Nurse Mid-
wives last yvear in the training insti-
tutions was 9075 and health visitors
1055. By the end of the third plan,
we hope to train 45000 nurses and in
the fourth plan another 40,000 to
45000. T agree with hon. members
that the number of nurses should
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be larger than the number of
doctors. It is not so for certain
historical reasons. Qur girls in
the past did not like to go in for
nursing. They rather went in for
medicine.

Dr. L, M. Singhvi: Even a technieci-
an who is not even a matriculate is
paid much more than a trained nurse.

Dr. Sushila Nayar: This is not quite
correct. The emoluments of the nur-
ses in Delhi, Mysore and certain other
places have been revised and there is
nothing to be unhappy or worried
about them. In this country we
would like everyone to get much
more than what they are getting.
But the question 18 how much money
is available and how much we can
spend on the various services. It is
not that we do not want to do certain
things. But we have to cut our coat
according to our cloth. Matrons in
Delhi used to get Rs. 320—400. Now
they are getting Rs. 500—900. Assis-
tant Matrons used to get Rs. 200—

300. Now they get Rs. 250—380.
Public health nurses used to get
Rs. 150—230. Now  they get
Rs. 210—320. Like that, it goes

down the line. Staff nurses used to get
Rs. 100—185. Now they get Rs.
150—380. Similarly, the Health
Visitors, from Rs. 175 to Rs. 205, are
now getting Rs. 150 to Rs. 380. The
midwives who were getting Rs. 53
to Rs. 110 are now getting from
Rs. 110 to Rs. 155.

15 hrs
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Dr. Sushila Nayar: They get the
city compensatory allowance, dear-
ness allowance etc. What happens is,
the nurses are given certain allow-
ances for diet, uniform and certain
other things, and the Finance Minis- -
try has made certain deductions
because of these advantages that are
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given to them. There also we have
persuaded the Finance Ministry to
reduce these deuctionz by a certain
proportion ang we hope that we can
improve that still further. An hon.
Member said that we do nothing un-
less somebody agitates. Here is a
proof where we have revised the
grade of the nurses without anybody
resorting to agitation or anything of
that kind.

An hon. Member said that we have
81 medical colleges and only 7 or 8
nursing colleges. Nursing colleges
are a new institution. , In the past,
and throughout the world, mostly
nurses are trained in the hospitals
and not in the colleges. We have in
this country 230 nursing schools and
270 schools for training auxiliary
nurses/midwives. We are trying our
level best to increase the {iraining
facilities. We hope that in the
Fourth Plan we can train at least a
lakh of nurses and auxiliary nurses/
midwives and thus meet the require-
ments of the country. Therefore, we
are not oblivious of the needs in this
field or the desirability of increasing
the training facilities and the like,

Then, with regard to the conditions
of service of doctors my friend has
asked why do doctors go away from
the country. It was said that the
exodus must he stopped etec., etc.

Shri Hari Vishnu Kamath: Which
friend said that?

Shri Ranga (Chittoor): Some friend;
what does it matter?

Dr. Sushila Nayar: One of the
friends, one of the hon. Members.

Shri Hari Vishnu Kamath: One of
them who spoke.

Dr, Sushila Nayar: More than one
hon. Member mentioned it and there
wag a cut motion on that also. Now,
so far as the CHS doctors are con-
cerned, it is well known to the House
that the formation of CHS was some-
thing that had been delayed for a
long time. We are happy that we
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were able to get it through. It had
got stuck from 1955. We have at least
pulled it out and finalised the CHS
in 1865. But some of the details
of the scheme worked out did not
find favour with our friends in the
CHS. They made certain suggestions
for the improvement of their emolu-
ments etc. Some of the hon. Mem-
bers here also were very eloquent in
putting forward the demands of the
doctors, that they should not be paid
less than the IAS and others. Sir, T
am in full sympathy with that point
of view. I am a medical woman my-
self and I know how long and arduous
is the training course of the doctors. T
also know how while an average TAS
officer begins as a District Officer at
the age of 24 or 25 a doctor gene-
rally does not really begin to be consi-
dered a senior officer or a specialist
before the age of 30 or so.

Shri Ranga: Same is the case with
IAS.

Shri Hari Vishnu Kamath: The
standards when you graduated were
higher than they are today.

Dr. Sushila Nayar: Any way it does
mean that the emoluments of doctors
should in no way be less than those
of IAS and others. We have taken
up these various points and we are
discussing them with the concerned
ministries. We hope something good
and useful will come out of it. At
the same time, T am very glad that
these CHS officers, in spite of some
of the provacations given by one or
two hon. Members opposite, did not
go on g strike. They do not intend
to go on a strike.

Shri Hari Vishnu Kamath: They
may, later.

Dr. Sushila Nayar: As a matter of
fact, this is one of the points that is
being raised against them by certain
administrators, whether Government
should do thingg for people when they
threaten them. The hunest fact of the
matter i that these boys ang girls,
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these young men—some not so young
—and women, did not really mean to
threaten or do anything of the kind.
They put forth their difficulties, their
grievances and we saw the reason-
ableness of most of their gifficulties
that they had put before us.

Shri Hari Vishnu Kamath: Not al-
ways.

Dr. Sushila Nayar: We are trying
to take up their case with our own
colleagues in other ministries, and we
hope that something satisfactory will
emerge.,

May 1 say, that I ags a member of
the profession am very happy and
proud of the advice that I gave to my
young friends in the Lady Hardinge
Medical College, to which the hon.
Member, Dr. Singhvi took objection.
My advice was that the day we enter
the medical profession there are cer-
tain things we give up for ourselves.
Omne of those things is the right
to strike. Qur patients are our
God. We must look after them
whether we are well, whether
we are tired or whether we are un-
well. We cannot refuse our services.
Therefore, to go on strike, for the
doctors and nurses is absolutely for-
bidden. It is contrary to the Hypo-
cratic oath. I am happy to say that,
by and large, the doctors have ob-
served it.

Dr. L. M. Singhvi: Is that agll that
the Minister said, that they should not
go on strike. The actually depre-
cated even the fact that they were
representing in respect of their
demands.

Dr. Sushila Nayar: The hon. Mem-
ber was not there and he did not hear
me.

Dr. L. M. Singhvi: It was very
much in the Press, and she never
denied it.

Dr. Sushila Nayar: He
know better than I.

geems to
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Now, Sir, there are so many points
and 1 do not know how much more
time I cap take. I will say a word
regarding medical education.

Mr. Deputy-Speaker: She has
already taken 1 hour 10 minutes.
Shri Hari Vishnu Kamath: A

Minister’s time may not be restricted.
Let her speak. This gubject of
Health is an important and vital matter
for the whole nation. We want to
hear her.

Dr. Sushila Nayar: With regard to
medical education, some of the hon.
Members said that 11,000 admissions
are not enough for this country.
May I say, Sir, that the spread of
medical education in this country has
been something phenomenal. It s,
it I may say so, staggering. The tar-
gets laig down by the Planning Com-
mission for the end of the Third Plan
were 8000 admissions and 60 medical
colleges. In actual practice we have
out-stepped those targets. We ad-
mitted 11,277 students last vear und
we have 81 medical colleges.
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may say
laid down by the
Mudaliar Committee, which is a
much later Committee than the
Bhore Committee, are one college for
five million population. On that
basis too we have already reached
the targets. We are proposing to
open 25 to 30 medical colleges in the
Fourth Plan. If we have 25 colleges
T hope we can stagger them and have
five each year so that we can have
the requisite number of teachers etc.

Some hon. Members made a wvery
strange kind of plea. They asked:
why don't you have the RMP or
three-year diploma-course and so on
and so forth? May I say that this
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concept that the licentiates or RMPs
will go and work in the villages is a
very fallacious one? Statistics show
that they are no more interested in
going to the villages than the MBBS

doctors. Secondly, as was well-
brought out by some other hon.
Members, the man in the village

needs a good doctor, even more than
a man in the eity, because in the
city there may be others for eonsul-
tation while in the village there will
be only one doctor.
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These licentiates or RMP boys that
we have jn Nagpur, they have been
knocking at the doors of every
Minister and every leader to say that
something should be done for them,
to give them better training. They
are very very unhappy with the
training that has been given to them.
Now the Maharashtra Government is
proposing to start a condensed course
to enable these students take the
examination to become licentiates. It
is obvious that we have no right to
play with the lives of these young
people and make them take a three-
year course; first, there they will
have to study for two years and take
the licentiate examination. Some will
pass while some others will not pass.
That is a very unsatisfactory state of
affairs.

So far as licentiates are concerned,
the Licentiates’ Association which is
a representative spokesman of the
ficentiates, is completely opposed to
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the revival of the licentiates’ course.
Today the MBBS course is 4-1/2 years
plus one year of compulsory rotating
internship. The licentiate course used
to be of 4 years. I presume they will
aslo have one year of compulsory
rotating internship. Seo, the saving of
time is not so much as to warrant
the creation of two classes of doctors
in this country. Therefore, Govern-
ment propose to stick to its decision
to have only one course, and that is
the MBBS course, except for certain
special categories that I have men-
tioned, e.g. those boys who had the
unfortunate experience of R.M.P.
training and for whom some opening
has to be found. We may allow them
to take the condensed licentiates
course.

Similarly, boys and girls who have
passed through the integrated Ayur-
vedic course are again knocking at
the door of everybody. They want a
condensed course so that they can
become full-fledged doctors. It is a
very difficult position. We are trying
to take up the matter with the Medi-
cal Council of India as to what can
be done to find some solution for
these boys agnd girls. But that is
possible only if for the future we
stop such a training. Because, if the
problem is a continuing one, it will
become very difficult to cope with it.

It was for this reason that we
decided on the starting of a Shudh
Ayurvedic training course. There
are all kinds of representation, all
kinds of arguments that are being
put forth, that it should be of one
type or another. One hon. Member
wants to bring a Bill for setting up
a Council of Ayurved. Now, there
is no agreement among the specialists
as to the type of training. The first
essential for setting up a council is
that there should be an agreement as
to what should be the type of train-
ing. It is for this reason that the
Central Council of Health decided to
appoint & Shudh Ayurvedic Com-
‘mitiee, which will go round the
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country, meet various people and see
how the training is being given ete.
On the one hand, we are told that
there ghollld be research in Ayur-
veda, We have set up some research
institutes. I am happy to tell this
House that the research work that
is being done at Banaras is excellent
and it has been very highly com-
mented upon by the senior Ayur-
vedists and By the Central Council
of Ayurvedic Research. Some of the
members of that Council have
offered medals and some prizes for
the boys who have done good re-
search work. But, then, some mem-
bers at Jamnagar said that research
in Ayurved must be done according
to the Ayurvedic 'method of research.
We are not aware of any Ayurvedic
methodology of research. If I know

correctly, research is a very recent
concept.  Therefore, that institute
hag not made much progress. What

the future will be, I am not in a
position to say.

Then, it was said that we should
ensure the quality of Ayurvedic
drugs. It was for this purpose that
this hon. House gave the power to
Government to enforce some kind of
control over the Ayurvedic drugs.
We have set up a technical board
for this and work is proceeding,

Unfortunately, time docs not per-
mit me to give the details of the
various things that arz being done.
We have sel up survey units, culti-
vation farms for medicinal plants etc.
‘We have taken up a number of pro-
jects to test the known effective
drugs in Ayurved and find out the
treasures that our forefathers had
and which we had losl sight of for
some time. But I wish to submit in
all humility that this is a work that
needs very careful study, a wvery
careful research. It is not a thing
that lends itself to mass production.
I hope hon., Members will support us
in this pursuit. The concept as to
how much money is spent on Ayur-
veda is a very fallacious one for the
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simple reason that Ayurved claims
that it is a very inexpensive method.
In any case, be that as it may, in the
dispensaries that we are running, we
are ensuring proper emolumentg and
proper type of drugs. I hope some-
thing good will come out of the
various research schemes that we
have taken up,

An hon. Member:
homoeopathy?

What about

Dr. Sushila Nayar: The control has
been extended to homoeopathic drugs

glso. The Homoeopathic Council is
trying to standardise the training
course as well.

So far as commnunicable diseases

are concerned, the House has paid
all-round compliments for the suc-
cess achieved by the Ministry. In
malaria we have achieved more than
90 per cent success. In small-pox we
have achieved more than 70 per cent
suCcess. So, the story goes on. I
would not take the time of the Tinuse
to give details because I have already
taken quite a lot of time.

1 would like to say only one word
with regard to the maintenance phase
of small-pox and malaria eradication
for which vigilance has to be taken
up by the people themselves. In
that the help of hon. Members is
very necessary so that word goes
round that anybody who gets fever
should come forward and get his
blood tested and anybody who has a
baby should come forward and pget
that child vaccinated. May I say that
small-pox has no relationship with
the cleanlihess or sanitation of the
surrounding? The carrier of infec-
tion is man himself. The infection is
borne through  air, through the
breath through the scabs that fly
abuut.lwe know how actress Geeta
Bali contracted small-pox and died a3
a result of it although the lived in a
very posh surroundings.  Therefore,
although sanitation is extremely_ im-
portant, so far as this particular
disease is concerned, it does not have
much to do with it.



10061 D.G.—Min.

1 have many other things to cover
but I will just say a word aboul
water supply and development of
town planning and clese. So far as
water supply is concerned, we are
very anxious that safe water is sup-
plied to the people. But the pro-
blem here, again, is that of funds.
We have asked for something like
Rs. 850 crores for the Fourth Plan.
We have been promised Rs. 340
crores. With these Rs. 340 crores we
can do only what is possible within
that limit; no more, For the first time
we have set up investigation units in
every State to assess the problem of
difficult areas. Nobody had done
anything about it so far. We have
now the exact information and we
have the machinery in the States for
implementation. If we get the funds,
if we get the materials, cement, pipes
and various other things, we can
deliver the goods. That is all T can
say because the rest does not rest
with the Health Ministry. Both the
Health Ministry at the Centre and
the Ministries concerned in the
States are most anxious to do the
job. But we need the facilities,

Shri Hari Vishnw EKamath: Could
you not persuade the Finance Minis-
ter to give you more?

Dr. Sushila Nayar: I have tg per-

suade the Finance Minister; 1 have
to persuade the Indusiry Minister
and the Industry Minister has to
persuade the producers and the

‘manufacturers and so it goes round
and round.

Shri Kishem Pattaayak: It is a
Vicious circle of persuasion!

Dr. Sushila Nayar: I can say this
that we have made some progress.
‘We have spent whatever money has
been given to us and we are con-
fident that we can spend more.
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My hon. colleague, the Deputy
Minister, had said something about

the problem of Delhi water supply.
So, I will not take the time of the
House on that,

I would say a word with regard to
the country and town planning and
the Delhi Development Authority.
What was stated By my hon. friend,
Shri Shiv Charan Gupta, regarding
the importance of town planning is
absolutely true. There can be no
two opinions that we must plan our
towns from now onwards and pre-
vent the emergence of slums which
will be much more costly and
troublesome for us to clear off afler-
wards.

Here again, we are a country con-
sisting of many States and each Stale
has to do the job. We have pre-
pared the Model Country and Town
Planning Act and have sent it
to them. Some of them have accept-

ed it and implemented it. Some of
them have not done it. We
are constantly trying to bring
home its importance to  our

colleagues the ministers and officers
in the States. AIl that I can say is
that we are making progress and,
we hope. we w-ill continue to do so.

We have about 60 plans in hand.
During the vear, some of the very
important  plans were completed,
such as of Bombay and some others
The Calcutta plan is making very
good progress. Several other towns,
particularly the capital towns and
industrial towns and certain pilgrim
areas have been taken up to prepare
Master Plans. We hope that in the
Fourth Plan, we can have a master
plan for every cify With a population
of 1 lakh and above. But that is not
enough., We have to pgo further.
Unless we prevent the slums from
coming up in the smuller towns, the
job will not be donme. Further, the
money for the implementation of the
plans is equally important,
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Shri Hari Vishnu Kamath: Delhi
slums should be cleared first.

Dr. Sushila Nayar: I am very
happy and proud of the way in which
the Delhi Development Authority
has been pursuing its work. They
hrave developed lands worth Rs. 35
crores while the money that they
were given was a revolving fund of
Rs. 5 Crores. They have developed
lands. 4209 acres of land are in the
process of being developed. This
will supply 3800 industrial plots and
10,000 residential plots and group
housing areas. Apart from these
things, a number of very important
roads and other development prog-
rammes have been undertaken by
them.

I wish to mention just one very im-
portant scheme which is the first of
its kind and I think the honourable
House would like it. Thig scheme is
a kind of housing-cum-insurance
scheme., What the D D. A have
done is that they have built certain
houses on @ certain premium. The
money is to be paid month by month,
year by year. Supposing a man who
has taken a house in this manner
dies in the meantime, what would
happen to his widow and his child-
ren? It was because of this anxiety
that at the same time we have linked
it up with some kind of an insurance
so that the insurance will then pay
the rest and his widow and children
will be able to have the house, We
intend to build 10,000 houses of this
type. About 180 units have already
been completed.

Shri Hari Vishno Kamath: Has the
scheme been finalised or is it under
consideration?

Dr. Sushila Nayar: The scheme
has not only been finalised but 180
houses have been built and the rest
will be built. I would very much
welcome some of my hon. colleagues
to spare the time, to come with me to
the Delhi Development Authority
office and to see on the plans and
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maps as to how we are proceeding,
what we have done and what more
we propose to do.

Shri Hari Vishnu Kamath: You
fix up the date and time and we will
come.,

Dr. Sushila Nayar: Certainly we
fixed up the date earlier but we had
to cancel it because only two hon.
Members offered to come and it was

not considered enough to trouble
everybody for that.
Shri Hari Vishnu Kamath: How

many do you want, at least 5 or 6 or
(i

Dr. Sushila Nayar: Seven is a good
number. Let us have 7 or more. We
shall arrange the trip.

Sir, I conclude by saying that I am
most grateful to the hon. Members
for the interest they have taken in
the Health Ministry’s Demands and
for the complimentary things they
have said and alsp for some very
valuable suggestions that have come
from different quarters.

Mr. Deputy-Speaker: Am I to put
any cut motion separately to the vote
of the House?

Shri Narendra Singh Mahida: VYes.
My cut motions Nos. 34 to 39 may be .
put separately.

Mr. Deputy-Speaker: I shall no
put cut motions Nos, 34 to 39 to the
vote of the House,

Cut motions Nos. 34 to 39 were put
and negatived.

Mr. Deputy-Speaker: Now I put all
the remaining cut wmotions together
to the vote of the House.

All the other cut motions were put
and negatived.
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Mr. Deputy-Speaker: The question

is:

“That the respective sums not

exceeding the amounts shown in

the fourth column of the order
paper, be granted to the Presi-
dent, to complete the sums neces-
sary to defray the charges that
will come in course of payment
during the year ending the 31st
day of March, 1966, in respect of
the heads of demands entered in
the second column thereof against
Demands Nos. 48 to 50 and 131
relating to the Ministry of
Health.”

The motion was adopted.

{The motiong of Demands for Grants

which were adopted by the Lok
Sabha, are reproduced below
—Ed.]

Demanp No. 48—MINISTRY OF
HEALTH

“That a sum not exceeding
Re. 20,97,000 be granteq to the
Presideny to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, in
respect of ‘Ministry of Health'"

DeEMaxD No. 40—MEepicaL Awnp
Pusuic HEALTH

“That a sum not exceeding
Rs. 13,4510,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1968, in
respect of ‘Medical and Public
Health'.”

TemaNp No. 50—OtHER REVENUE
EXPENDITURE OF THE MINISTRY
oF HEALTH

“That a sum not exceeding
Rs. 83,93,000 be granted to the
President to complete the sum
necessary to defray the charges
which wil] comg in course of
payment during the year ending
the 31st day of March, 1966, in

10066
Industry and Supply

respect of ‘Other Reverue Ex-
penditure of the Ministry of
Health".”

Demanp No. 131—CaprtaL OuTLay
OF THE MINISTRY oF HEALTH

“That a sum not exceeding
Rs. 821,33,000 be granted to the
Presidenty to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of Warch 1966, in
respect of ‘Capital Outlay of the
Ministry of Health'.”

MINISTRY OF INDUSTRY AND SUPPLY

Mr. Deputy-Speaker: The House
will now take up discussion and vot-
ing on Demand Nos, 64 to 68 and 133
relating to the Ministry of Industry
and Supply for which 5 hours have
been allotted.

Hon. Members desirous of moving
their cut motions may send slips to
the Table within 15 minutes indicat-
ing which of the cut motions they
would like to move.

Demavp No. 84—MINISTRY OF
INDUSTRY AND SUPPLY

Mr. Deputy-Speaker: Motion mov-
ed:

“That a sum not exceeding
Rs, 87,14,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, in
respect of ‘Ministry of Industry

and Supply’.
Demanp No. 85—INDUSTRIES

Mr. Deputy-Speaker: Motion mov-
ed:

“That a sum not exceeding
Rs. 4,06,44,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
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payment during the year ending
the 31st day of March, 1966, in
respect of ‘Industries’.”

Demanp No, 66—SaLt
Mr. Deputy-Speaker: Motion mov-
ed:;

“That a sum not exceeding
Rs. 50,77,000 be granted to the
Presideny to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1966, in
respect of ‘Salt’.”

Mr. Deputy-Speaker: Motion moved:
DEmMAND No. 67—SUPFLIES AND
DisposaL

“That a sum not exceeding
Rs. 3,13,45,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-
pect of ‘Supplies and Disposals’.”

Demaxp No. 68.—OTHER  REVENUE
EXPENDITURE OF THE MINISTRY OF
INDUSTRY AND SUPPFLY

“Ihat a sum not exceeding
Rs. 37,48,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in res-
pect of ‘Other Revenue Expendi-
ture of the Ministry of Industry
and Supply’.”

Demanp No. 133—CaprtaL OutLay
oF THE MINISTRY OF INDUSTRY AND
SUPPLY

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs. 54,00,61,000/- be granted to
the President to complete the
sum  necessary to defray the
charges which will come in
course of payment during the year
ending the 31st day of March,
1966, in respect of ‘Capital Outlay
of the Ministry of Industry and
" Supply’.”
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The above Demands are now

before the House.

Shri Daji: Mr. Deputy-Speaker,
Sir, while discussing the Ministry of
Industry and Supply, the first thing
that strikes us is, pity for this
Minister presiding over an absolutely
Impotent and powerless Ministry. ...

Shri Ranga: Poor fellow!

Shri Daji:....the Minister whose
policies are decided by someone else,
the Minister whose actions and
departments are supervised by others
and the policy pronouncements in
respect of which are made by Minis-
ters who have nothing to do with
Industry. That is the fate of this
Ministry.

Sir, while speaking on this Minis-
try, one is rather inclined to speak

on the Government's policy as a
whole rather than on this almost
powerless Ministry, This is almost

now a truncated Ministry. Chips and
chunks have been taken away. One
does not actually know what is vest-
ed in this Ministry.

Shri Ranga: What is it?

Shri Daji: But the basic point that
strikes one is this that though this
Ministry and the Government and
the Finance Minister seek to get
some satisfaction at the rate of
growth of industrial development in
our country, two things are very
clear. Firstly, the rate of growth is
slower than what was targeted in
the Plan. If the explanation is given
that this was because of shortfall of
foreign exchange or raw materials,
1 would say, no such explanation lies
in the mouth of a Government which
says, “We are planning”. If you plan
for 11 per cent industrial growth,
when you plan that, you are sup-
posed to preplan what the con-
comitant requirements would be for
11 per cent industrial growth. If you
say, “We did not plan for raw
materials, we did not plan for imports,
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we did not plan for this or that”, that
means you are not planning at all
That means that you are having only
some fancy figures. That is the first
point that I would like to take.

The second point js that a quick
glance at the returns of the last six
months shows that the rate of indus-
trial growth is again slightly slowing
down. We would like to know the
reasons therefor, because even the
targeted rate of industrial growth of
11 per cent is not very high, and if
we have to meet the challenge of
destiny as was said by the Deputy
Chairman of the Planning Commis-
sion, then even this rate of growth of
11 per cent is ridiculously low, and
even at the end of 1975 or at the end
of the Fifth Five Year Plan we shall
be nowhere nearer the task that the
nation should face itself with,

1531 hrs.
[Dr. Sarosmvi MaHisHl in the Chair]

Shri Hari Vishnu Kamath: That
will be our destiny.

Shri Daji: That will be our destiny
under the Congress dispensation.

The third thing is that one is
amazed to find that despite all the
nullabaloo of the industrialists going
round the country that there is no
climate for invesiment, actually the
investments have increased, the
industries have increased, and what
iz most significant is that the profit-
ability rate has increased beyond all
measure. Very recently, the Reserve
Bank Bulletin has published a study
of the profitability of 251 branches
of foreign companies, and the study
shows that the profits after tax
zome to about Rs. 15 crores which
mean a rise of 31 per cent over last
Similarly a study of 169

year's.

foreign-conirolled rupee  companies
shows that the profits after tax
amount to about Rs. 34 crores. And
the conclusion of the Reserve Bank
is that the foreign-controlled com-
panies showed better profitability

ratio as compared with Indian com-
panies. We would like to know, ‘why’,
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as it is a very surprising thing. And
after all this we are told that more
and more concessions are to be given
to the foreign private capital to
come for investment in our country.
A US study has shown that the
profitability of investment in India
is higher than in Pakistan or West-
ern Europe or South America. Des-
pite this climate which is favourable,
Government policy itself is playing
into the hands of foreign investors
and Indian big business, because they
are repeatedly saying that we should
give more and more concessions and
we should show a more and more
favourable attitude to the growth of
industrial development. This is real-
ly surprising.
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Let us study what The Economic
Times says. It is not a socialist or a
communist paper. This paper has
recently brought out a study of 51
giant industrial undertakings; this
term ‘giant industrial undertakings'
is used by the study itself. What does
it show? It shows that the gross
profits as percentage of lotal capital

employed has increased from 108
per cent in 1862-63 to 11.4 per cent
in 1963-64, and the net profits, that

is, profits after tax, as percentage of
net worth has increased from 9.9 per

cent in 1962-63 to 10.7 per cent in
1963-64, and dividends on equity
shares distributed have risen from

Rs. 31.66 crores in 1962-63 to about
Rs. 34.84 crores in 1963-64. So, indus-
try seems to be prospering very
well. 1 shall have a quick glance at
some of the figures in regard to the
profits after tax as percentage of net
worth, in respect of some of these
big companies, or rather, some of
these biggest companies or giant

companies. The figures are as fol-
lows:
Burn & Co. 248 per cent

New Central Jutes 21.5 per cent
Texmaco 19.9 per cent
Indian Aluminium 181 per cent
Union Carbide 156 per cent
Dunlop 148 per cent
Indian Cable 144 per cent
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Gwalior Rayon 14.3 per cent
Tata Hydros 13.5 per cent
Tata Power Co. 13.4 per cent
Tata Steels 13.4 per cent
This shows that these giant com-
panies earn profits after tax which

would entitle them even within six
yvears to recover the entire invest-
ment and still have the investment
capital intact, After this, if there is
a neurosis among the industrialists,
as the Deputy Chairman of the Plan-
ning Commission was pleased to
remark, and there is a feeling among
them that the climate and the situa-
tion in India for industrial develop-
ment are not good, one can certainly

take exception to it. But what
is surprising is this that the
Government  spokesmen themselves
play into their hands, and every
time the budget is presented
here and the financial discussion takes
place here, we are told that some
more concessions are necessary for
industrial development. Do the

Government want them to get rich
within four years instead of within
six years, because that is all that is
left now as things stand?

I might also say in this connection
that there is an organised blackmail
going on on the part of men of big
business; they are blackmailing Gov-
ernment to resile from the accepted
policy, Instead of Government
standing up to their blackmail, one
is chagrined to note that Government
are slowly but yet certainly resiling
from and rescinding the accepted
national policies. One must recall
with what boldness Mr. Birla said at
Calcutta that if Government went on
prodding about black money, many
political heads or the heads of many
politicians would roll. This is the
threat that has been given by Mr.
Birla who is a responsible industri-
alist. We have also heard the pathe-
tic statement of Shri S. K. Patil that
during our freedom fight, crores of
rupees were given to the Congress
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by this industrialist. I am sorry he
forgot the tears, the toil and the blood
of the common men who had sacri-
ficed their all in the fight for freedom,
and he only remembered the crores
of rupees given by Mr. Birla. Then,
in post-haste, what is done? In post-
haste, Shri Nanda and Shri Lal
Bahadur Shastri are sent to Caleutta
to placate them, Who cares for the
Minister in charge of Industry? He
is just a dummy to sign the papers;
tht policy pronouncements are made
by some other persons. And what is
the picture given of this by the
authentic voice of Mr. Birla, namely
the Eastern Economist? Here is the
cartoon on the front cover page of the
Eastern Economist. It is entitled ‘My
Fair Lady’. The famous picture is
depicted of a beautiful woman with
industry as her hand-bag, and
Shri Nanda is kneeling and going be-
fore her with a bonguet in his hand,
and Shri Lal Bahadur Shastri s
shooting Cupid’'s arrow. This is the
representation given in that cartoon
of the crawling and abject surrender
that this Government and the Minis-
ters are doing. This is the cartoon
in the Eastern Economist. And what
has this journal got to say? This it
the comment. I would like to read
it out. It runs thus:
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was

national misfortune
had been a certain degree of
emotional  alienation  between
Jawaharlal Nehru and the busi-
ness community throughout the
period of his Prime Ministership.

undoubtedly a
that there

“Apgainst this background, it is
indeed a heartening sign that
leading Congressmen in Govern-
ment have now begun to show a
healthy interest in ending this
emotional alienation "

This is the authentic voice of big
business, speaking about these meet-
ings and the pronouncements of Gov-
ernment's policy. Then, what does
it remark? Then, Mr. Birla said—
I am quoting from his owhn

paper—
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“I can tell vou from my politi-
cal experience that there is no
chance of the Swatantra Party,
the Jan Sangh or any other party
replacing the Congress. You may
be replacing this Government by
a Government of the Communists,
but they will be the first to cut
vour throat. Do not make this
mistake.”,

So, we find that he was appealing
to his fellow-businessmen %o conti-
nue to give donations to the Congress.

Shri Hari Vishnu Kamath: Other-
wise, heads will roll.

Shri Daji: Otherwise, heads will
roll.

Then let us see what, of all per-
sons, Shri Satya Narayan Sinha,
Minister of Communcations said there,
We are told that he is rather on the
good side of Mr. Birla. We find that
this is what he has stated:

“Mr. Sinha did not like the
talk of socialism being carried
too far.”,

He was speaking, with Sadachar
Nanda sitting by his side, with
Nandaji of the socialist forum sitting
by his side, and this is what he said:

“Mr. Sinha did not like the
talkk of socialism being carried
too far.”.

And how did he end his speech? He
ended it thus;

“Speaking of the Congress
Party, Mr. Sinha said that if any
party had taken the responsibi-
lity of guiding the nation, it has
not to be just tolerated because
nothing better is available but
because it is the best possible
party.”.

And how as it the Tbest possible
party? He went a step further and
said:

“If we (the Congress) go, you
Eo, perhaps before us.”.
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And so he said ‘Therefore, support

us',
Shri Hari Vishnu Kamath: Good

alliance.

Shri Daji: This is the state to which
our industrial policy has been re-
duced. Ang the Birlas are patting
Government on the back and saying
that should give up the Nehru path
and all that. And what is the result?
I say that the Industrial Policy Re-
solution is heing sabotaged and sub-
verted slowly but surely. It is being
sabotaged and subverted even ac-
cording to the businessmen them-
selves. And this time who is speak-
ing? It is Mr. Goenka's journal
which savs this. Mr. Goenka is a
friend of our Finance Minister, which
is a wel] known thing. And what is
heading for this news item? It is:

“Big business to get key role
in economy.”.

And what is the reading of this re-
porter? It is as follows:

“Another important sign of a
thaw in the Government's attitude
to private business is that the
hide-bound approach of the In-
dustrial Policy Resolution which
unrealistically partitioned indus-
try between the public and pri-
vate sectors is to be given up"” .

The new departure shows a shift
from the irrationality and rigid think-
ing of some of the Government's
industrial policies before Mr. Shastri
became Prime Minister.

By a more liberal interpretation
of Schedule A of the Industrial Policy
Resolution the Government may allow
the private sector to play a larger
part in defence production.

And we know about it very well,
because about 2000 defence employees
are being retrenched, since the or-
ders to the ordance factories are being
switched over to the private sector,
and there is going to be a movement



.

10075 D.G.—Min.

[Shri Daji]
led by the workers to protest against
this. So, we find that the Industrial
Policy Resolution is slowly being
subverted by assigning more role to
the private sector from what has
been assigned to the public sector, by
assigning more role to the foreign
investor. The latest innovation is to
give the letter of intent to the foreign
Investor, which has been resented by
no less a person than Mr. Vaidya
who is the President of the All India
Manufacturers’  Association this was
what he said when he was presiding
over a meeting of that association.
What does this new innovation mean?
Previously the Indian partner got the
letter of intent, ang he could select
the foreign collaborator but now the
foreign collaborator will get the letter
of intent and he can select the Indian
party. That means the selection will b
in the hands of the foreigners. What
will be the result? The Mahalanobis
Committee has already pointed out
that one result of this will be con-
centration of foreign collaboration in
big industry, because the foreign col-
laborators take to big business only.
They do not care for small and me-
dium industries. Now with the letter
of intent itself in the hands of the
foreign collaborators, there is no
hope for medium and small industries.

‘They will be starved out and our own

indigenous industry will suffer.

The wire drawing industry is al-
ready facing a crisis. Their products
are not being sold; whereas the same
products are being imported. Shri
Birla has been given g licence for Rs. 1
lakh for the import for the GRASIM
—Nagda factory. There are com-
plaintg from small industries. They
ask; what is the point in encouraging
us to make these industrial products
when these are allowed to be import-
ed; our own market is shrinking.
This is the industrial policy, if it
can be called a policy worth the
name.,
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What about the licensing policy?
What is happening under that policy?
In that policy, there is no reflection
of the announced policy of Govern-
ment to avoid economic concentration.
On the econtrary, facts of life show
that even small and medium business-
men can hardly compete with persons
of the big business in getting licen-
ces because the latter employ PROs—
Public Relationg Officers. Most of the
retired Secretaries are emloyed by
the big business houses. They go
round in New Delhi and secure all
possible licences from your offices.
Thus there is no competition between
big business and the small and me-
dium business; only a few blessed
houses can worm their way into the
favour of the officials and also the
Ministers, as has been clearly shown
now, like Shri Patel, Shri Sinha and
some other persons. Excepting that,
businessmen cannot get licences on
a competitive basis.

Now a very dangerous principle is
being sought to be introduced. It is
to be found in the papers prepared

for the Fourth Plan. The arg‘umgnt
given is that as we want quick
industrialisation and  quick pro-

duction, in future while giving licen-
ces, consideration should be given
only to established producers. That
meang further concentration should be
allowed. This wrong policy of licen-
cing is being sought to be given
a principal basis in the Fourth Plan.

The total upshot is that this Indus-
try Ministry is not g Ministry for
industrial development but it is a
Ministry of industrialists to get their
own development. It is coming to
that. The failure of the small car
project is a standing indictment of
Government. Even in the small
car project, Government has shifted
the ground. Shri Subramaniam had
made a clear declaration that when
we have a small car project, it would
be in the public sector. But the new
Minister has already started wobbling
—it may be in the public sector, it
may be in the private sector. There
are a number of applications for
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tractor production lying undisposed of
for more than one year. They have
not boen scrutinised or examined. They
are being held up. Then what about
the patents law? The patents law
revision is being sabotaged., Despite
the demand of the Health Ministry,
the Ministry of Industry and Govern-
ment are sabotaging the enactment of
a patents amendment law which
shoulq scrap the entire  imperialist.
foreign-dominated concept of patents
which holds our industrial develop-
ment to the ransom of the foreign
monopolists and also holds the enlire
pharmaceutical industry, an industry
of life and death for the mnation, to
the ransom of the foreien monopo-
lists. This amendment of the law is
being sabotaged.

Shri Hari Vishnu EKamath: It may
come next session.

Shri Daji: This is not all
Government is  trying to  hide
the sins of the industrialists. What

about a number of reports the Minis-
try has got? The report on the Bhopal
Textiles—not pubiished. The Report
on the Thackersey group—not publi-
shed. There was a reply given in
this House and in the other House
that the complaints about the Thac-
kersey Group were inquired into by
Government. We would like to know
how long are they taking to complete
it. So not only the Government will
not scrounge them, but if someone
lashes out at these big business
houses. .. .. )

Shri Sham Lal Saraf (Jammu and
Kashmir): There is the High Court's
pronouncement,

Shri Daji: I am coming to that

precisely,

Mr, Chairman: I would
the hon. Member to conclude.

332 (Ai) LS—T.

reguest
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Shri Daji: I am not going into the
judgement at all—I know that. When
somebody exposes the doings of =
big business house, what do Govern-
ment do? The Government claim a
technical privilege about the reports
ang records in their possession, ®
principle of privilege evolved juristi-
cally as akin to the Police powers of
the State strictly restricted for State
purposes. not to hide the doings or
acts of commission and omission of
big business nhouses. But protection
is sought by Government, by Sada-
chaari Nandaji and other Minisiers
under this to refuse to give reports
and documents in the custody of Gov-
ernment, so that the charges against
the house of Thackerseys could not be
proved and instead a penal sentence
has been imposed on the person who
had the courage to fight it. The
whole procedure in that  particular
case—] am not concerned with the
judgment, I am not concerneq with
the aspect of defamation, the whole
procedure in that case I am concern-
ed with the stand Government took in
withholding report ang records of
investigationg carried on against the
Thackerseys and not producing them
before the court—the whole procedure
was defective in that sense. Perhaps
if these records had been produced,
the judgment would have been dif-
ferent.

So not only do Government not
expose the big business loot, but if
someone tries to expose it, Govern-
ment use the state machinery, the
exceptional powers of privilege, con-
cerning documents to see that justice
is denied to the man who dares to
take cudgels against big business.

Then, what about the Ronchi fire? ¥
make bold to say that it is an act of
sabotage. Justice Mukerjee has refer-
red to a lamentable crimina! lack of
control and supervision, After he
has said that, there is another fire.
I am told that one employee was ar-
resteq and he made a clean breast of
the thing. When he did so, he in-
volved so many big officials so much
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so that the entire thing is  being
hushed up. I demand that another

judicial probe be immediately ordered.
We would like to know what was
the confession of the employee who
was arrested. Why is the
whole matter being hushed
up? Who was responsible for this
criminal lack of supervision and con-
trol?  What action has been taken
against the gentleman concerned?

Then  take the HEL, Bhopal. I
know that the British consultants have
now said that the panacea for the ills
of HEL is to have more English tech-
nicians in employment there. Already
there is half an army of technicians
there. What do they do? They take
the jeeps of HEL ang go to Sanchi
and hunt in the foreit! When produe-
tion goes down and we ask questicns
about it, their solution is: employ
more of them. What about the trade
union workers? Even now, after two
years, they are still under drastic
detention.

The whole HEL project was mis-
conceived, the agreement is rotten,
against national interest. It is not
going to give you profit. It is not giv-
ing profit. If something drastic is not
done, it may not be expected to give
profit,

It is in this background that we
examine the working of the Ministry
of Industry. We are constrained to
say that a Ministry which should
rather be the fulerum of the hope of
a new India is absolutely stagnated
and mortgaged to big business heuses.

I would like to ask what has be-
come of the policy declaration of the
Government of Shri Shastri,  which
I welcomed, that not only should
there be more and more public sec-
tor enterprises, but the public seclor
should be expanded to cover impor-
tant consumer goods industries like
textiles, sugar, cement etc. to break
this stranglehold in production and
distribution  of these big business
houses. Not only should mew units
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be set up in the public sectir for
consumer industries, but the existing
ones which have earned more than
four times their invested capital ean
be taken over in the national interest
so that people are not denied the es-
sentials of life. Unless we adopt cuclr
a bold policy and carry it forward,
we will not be in a position to arm
ourselves with the wherewithals to
meet the challenge of destiny which
we have to meet within a short period
of ten years. Either we meet this
challenge within ten years or cnemies

overtakes us. This is the warning
of the times,
Shri Sham Lal Saraf: I rise to

support the Demands for Grants of
this Ministry. 1 have always taken
interest in the subject under discus-
sion. But there is one little misfor-
tune under which I have to proceed,
in the sense that the hon. member
who preceded me has shown me only
verdure all roung but no wooed. I wish
he had shown some wood so  that
I could make a plank on which to go
ahead.

It is not easy to talk about a :rub-
ject like industry. We should not
talk about it simply with emntion,
simply with some pre-conceive] ideas
or pre-conceived notions. After all,
we must remember that ourss jz big
country with such a big population,
where till 18 years ago the reins of
government were in the hands of a
power which was never interested in
or in favour of industrial growth or
development of this country. Rather
the problem of jndustrial growth was
managed in such a manner that it ac-
tually retarded our growth in a
number of ways. What has been our
experience right from the dayv
our experience right from the day
we got independence? I have had
some experlence ag a Minlster in my
own State. I have gone round all
the States, and I wish to tell my hon.
frieng Shri Daji that the position is
most promising. I congratulate the
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Government on the number of sur-
veys that they have conducted, right
from the day they took over the reins
of office, in the large-scale, medium-
scale, small-scale and cottage indus-
tries ang handicrafts, with the result
that today there is a mine of infor-
mation with this Ministry of which
we should be proud. I shall state
later where we may have erred.

You will find in the States all
over the country how gradually there
has been progress, how  gradually
people have begun to understand what
industry means. I have not much
time at my disposal, but still I would
like to throw some light on what I
have been able to understang over the
years.

From 1952, the tempo of the small-
scale industry rose all over the coun-
try, and with the guidance of the
Central Ministry, all over the country
hundreds and thousands of units
came up. The tempo has been so
great that I have a feeling that the
Ministry should rest on its oars for
some time, consolidate the unitg that
have already been establisheq all
over the country, and not allow any
more growth for some time.

I wish Shri Daji only pays a visit
to Punjab. In 1947, West Punjab,
which was highly developed both ag-
riculturally and industrially, went ‘o
Pakistan, It was called the granary of
Northern India. East Punjab was
not only highly deficit in food, but
very backward industrially. But now.
what is the position? Let Shri Daji go
and see the small-scale industry com-
plexes in Ludhiana, Ambala, Amritsar
and other places. I have been visit-
ing Punjab every year,
and I am myself surprised
to find the progress that they have
achieved. If they lack in anything, it
is funds and raw materials, indigenous
or imported. 1 would have very much
appreciateq if there had been construe-
tive criticism, asking, now that these
industrial complexes have come up,
how we are going to assist them, help
them, guide them, and give them all
sorts of assistance.

CHAITRA 30, 1887 (SAKA)

of Industry and
Supply

I have several times raised the gues-
tion of the issue of licences. Licences
were certainly issued indiscriminately,
and we see what has happened in the
country. The States wanted licences,
industrialists wanteq licences, every-
body wanted licences, and they were
issued, and today what has happened
is—our hon. Minister will kindly note
this—that we have a lot of idle capacity
in the country, and therefore the first
task of the Government will be to see
that this idle capacity is utilised to the
full.
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At the time of issuing the licences,
a pumber of promises were made to
the industrialists. In the public sector
also, when the management of private
sector industries were taken over, high
hopes were raised given, but, unfortu-
nately, for many reasons, which may
or may not be explainable, they did
not get all those facilitieg later.

Firstly, technicians of the proper
type were not available for a number
of years. Secondly, there was scarcity
of raw materials. Thirdly, there was
difficulty in importing components and
spare parts from other countries.
Fourthly, there was shortage of capi-
tal ang no collaborators.

While issuing licences, they did not
keep before them the idea of dispersal
of industries, which is a very impor-
tant factor in the industrialisation of
the country in making people feel all
over the country that they derive
benefit out of the industrial growth of
the country. My hon, friend Shri
Sreekantan Nair ig here. It was in
1962 that I visited Trivandrum last,
and I found it was industrially very
much backward. From the dispersal
point of view it should have been con-
sidered, and we should have made
industries grow in places where a
number of amenities are available.

The hon. Finance Minister has given
certain incentives to industrieg that
want to move out of congested areas
to other areas. I must frankly admit
that there may be only very few cases
where people would be prepared to
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move out of the place where they are
established, ang that would be for
altogether different reasons.

I personally fee] that there is no

deviation, and I say it with a full
sense of responsibility, from the
Industrial policy Resolution that we

have adopted, though Shri Dandekar
and Shri Ranga would tel] you that
the boot is on the other leg. They
would tell you that Government is
thrusting itself on the consumer indus-
try also, which, according to the
Industrial Policy Resolution, has to be
left to the private sector. Therefore,
saying all these things, without know-
ing the details I must respectfully
submit to my hon. friends is only to
mislead ourselves and others. If the
criticism is positive, 1 welcome it.

Mr. Chairman: The hon. Member
should try to conclude within two
minutes.

Shri Sham Lal Saraf: I am initiat-
ing the debate on behalf of my party.
You may give me two or three minutes
more.

For the last so many years Govern-
ment have given a step-motherly
treatment to the Ministry of Com-
merce and Industry—I must say it
very frankly—by truncating it, by
transferring parts of it, by adding and
subtracting and what not. This Minis-
try which should oceupy the foremost
place, has been given a backbencher's
place. I wish Government giv~s its
attention to it ang gives it again the
proper place it had during even the
time of the Britishers.

Secondly, where iy is
import raw materials in order to
strengthen our industrial base for
future industrialisation of the country,

necessary to
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I submit Government should not feel-
cringy about granting foreign ex-
change. 1 do not have the time,
otherwise I would relate how a num-
ber of industries are actually suffering
for want of small foreign exchange.

There was 3 rise in the tempo of
small-scale industries, and a number
of industrial estates were set up, but
it seems, there was over-enthusiams,
and that is now retarding the growth
of these industries. I would request
the hon. Minister to look inte it.

There seems to be some bungling
somewhere and I have no time to
explain it now. Ewen in the home

town of the late Prime Minister, and
our Prime Minister at present, Allaha-
bad, two or three years back 1 was
there ang 1 saw an industrial estate
there at Naini. But hardly 4 or 5
units had come up; today it may be
6 or 7. Therefore, it is time that
attention was paid to this.

16 hrs,

Mr. Chairman: The hon. Member’s
time is up.

Shri Sham Lal Saraf: The rate of
our industrial growth is not enough.
It is not more than 7 per cent, ag I
find from the statistics for 1964. It
is ridiculously low compared even to
some of the most backward countries
in the world. This rate should be
accelerated, from the point of view of
pace, from the point of view of quality
also. My hon. friendq has spoken
about certain general matters, As far
as the policy matter is concerned, I
will not say much about it. Unless
we have an industrial complex in the
country, how can we go ahead? On
the one hand we must welcome col-
laborators, foreigners, to come and
invest here and set up these industries.
If on the contrary we have our own
nationals here, we can always watch
them; the company law and every-
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thing else is there. If they are in »
position to accelerate rate of growth
why should we not welcome them? I
am no less g socialist than anybody
else. These industrialists have to
function at our terms and work within
the conditions that the Government
gives them. Therefore, why should
we not welcome Birla or anybody else
to set up industries when they have
to function on these terms?

Let us not feel shy in asking the
industrialising this country. We must
take full benefit of their knowledge,
experience, knowhow and certainly
capital. It is time that they are asked
to help rather than welcoming people
from foreign countries.

Mr. Chairman: The hon. Member
has already taken more than five
minutes.

Shri Sham Lal Saraf: There is one
thing, At the present stage of our
growth we need collaborators whe
know the technical know how and
technica] know-why. In that case, we
should be selective. Secondly, I
certainly agree that the collaborator
that you select should have the right
to choose his partner here. I quite
agree with that policy of the Govern-
ment, This is a subject which is very
near and dear to our hearts. Unfor-
tunately our Government for certain
reasons known best to them, have not
paid full attention to this important
portfolio, They should pay full atten-
tion to this matter and see that it is
a full-fledged industry Ministry for
industries in the country as both the
commerce and the industry has to
develop. With these words, 1 fully
support the demands of this Ministry.

Shri M. P. Swamy (Tenkasi):
Madam Chairman, this Ministry hnas
the special responsibility for active
promotion of industrialisation in the
country by encouraging the setting up
of public and public sector enter-
prises. It has also the responsibility for
implementing the industrial policy of
the country which is essential for the
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growth of industries in this country.
The industrial policy of our country
finds expression in the industrial
policy resolution of 30th April, 1956.
According to this policy, industries are
divided into three categories; firstly,
industries which are exclusively owned
and run by Government, secondly,
industries which are progressively
owned by Government in which the
private sector also could contribute
its share towards progress and the
third category is of all the remaining
industries which remain entirely in
the hands of the private sector.
According to the Industrial Policy
Resolution of the Government of
India our industries are growing very
well and we are glad to see that refer
the advent of independence we are
able to produce within our country
from pin to plane which we were
importing before the Independence.
The growth of industrial production
had been doubled and had gone even
to fourfold in some commodities
because of the active productivity

rives launched by the productivity
councils, which are agencies set up by
the Government. Productivity has
gained tremendous momentum in the
country and there are so many in-
dustries which have taken sdvantage
of thiz productivity drive and because
of this drive we see that production
in steel has increased fourfocld and
electrical machinery, six fold. We are
able to export sewing machines and
electrical equipment to foreign coun-
tries. These new engineering irdus-
tries are manufacturing goods whose
durability can be comparable to those
made in western countries and our
industries have stabilised to :uch an
extent after Independence,
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With this background, I wish to
take cement industry and offer some
comments, Cement is a major industry
and it supplies the most vital product
required for the construction of
national projects and buildings. Un~
fortunately we find that there is a
serious shortage of cement. To fight
out this shorlage, I think the Ministry
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has increaseq the existing capacity
and they have issued licences for
setting up new factories but with all
these there will be a shortage of 2-3
million tong per annum, To avoid this
sho-tage the industries department has
set up the Cement Corporation of
India with an able chairman to make
available to the country cement in
large quantities angd to minimise to
to some extent the shortage. Un-
fortunately, cement is available only
in towns and cities, If you go to the
rural areas, the villagers do not get
even one or two bags of cement
because it is not available there.
Quotas are allotted through the State
Governments which draw supply from
the STC of India. The allotments to
the State Government; must be
increased so that the villagers may
get some more bags of cement useful
for building their houses, since
especially agriculturists find it very
difficult. They go to the tahsildar and
collector to get a permit and after
two or three months they are able to
get onlv one bag or half a bag. I
request Government to see that more

cement ig allotted for public con-
sumption, especially in tne rural
areas.

Next I come to the maten industry
which is more or less a cottage
industry and which provides employ-
ment for lakhs of men and women. I
come from an area which is nearer to
a centre of match industry and it is
growing in large numbers. There is
competition between mechanisedq and
cottage sectors and there is one single
mechanised unit called the WIMCO
which in a mechanical way produces
matches and they have a monopoly in
this country. My information is that
tney have exceeded their target about
haly the total production in the
country fixed by an agreement entered
into with the Tariff Commission there-
by affecting the production of the
cottage -match industry sector. b {
request the Minister to see that this
company does not exceed the produc-
flon beyond the agreed limit and
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thereby affect the limited production
of the cottage match industries. [
find from the report that the match
industry is facing a shortage in the
matter of production. I feel that the
reason may be due to the shortage of
the raw materials. For remedying the
situation, the forest departments
must be asked fo grow softwood trees
in a larger extent of acrage of forests,
so that enough softwood trees are
made available to this industry on
easy terms. We must provide some
opportunity for the forest department
to cultivate some more softwood trees.
The forests offe: more opportunity for
starting industries based on the forest
products.

I have seen some pamhplets issued
by the Uttar Pradesh and Himachal
Pradesh Gowvernments where in they
have said that industries baseq on the
forest produce can be set up to the
advantage of all concerned. I think in
all the Stateg of our country where
there are abundant forests, such as
in Herola, Madras, Andhra and
Mysore, the authorities concerned can
be asked to prepare a full survey and
find out the industries based on forest
produce so that those industries can
be set up in the country, and thereby
the rural industrialisation may be
developed.

Coming to the location of industries,
we are surpriseq to find that all the
major industries are located in the
same place and in the same States.
This ig not good, because, rural
industrialisation must be our aim; and
rural industrialisation has two aims:
firstly, it reduces the pressure of
population and congestion in the
towns, and secondly, it provides em-
ployment in the rural area itself. In
the budget speech of the Finance
Minister, we find there are some in-
centives offered for the entrepreneurs
to shift the industries to *he rural
areas. I do not know how they will
surve the rural areas. The Minister
of Heavy Engineering and Industry,
we hope, will give us a statement,
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whenever it is possible, saying how
many industries are shifted from the
towns and cities to the rural areas,
taking advantage of the announce-
ment made by the Finance Minister.

Next, I wish to dfaw the attention
of the Minister to the production of
agricultural tractors in the country.
To a question put in Parliament, the
Minister of Food and Agriculture was
pleased to say that nearly 20,000
tractors are remaining idle due to the
non-avallability of spare-parts. This
is an appalling condition. When we
talk of more production in the agri-
cultural sector, and when there is
scarcity of food, this idle capacity of
tractors must be set right and the
tractors must be put to use. We should
not import the tractors themselves, We
can manufacture, with the collabora-
tion of foreign countries, if neeq be,
the spare parts for these agricultural
tractors and these tractors must be
made to plough the lands so that
more land could be cultivated and
more food could be produced. We find
in the report that we are able to
produce nearly 2,000 tractors. But thiz
is a low figure. We want more tractors
and cheap ones at the same time. The
hand-tiller which is otherwise called
baby tractor can be produced in large
numbers. Tt may be sold at a low
price and be competitive so that the
agriculturists can purchase them and
use them for ploughing the land
instead of making the bullocks plough
the land, especially when the bullocks
are too weak because tney have no
strength as they are poorly fed. So,
these factors must also be taken into
account.

I should like to make one more
point regarding the Inventions Pro-
motion Board. We find in the report
that an Inventions Promotion Board
has been set up to encourage artisans
anq workers and some eminent men
who are in the field of technical know-
how, If they invent anything new,
they will be awarded cash prizes and
merit eertificates, In this year’s report,
mention hag been made of 15 persons
who have been awarded a sum of
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Rs. 8,400, but we do not know what
are the items of invention that these
artisan ang techniciang made. If the
items are given, we may be able to
see whether they are new ones, or
are copies or only adaptations or
models based on the manufacture or
inventions of other countries, I am not
doubting the capacity of our nationals,
but we must be given the opportunity
to see whether the invention 18 a
new one and whether any imprave-
ment can be thought of in respect of
that invention. I request the Minister
to tell the House how many items of
inventions were given by the appli-
cants,

I now come to my last point, since
the time is short. The Committee
headed by an eminent Member of the
Rajya Sabha, Shri Santhanam, made
recommendations to the effect that
representatives  of the trade shouild
not be allowed to see the purchase
officers. Some of fhe recommendations
of the Committee have been adopted.
The contact men, who are otherwise
called liaison officers flock to the
Ministry and other officials; they are
supposed to be doing some service 1o
the industrialists, But I doubt whether
they are doing any service, because
they are the cause for delaying the
issue of licences, These contact men
should not be allowed to visit the
offices, and if need be, only the
industrialist can be allowed to see the
concerned officers and with his prior
approval so that direct contact will
be good and make for easy disposal
of the applications.

The dispersal of industries ip this
country must be on need-based. As
I said earlier, for instance, in Madras
or some other industrial States, all the
industries are there, In a ‘well-
developed State, where electricity 1s
available in plenty, an industry can
be started at any place, but
unfortunately the industries are con-
centrated in the cities alone,

Mr. Chairman: The hon. Member
should conclude now.
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Shri M. P. Swamy: There are many
backward areas in the States where
some industries coulq be set up. The
Planning Commission has made a list
of the backward areas; particularly
the Madras State. for instance, in my
constituency, Sankaranainarkoil taluk
iri the most backward area; moreover,
east Ramnad dist-ict is again the most
backward area in Madras State, But
there are large deposists of mine-als,
-especially lime, which is suitable for
starting the cement industry. There
are also large deposits of chemicals.
1f these are exploited and if the Gov=-
ernment is good enough to start their
own industrieg in these areas, I think
these backward areas can be developed
into flourishing industrial areas.
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Shri N. Dandekar (Gonda): Madam
Chairman, the cut motion against my
name is about the failure of Govern-
ment to evlove proper principles of
pricing in respect of price controlled
commodities. It is not a subject
about which one can get emotional or
excited. It 1s indeed a somewhat
boring subject. At the same time, I
submit it is alsp an exceedingly im-
portant subject and one which con-
cerns not merely the Ministry of
Industries and Supplies; it also con-
cerns the Ministry of Steel and
Mining, Petroleum and Chemicals,
Finance and so on. Nevertheless, I
thought this might be the proper
opportunity to talk on the subject
here.

The two outstanding facts of the
current economic situation are, first-
ly, that the economy is over-beated
by inflation and, secondly, that the
rate of growth of industrial produc-
tion, especially since 1963 has been
lagging seriously behind the require-
ments. These are admitted facts. In
the First Plan the rate of industrial
growth achieved was 6.6 per cent per
annum. In the Second Plan, it was
81 per cent per annum. But in the
Thirqd Plan, so far as one can see, up
to date in four years it is doubtful
whether we have achieved even a
a rate of 8 per cent growth per
annum while the targeted rate is I
think well over 10 per cent.

Apart from other remedies that
there may be for the inflationary
aspect of the situation, it is perfect-
ly obvious, and it is again an admit-
ted fact, that the essential element in
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the rectification of the situation would
be a rapid increase in industrial pro-
duction. Now, as agalfist that, the
actual position ijs to the contrary.
There ig a high level of idle capacity
in certain industries, which is increas-
ing rather alarmingly and there is also
a fail in the rate of growth of install-
ed capacity in other industries.

The problem of idle capacity is ser-
ious and difficult, but that is not the
aspect with whihe 1 am presently
concerned. That problem is mainly
geared to the shortage of foreign ex-
change which makes it impossible for
the industries at the moment to get
adequate supplies of foreign raw
materials, imported componants and
spare parts where indigenous mate-
rials are not available. It is also
geared, at any rate since last year,
to the problem of acute shortage of
working capital. and the high cost of
obtaining working capital, as a result
of the banking situation and the rise
in the bank rate and consequently of
commercial banks’ lending rates. That
matter is another problem with which
I am not presently concerned. I am
going to talk mainly about the fall in
the rate of growth of installeq capaci-
ty, because I regard it as having far
more serious repercusions from the
standpoint of the long-term growth.

I do not think I need give a large
number of figures. But I would like
to make mention of some of the price
controlled industries which are well
behind in their rate of growth in ins-
talled capacity, which is why I have
chosen this particular subject, namely,
the price control policy of the Gov-
ernment. Ex hypothesi, one controls
the prices of only those commodities
which are regarded as important and
necessary to the economy, whether
at the producer level or at the consu-
mer level. Ome does not bother, for
instance, to contro] the price of cinema
tickets or anything of that sort. But
one is concerned to control the prices
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of cement, steel and things of that
kind which are essential to the eco-
nomy. And jt is precisely in those
Industries that the rate of growth of
installed capacity has been exceeding-
ly low. The outstanding exemples
in the group of producer industries
are cement, stee]l (in particular, cer-
tain types and varieties of steel), alu-
minium and other metal industries,
engineering machinery and machine
tools, chemicals (especially heavy
chemicals) and fertilizers. In the
field of consumer goods industries the
installed capacity is well behind what
is required in cotton textiles, woollen
textiles, jute goods, sugar, paper and
Sp On.

Now, Madam, my submission is this.
I am not claiming that erroneous price
fixation policy is the only cause of
this particular phenomenon. There
are, I know. several other causes.
But I do submit that, in the long run
it is the price mechanism, working
through defective price control which
is at fault. It is basic to the whole
situation of the slow rate of growth
of installed capacity. My submission
will be that among the many causes,
the basic factor has been the failure
of Government to evolve and firmly
to apply a pricing policy of the con-
trolled commodities which would be
economically sound in the context of
economic growth.

1 would like here to make a little
diversion to explain what I conceived
to be the function of the price in the
economic structure. Even in a mixed
economie, such as ours, which is still
largely a free market price economy
from the point of view of price, the
function of price and of price move-
ments, not price in any absolute or
philosophical terms, but price move-
ments—is in the short run to bring
about an equilibrium between dzmand
and supply. But in the long run the
function of price and of price move-
ments is to restrain demand and sti-
mulate supply wherever there are
shortages; or stimulate demand and



10101 D.G—Min.

restrain supply wherever there are price control breedg

surpluses. More specifically, in a
growing economy, such as ours, where
shortages have become almost Ulie nor-
mal necessary concomitants of eco-
nomic growth and specially in an
inflationary state where rapidly ex-
panding production capacity is the
most urgent need, the price factor
becomes the most vital and dynamic
machanism for achieving two things,
for restraining the growth of demand
and at the same time attracting the
deployment of necessary resources,
that is to say, resources of enterprise,
of investment and capital formation,

and of technical and managerial skill .

ang know-how towards the establish-
ment of additional plant capacity in
the industries concerned, As I said,
price was not the only factor but I
submit price is the main factor in the
long run in the matter of establishing
capacities for production in assential
industries where there is price control.
It is in this context that the effective-
ness gr hindrence of price control has
to be judged even when, in the short
run, it may be justifiable on social or
«on economic grounds.

First of all, to put it briefly, price
eontrol necessitates distribution control
and rationing, if it is to be effective
as an alternative method of restrain-
ing demand which eotherwise would
have been performed by rise in prices.
Price control inevitably leads to cor-
ruption and black-marketing thus
defeating price contro] itself, by
diverting profits to non-productive
channels. Price control inhabits ex-
pansion unlesg price fixation is based
upon sound economic principles relat-
ed to the requirements of growth.
Failure to fix prices for price control-
led commodities perpetuates price
control, distribution control, black-
marketing and the whole round of
vicious circle. But one of the most
important and astonishing consequen-
ces of price control is this: that even
when the continuance of price control
sometimes becomes quite unnecessary,
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strong wvested
interest which make it difficult, if not
impossible, to get rig of price control.
Today, one such industry is the coal
industry for whatever reasons,—mostly
those of miscalculations by the Plan-
ning Commission,—the installed capa-
city, so to speak, of the coal industry
has sp expanded that sinee the last
year, the coal industry has been faced
with an enormous surplus production,
surplus production capacity, not suffi-
clent demand, and so on. Now, that
is precisely the situation in which the
price control ought to go right off
50 that the industry can adjust itself
to the situation as it may prevail, so
that uneconomic units would shut
down, if necessary, and the coal indus-
try and other industries might then
get cn to the right footing. But I
know for a fact that in the coal in-
dustry, today there are very strong
vested interests against lifting price
control despite the fact that price
control in the coal industry has lost
all meaning; and perhaps one of the
most important vested interests in
price control of the coal industry is
the National Coal Development Cor-
poration.

10102

That being the situation, if price
control is not to be a self-perpetuating
exercise, or if it is not to come an end
in itself. what is needed is a pricing
policy which is economically sound,
that is, which would perform the ex-
pansion funection which uncontrolled
price movements would otherwise
perform.

I shall not go into technical details,
but I shall take the liberty of taking
a certain amount of the time of the
House to indicate what I conceive to
be the main factors which require
careful consideration; indeed conside-
ration there has been but not right
decisions. I know in fact that the fac-
tors that I am going to refer to as
relevant in the determination of a
rational pricing policy have been
under consideration of Government
for years; they have been under the
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consideration of the Tariff Commis-
sion for years. But no answers of a
kind that are economically sound
have ever emerged, or if sometimes
the Tariff Commission has buttoned
up courage to evolve rational and
sound answers, the Industry Minis-
try have come in the way and for
various reasons of a political and
semi-political character they have not
accepted in totality the otherwise
sound racommendations of the Tariff
Commission.

The first element in price-fixing is
the choice of representative units in
the industry for ascertaining costs. I
submit straightway that one ought to
distinguish between established units
and new units. I shall go so far as
to say that in respect of new units,
that is to say, unitg established not
more than two or three years prior to
the determination of price, there ought
to be no price control at all. I think
the whole system of economic growth
operates at the marginal units; I do
not mean marginal in the sense that
they are marginally profitable; I mean
marginal units in the sense that they
were the last to come intg the field;
that is the meaning in economic langu-
age of the words ‘at the margin’. All
new units, in my submission, that is
to say, units which are comparatively
voung and which have not been in
eperation for more than a year or two
or three ought to be entirely free of
price control. If the situation war-
rantg it, let them take the rap, if they
are overstripping the market as a re-
sult of no control on new units, or
the benefit on the other hang if the
supply situation warrants it. That is
precisely the point at which there is
the stimulating exercise of establish-
ing a new enterprise, of overcoming
hundreds of hurdles that today eny-
one establishing a new enterprise has
to overcome, such as industrial licence,
capital issue control, foreign exchange,
getting land, getting water getting
power and all kinds of things that one
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who have been through that experi-
ence know for they know what on ex-
traordinary obstacle-race it is. For
those who undertake that risk T sug-
gest that there is a very strong case
why the production of these new units
should be entirely free of price con-
trol.

That leaves us with what I might
call established units. Here, there are
some very difficult questions to be
answered. For example, chould you
take the most efficient units for decid-
ing what the price should be? The
difficulty about taking the most effi-
cient units as the basis of measure-
ment of cost is that you 1mmedi-
ately kill outright the units that are
a little les; efficient, and you would
also penalise efficiency becauze 1f
efficiency is only going {o mean
a continually tighter and tighter
rope round your neck for purposes of
price control, it would not seem
worth-while for anybody to be effi-
cient. I submit that to take the most
efficient units as the basis for deter-
mining price would be totally wrong.
Equally so, of course, would be the
least efficient unit as the basis for
determining price. I think on the one
hand there has got to be only one
controlled price for any given indust-
ry; and on the other hand it has got
to be geared to the average costs for
the industry as a whole. It is here
that one comes across a nigger in the
wood-pile. T have read one or two
Tariff Commission's reports on the
subject, and while accepting the pro-
position that the average costs for the
industry as a whole should be taken
as the basis, they have carefully eli-
minated certain units by saying ‘Oh,
this unit is losing, so let us cut it out;
this unit is not too efficient, so, let us
omit this one ‘too' and so on. In other
words you get what I might ecall a
“wishful, thought-out average unit”
and average costs rather than average
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sense of the term.

I shall now go on to the second im-
portant consideration, mnamely what
scale of production one should take
as the basis on which to work out the
costs. Everybody knows and it is ele-
mentary that if a unit works to its
hundred per cent installeq capacity
its costs are lower because the over-
heads are distributed; on the other
hand, if it is working to something
like 75 to 80 per cent of its installed
capacity, 't is going to be utterly up-
economic and very probably it will be
losing. But when it comes to the
determination of costs and some kind
of price control, what should be the
basis of relationship of assumed pro-
duction to installed capacity? I sub-
mit on this too that there has been a
good deal of completely going wrong,
if not wishful thinking by the Minis-
try, the tendency being to assume that
because I have an installed capacity
of X tonnes of cement, therefore, I
must somehow be producing X tonnes
of cement , and if I do not actually
produce X tonnes of cement, that is
just  too bad. Madam, things
do not work out that way|.
It is an incredibly dfficient unit
that could get a hundred per cent
production out of its plant. The
normal woulg be somewhere between
88 and 92 per cent. 1 think some
hard thinking has got to be done on
this so that the man who after a good
deal of time, effort and labour, secures
better than this normal rate of pro-
duction may get a proper reward in
terms of better profitability on that
particular plant.

The third is the ascertainment of
costs, the assessment of costs. The
great temptation—unless Government
make up their mind as to what they
have in view—the great temptation to
rely upon some king of theoretical
normal costs as the basis for costing
is, in my judgment, all wrong. What
is really required is an assessment of
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Now I woulgd like to come to a very
much more difficult point in relation
to the determination of prices, that is
to say, depreciation and the problem
of rehabilitation and replacement of
plant, Theoretically, the justification
for this concept of depreciation is that
before any profit emerges the inte-
grity of the plant must remain intact.
That is to say, you canmot be said to
have really earneq profit unless the
wear and tear of the plangy by sheer
usage js first recouped, and then
what is left is a profit. In modern
times, when in fact prices are steadily
rising, one of The most difficult situa-
tions that every industry is faced
with is that the historic cost at which
the plant was originally purchased is
very much different from the price
at  which it would have to be
replaced. Therefore, there arises the
need to charge against profit an appro-
priate amount to cover not merely de-
preciation of the plant but also the
differential between the original cost
and the cost replacing it now. If you
did not do that, you would be taking
profit out of a plant that is running
down:; you would think you were
making a profit which, in fact, you
were not. This, again is a subject
that has been debated over and over

again. Government does not make
up its mind The rationale of the
thing is perfectly clear. However

difficult the problem is of assessment,
and of computation, the rationale of
it is clear. ] suggest Government
ought to take decisions on matters of
this kind.

1 come now to perhaps the most
contentious side of all in price fixa-
tion, namely, what about the return
on capital employed? The first con-
cept that we have got to be clear
about is that return on capital em-
ployed is not something abstract; it is
something very concrete. It must be
returned after tax. That is really the
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only return that any sensible company
or any sensible plant or proprietor
woulg call return. If the rate of tax
is 60 per cent, T0 per cent or 10 per
cent, whatever it is, the return that is
of relevance is the return after tax.
Secondly, the return after tax must
bear a certain relationship to the
normal capita] and money market
rates, in the current money market.
The present market rates structure,
resulting out of the present bank rate
of 6 per cent is one which renders
what the Tariff Commission and
Government have been regarding as
adequate return on capital employed
utterly unrealistic. Today the bank
rate is 6 per cent. Banks are offering
for fixed deposits with np risks upto
T4 per cent. Debentures cannot be
flodted below 8 per cent; preference
-capital rate is 10 per cent. 1 do not
think anything jess than 12 per cent
or thereabouts after tax coulg be re-
garded as adeqguate return, because it
has got to be a competitive return.
It is not enough to say, "You can get
-only so much there; why do you want
more here’? Why I want more is that
I want to stimulate a situation where
expansion could be the normal fea-
ture and not contraction or stagnation.

Finally—ang this is in the present
structure of the main production in-
dustries is most important—the price
-structure shoulq be such that it faci-
litates expansion. Take the cement
industry, to which someone referred
saying that its production is so many
million tonnes short. In the sugar
industry, it is so many lakh tons short.
The capital market is what it is, the
whole lot of circumstances .re what
they are. Tt is an impossible situation
where Ministers go round and say
that if industry wil] not play ball,
they will start something in the pub-
lic sector. On the one hand, the
Minister says that industry is not
playing ball; on the other hand, every-
body is saying fhat industrialists are
profiteering. Is it suggested that
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people are refusing to make profits?
Is it suggested that people can see a
good thing ahead of them, there is
money to be made, there are resour-
ces available, but somehow somebody
sits back ang says that he does not
want to expand? Or, is it the truth
—1 submit the hon. Minister knows
that it is the truth—that there are
mmvolved considerations of the kind 1
have mentioned, and in particular,
considerations about the expansion ele-
ment in price. It is necessary if
these particular industries, which are
price controlled precisely because
they are vital and most essential to
growth, are to grow, that our ideas
concerning price control should also
grow. If these are accepted proposi-
tions then this last point that 1 have
just made about the need for an ex-
pansion allowance in price is really
very important.

I would like to end by saying that
unless, pretty soon, for all the in-
dustries that I have mentioned, Gov-
ernment follow a rational price-
control policy that will stimulate ex-
pansion, there will b2 no end to our
wallowing in this muck of price con-
tro] which gnly perpetuates itself,

16,52 hrs,

[Mr, DeEpeTY-SPEAKER in tiic Chair]

Mr. Deputy-Speaker: Hon. Mem-
bers may now move the cut motions
to Demands for Grants relating to the
Ministry of Industry and Supplv, sub-
ject to their being otherwise admissi-
ble.

Shri Narendrasingh Mahida: I beg
to move:

(i) “That the demand under
the head ‘Industries’ be reduced
by Rs. 100.™.

[Need to simplify the procedure re-
garding giving of licences and al-
location of Foreign Exchange (9]]
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(ii) “That the demang under
the head ‘Industries’ be reduced
by Rs. 100.”.

[Sh.ortfalls in the production of steel,
special steels und pig iron. (10)]

(iii)“That the demand

thre head ‘Industries’ be
by Rs. 100.”.

under
reduced

[Need to remove price control in the
industrial sector. (11)]

(iv) “That the demand under
the head ‘Industries’ be reduced
by Rs. 100.".

[Need to leave the foreign collabora-
tion agreements to the initiative of
the individual businessmen. (12)]

(v) “That the demand under
the head ‘Industries’ be reduced

by Rs. 100.".
[Fuilure to supply spare parts for
Tractors. (13)]

(vi) “That the demand under
the head ‘Industries’ be reduced
by Rs. 100.".

[Need to simplify the Industrial

Licensing Procedures by adopting
completely new work rules res-
tricted only to the overall Plan
requirements. (14)]

Shri N. Dandekar: I beg to move:

“That the demand under the
head "Ministry of Industry and
Supply’' be reduced to Re. 1.".

| Failure to evolve proper principles of
pricing in respect of price-con-
trolled commodities. (20)]

Shri Warior: 1 beg to move:

“Tha; the demand under the
heag ‘Ministry of Industry and
Supply' be reduced by Rs. 100.".

{Wholesale and arbitrary scrapping of
the waiting lst for allotment of
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scooters to Government employees
froTn the Government quotg by
laying down unsocialistic condi-
tions for allotment. (21)]

Shri Koya

move:

(Kozhikode): 1 beg to

(i) “That the demand under the
head ‘Ministry of Industry and
Supply’ be reduced by Rs. 100.".

[Need for improving quality of Nepa
“fiewsprint. (34)]
(ii) “That the demand under the
head ‘Ministry of Industry and
Supply’ be reduced by Rs. 100.”.

[Need for alloting Rs. 2 crores more
for importing newsprint. (35)]

(iiiy “That the demand under the
head ‘Ministry of Industry and
Supply’ be reduced by Rs. 100.".

[Need for adopting a more liberal
policy of importing newsprint,
(36)]

(iv) *“That the demand under the

head ‘Ministry of Indusiry and
Supply” be reduced by Rs. 100.”.

[Need for starting more public indus-
tries in Kerala State. (37)]

(v) “That the demand under the
head Ministry of Industry and
Supply’ be reduced by Rs. 100.".

[Need for starting a public industry
in the Malabar area of Kerala.
(38)]

Shri N. Sreekantan Nair (Quilon):
I beg to move:

(i) “That the demand under the

head ‘Ministry of Industry and
Supply’ be reduced to Re, 1.
|Failure to produce small car. (41)]

(ii) “That the demang under the
head ‘Ministry of Industry and
Supply’ be reduced to Re, 1.
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[Failure to give equitable representa-
tion to varicus States in setting

up Heavy Industries under Pub-
iic Sector. (42)]

(iii) “That the demand under
the head ‘Industries’ be reduced
by Rs. 100.".

[Failure to provide raw material to
small scale industries. (43)]

Dr. M. S. Aney (Nagpur): I beg to
move:

under
reduced

(i) “That the demand
the head ‘Industries’ be
by Rs. 100.".

[Need for proper development of small
scale industries. (44)]

(ii) “That the demand under
ithe head ‘Industries’ be reduced
by Rs. 100.”.

[Need for proper grants for Industrial
Cooperatives. (45)]

(iii) “That the demand under
the head ‘Other Revenue Expen-
diture of fhe Ministry of Indus-
try and Supply’ be reduced by
Rs. 100.".

[Working of the office of Controller
of Patents and Designs. (46)]

(iv) *“That the demand under
the head ‘Capital Outlay of the
Ministry of Industry and Supply’
be reduced by Rs. 100.".

[Setting up of the Cement Corpora-
tion of Indig Limited. (47)]

(v) “That the demand under
the head ‘Capital Outlay of the
Ministrys of Industry and Supply’
be reduced by Rs. 100.".

[Working of the
Scale Industries.

Institute of Small
(48) 1
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(vi) “That the demand under
the head ‘Capital Outlay of the
Ministry of Industry and Supply’
be reduced by Rs. 100.”,

[Working of the schemes for edu-

cated unemployed. (19) ]
Shri Warior: I beg to move:

(i) “That the demand under
the head ‘Ministry of Industry
and Supply’ be reduced by
Rs. 100.".

[Need to establish in Public Sector a
tractor fabricating plant in Kerala
, State. (55) ]

(ii) “That the demand wunder

the head ‘Ministry of Industry
and Supply’ be reduced by
Rs, 100.".

[Need to import more iron and steel
for small scale industrial wunits
in Kerala State. (56) ]

(iii) “That the demand under
the head ‘Ministry of Industry
and Supply’ be reduced by

Rs. 100.".

[Need to permit Copper Rolling Mlls

to make semi-finishe( mate-
vial. (57) )
(iv) “That the demand wunder

the head ‘Ministry of Industry
and Supply’ be reduced by
Rs, 100.".

[Need to formulate detailed specifi-
cations for import and supply of
raw material for small scale in-
dustries at present entrusted twith
Minerals and Metals Trading Cor-
poration. (58) ]

(v} “That the demand under
the head Ministry of Industry
and Supply’ be reduced by
Rs, 100.".
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[Need to find ways and means to get
investments in Industrial estates
run by co-operatives from L.I.C.
angd other financal credit institu-
tions of the Government at low-
er rates of interest. (59).]

(vi) “That the demand under
the head ‘Ministry of Industry

and Supply’ be reduced by

Rs. 100.".

[Need to evolve a scheme of instal-
ment payment to acquire the

ouwmership of factory buildings by
lease-holders in  Industrial Es-
tates. (60).]

(vii) “That the demand under
the head ‘Ministry of Industry
and Supply’ be reduced by
Rs. 100."

[Need to sct up a well equipped
Testing Laboratory for rendering
technical help to establish @
functional Industrial Estate based
on natural rubber near any of
the rubber growing areas. (61).]

(viii) “That the demand under
the head ‘Ministry of Industry
and Supply’ be reduced by
Rs. 100"

[Need to take steps .‘0 establish
functional Industrial Estates based
on food processing, ceramic, wood
and coconut. (62).]

‘“That the demand under
Industry
by

(ix)
the head ‘Ministry of
and Supply' be reduced
Rs, 100.".

to implement the schzmes of
small scale industries prepared
by the Small Industric: Service
Institute, Trichur. (63).]

[Need

(x) “That the demand under
the head ‘Ministry of Industry
and Supply’ be reduced by
Rs, 100.".

[Need to set wup a Protoiype Pro-
duction and Training Centre in

CHAITRA 30,
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, Kerala State preferably
foreign collaboration. {64).]

with

Shri Daji: I beg to move:

(i) “That the demang wunder
the head TIndustries’ be reduced
Rs, 100"

[Shift from Industrial Policy Resolu-
tion. (66).]

(ii) “That the demand under
the head ‘Industries’ be reduced
by Rs. 100.".

TFailure to produce Peoples car. (67).]

(iii) “That the demand under
the head ‘Industries’ be reduced
by EHs. 100.",

[Working of Heavy Electricals (India)
Limited. (68).]

(iv) “That the demand under
the head ‘Industries’ be reduced
by Rs. 100",

[Fuilure to formulate g bold Indus-
trial Policy. (69).]

(v) “That the demand under
the head Tndustries’ be reduced
by Rs. 100.",

Need to check the evils of Managing
Agency System. (76).]

(vi) “That the demand under
the head ‘Industries’ be reduced
by Rs. 100.",

[Faulty licensing system. (71).]

(vii) “"That the demand under
the head ‘Industries’ be reduced
by Rs. 100.".

[Concessions to foreign caputal, (72).]

Mr. Deputy-Speaker: These cut
motions are now before the House.

Shri Heda (Nizamabad): First of
a'l, T will refer to the problem of
collaboration. It is a good thing that
we are getting more and more colla-
boration, which is helping the indus-



10115 D.G—Min,

[Shri Heda)

trial growth of our country. The
clima.e is good, and therefore more
offers are coming. In this regard,
the efforts made by the Minister of
Industry and the Minister of Com-
merce are very creditworthy. They
have created the proper climate. But
till a few years ago, the Development
Wing was doing yeoman service to
the industry and the nation. It was
scrutinising—it still continues to do
so—all the licences and the terms of
collaboration; they were coming to
the help of Indian parties in getting
good terms of collaboration. Now the
situation has changed. Now, as Shri
Daji has stated—I had also raised
the point in my earlier speech—we
are giving a sort of blank cheque to
the foreign collaborator, who is
allowed to find his own Indian part-
ner. The good work that was being
done by the Development Wing has
been stopped.

Secondly, we should not jump for
collaboration jn every type of indus-
try. We must distinguish between
one type of jndustry and another. In
an industry where foreign collabora-
tion is not necessary, where our own
technical know-how and our own
resources are adequate, we should
not invite, rather discourage, foreign
col’aboration. The sweet way in
which we are welcoming foreign
collaboration now has gone to this
extent that even for ordinary types
of consumer industries we are allow-
ing collaboration. Even in  service
industries, which have got no rele-
vance to any special technical know-
how, we are accepting foreign colla-
boration. Thus, a good chunk of
money in the shape of royalty,
patents, dividends, partnership nro-
fits etc., go away,

The third thing is the terms of the
collaboration. Between the two, that
is, equity participation by foreign
partners and loan by foreign wac!rers,
we should prefer loan and not equity
participation because equity partner-
ship takes away a bigger chunk of
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money in the shape of dividends while
loan does not take so much. No doubt
in the equity participation there is a
risk; in loan there is no risk. In the
economy that has developed and that
will persist for a decade or two to
come, namely, an economy of scarcity
for every commodity, every industry
is going to make good profits and
there is no element of risk. So, I
would urge upon the Government
that they should prefer equity parti-
cipation to loans.

A time has come when we should
make a confidential or open survey
or study of different results that are
coming out of the different collabora-
tors from a number of countries, Fvery
nation has got a character and we
get a number of collaboration from
different countries, United States,
Uniteq Kingdom. Japan, France and
so many others. Let us study what
are the results that have accrued by
the number of industries in which
collaboration is {from a particular
country and then we can come to the
conclusion that collaboration from
such and such country is more bene-
ficial to us ang from others, less
beneficial and that might guide our
future policy. Having said about
this co'laboration, I will come to a
point that was raked up by Mr. Daji
and which was taken up also by
Mr. Saraf: what should be the rela-
tionship between industry and Gov-
ernment? Whatever ihe nature of
the Government, be it a communist
Government or a democratic Govern-
ment, the relationship between in-
dustry and Government should be
that of cordiality. That is the first
essential thing. In a democracy we
have an open forum where we can
discuss things. Even in communist
countries, it is a fact that the poli-
tical power controls the whole thing
and there the discussions go on in
disguise or in private or in closed
rooms. The discussion does take
p'ace. National interest is there. The
job of the Government is to keep the
labour happy on the one hand while



oLy D.G.—Min.

on the other hand they should keep
the industry also happy. Somehow
or the other, in the last few years
the relationship between industry
and Government was not good; it
had deteriorated to a great extent, I
am. glad that a turning point had
been made. I would refer 1o the same
meeting which he referred to, the
meeting in Calcutta where jur Home
Minister and Parliamentary Affairs
Minister were present and that meet-
ing had creatéd the proper climate.
The industry will have g better appre-
ciation of the Government's stand and
Government also will have a better
appreciation of the industry's difficul-
ties. Without this we will not be
able to develop or grow further. 1
come to the production aspect of the
industry. Socialism has got two main
aspects. One is equitable distribution
of wealth among the total population.
The second is production, We are a
poor and developing countryi and so
production should have top priority.
We must produce first. Unless we
produce, what can we distribute as
our late leader, Jawaharlal Nehru,
was saying? We cannot distribute
poverty; we can distribute only
plenty. Therefore, industry must be
production-oriented and it is only
from this angle that questions from
licensing to the issue of foreign ex-
change for the import of raw mate-
rials should be considered.

17 hrs.

Take the case of licensing. What
are they doing? We are restricting
the giving of licences, and we are
restricting it in such a way that there
was a time when, if we needed ‘X'
capacity we were giving licences only
up to X’. Then we started giving 10
per cent more. I ask, why are we
thinking of the private sector so
much; it is wide enough, and they are
wide awake, and they will take care
of themselves. Let us give as many
licences as are possible, unless foreign
exchange is involved. But today, we
are restricting the licences and
thereby creating a very vicious ecli-
mate; we have created a climate
where licences can be so!d in a mar-
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ket. This is a.yery bag thing, and this
brings in the political or the other
type ot pulls and pressures and
thereby a very wrong psychology has
been created. Therefore, it js high
time that we reconsidered our policy
about issuing the quantum of the
rapacity when we think of licensing.

Another important point on {he pro-
duction side is the idle capacity to
which my hon. friend Shri Sham Lal
Saraf has referred. We should not
allow idle capacity to remain. Shri
Dandeker referred to the fact that
idle capacity does not mean 100
pPer cent; it may not mean 100
per ecnt; in certain cases it does
mean even 105 per cent. There
are certain industries like paper
where there are certain plants which
are producing 105 per cent of the
capacity. Whatever it may be, if in
America a particular industry or a

particular type of machinery is
able tp manufacture 95 per cent,
we should be happy with 90 per
cent, but that doegs not mean that
they are manufacturing 95 per cent
and we are only using our capacity to
the extent of 40 per cent or 45 per
cent. Therefore, we should first sece
that the idle capacity does pot remain.
Angd many times—it is not in one or

two cases but it is hundreds and
thousands of cases—for a small ex-
change value, we dg not allow the
import of a certain very jmportant
raw material, and thereby the in-
dustry has to suffer., Therefore, we

should not allow this idle capacity to
remain. This idle capacity has created
another factor to which Shri Sham
Lal Saraf has also referred, namely,
that we have created 3 number of in-
dustria) estates everywhere They are
in very good development, but what
do we see? Except a few industrial
estates, in most of the industrial esta-
tes, the sceng is that most of the fac-
tories are closed, and some remain
open only for a few days. Why? The
raw material is not available, There-
fore, when we give a licencs for a
similar industry, we should first see
that the existing persons take enough
raw material to feed their capacity
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|Shri Heda]
wund come up to the production stage.

Then, | would like to refer to a new
zubject, and that is, business mana-
gement. Business management Thas
not geveloped in India ss it should
have. When I think of business mana-
gement, I am npot motivated by any
thirst for statistics. Statistics do play
a very vital role in business manage-
ment, but in my opinion, a secondary
role. My desire is to obtain a dyna-
mic picture since we cannot see the
future and thereby construct a picture
that would be a measure of the
morrow to come. From this angle, the
business management aspect becomes
very necessary. Again, in the present
context of our country, business ma-
nagement becomes still more neces-
sary. What is the present context? We
have got the public sector and the
private sector. The entire economic
growth is concentrated in the hands
of the Government. “The Govern-
ment of India exerts its influence on
the industry, and thus, the nature of
industrial management  indirectly;
through the central Planning Com-
mission which since 1950 has been
issuing ‘Five Year Plans’ every five
years establishing the guide lines for
industrial development and allocating
the limited foreign exchange reserves
%0 various industries, both -in the pub-
lic sectors and the private sector.
Inasmuch as & license-to-manufac-
ture is needed, the management’s
financial freedom is limited, though
in general they are not refused if

they do not demand foreign ex-
change.”
So, in this context, the business

management becomes still more neces
sary. The last point about business
management is to improve the calibre
of the present persons who are in
business management. Whp are in the
business management today? In the
private sector, it is the financier; it is
not the industrialist in the real sense,
and in the public sector it is the ICS
men. The concept of “he who can
invest can also manage” also had its
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counterpart in the public sector On
achieving independence, the Govern-
ment of India found a powerful body

in its civil service who were able
administrators and thus arose the
axiom "he who can administer can

also manage”, but much to their dis-
comfort, the government found that
to collect taxes from public and get-
ting work from labour are two dif-
ferent things. It was this fundamen-
tal error of outlook that caused the
debacle of the earlier ventures in the
public sector, as we are noticing time
after time.

So, it is time that we develop the
business management aspect. From
that angle, as we have taken g deci-
sion earlier, but not acted upon it, we
should start this Economic Service, a
new class to look after the public sec-
tor projects. Similarly in the private
sector also, we should give them
training in business management, se
that they can have better understand-
ing of labour, better personal relation-
ship with the labour, tryving to get
more productivity from labour and
thereby create a base for increased
production. I do hope government will
consider this aspect.

Lastlv, I join hands with Mr. Sacaf
in supporting the demand that the
portfolio of industry should be ele-
vated to a full-fledged portfolio. The
present minister is very intelligent; he
is doing well and fully imbued with
the ideology of socialism. So, it i
time he is elevated to Cabinet rank.
I made a similar demand about ths
commerce ministry. I submit that the
industry portfolio should be given tha
status that it deserves and it should
be help by a Cabinet minister.

With these words
demands?

I support the

Mr. Deputy-Speaker: Any member
wanting to speak? Shri Subbaraman.

Shri N. Sreekantan Nair: On a
point of order, Sir. Generally the
convention iz that the time allotted to
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a particular subject would be givided
equally betweepn the opposition and
1he ruling party.

Mr. Deputy-Speaker: Not equally
but 60 per cent and 40 per cent, The
time for every party has been allott-
ed and that time will be given.

Shri N. Sreekantap Nair: 5 speak-
ers have spoken from the Congress.

Mr. Deputy-Speaker: 2 gpposition
members have also spoken. Shri Sub-
baraman.

Shrimati Lakshmikanthamma (Kha.
mmam): Sometime back it was decid-
ed that catching the eye of the Chair
would be the criterion for ealling a
person to speak.

Mr. Deputy-Speaker: Those who are
anxious to speak must stand up.

Shri Subbaraman (Madurai) Sir, I
thank you for the opportunity you
kave given me to speak on tne de
mands of the Ministry of Industry and
Supply. 1 congratulate the minister
and the deputy minister on the work
they have done. An exhaustive report,
rather complete reports, have been
placed before the House, which give
full details of the development of our
Industries in the country. Government
has been following the industries
policy resolution which was passed
some years back. They have acrepted
the policy of mixed economy nad gov-
ernment is following it. They have not
banned private enterprise and so suffi.
eient encouragement and reservation
have been given and made to private
enterprise. We need basic industries.
heavy industries, smal] scale industries
and cottage industries. Each of these
has been set apart certain fleld and
items, according to which thuy are
being developed.

One main feature which stands in the
way of our development iz want of
foreign exchange. That could be tackl.
ed if we increase our export and also
we find substitutes for the raw mate-
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rials in the country itself for which we
have to depend op foreign countries.
Foreign participation in the develop-
ment of our industries is quite good,
but that should be limited. Of course,
it has helped to mitigate the foreign
exchange trouble and also assisted in
the flow of technical knowledge, but
we should be vigilant in having fore-
ign participation so that it doe; not
affect our freedom or aims and ob-
jects and policies of our Govern-
ment.

Io122

From the reports we see that manv
industries are hampered in their deve-
lopment because of certain materialy
not coming in the required quantities.
Out of them we see pig iron, special
steel and steel sheets are important.
Care and attention should be given to
see that we manufacture the special
kind of steel in our steel factories. I
am glad to know that some special
step has been taken to produce such
steel in Durgapur and Bhadrawati, We
import now hundreds of crores of
rupees worth of these raw materials
for our industries. Sp it is quite neces-
sary that we should produce these
special stee] sheets at the earliest pos-
sible.

[ndustry develops only it w2 pro-
duce qualily goods. It is necessary for
our internal markets as well as for
foreign markets. The Government has
taken some steps to create standard
consciousness in the country. It is
quite welcome. Some garticles alone
have been brought under this. More
and more articles should be brought
under thig standard control, especially
textile articles and domestic use arti-
cles.

Production is the main need of the
country. Unless we produce mor thers
is no future for us. The cost goes down
only if we produce more. Therefore,
more and more attention should be
paid to produce more with the exist-
ing machines that we have.

The Government is trying to make
the country independent and self-suffi
cient in all the industrier possible. I



10123 D.G~—Min.

[Shri Subbaraman]

am glad that the film manufacturing
industry is receiving the attention of
the Government. One Hindustan Photn
Film Manufacturing Company Wwas
started early in 1960. Though it is now
nearly five years, it has not begun to
function. We need a good lot of films.
Fverywhere we see theatres coming
up. There is no village perhaps, in the
country which has not got a theatre.
So we need a lot of films Therefore,
film manufacture should be commenc-
ed as early as possible.

Government have certain schemes
for the development of cottage indus-
tries and for encouraging people to
start them. They are mainly financial
support and help in hire purchase.
As a result of these schemes, small-
scale industries are coming up very
well,

My hon. friend, Shri Swamy, re-
ferred to the importance pf match
industry. It is a big cottage industry
which gives employment to lakhs
of people. I find from the Report that
because we are not producing suffi-
cient quantity of matches, six
mechanised units are goin to be
set up for the manufacture of 28.33
gross boxes of matches. When we
develop that industry, we have to see
that g larger number of people get
employment. Employment should bhe
the main criterion for developng or
mechanising an industry of this
nature. I am of the opinian that this
industry can usefully be set apart or
reserved for cottage industries, be-
cause we can produce any quantity
that we require in the cottage in-
dustry itself. :

1 find from the report that paints
and surface coating materials are not
produced in sufficient quantities be-
cause there is no demand for them
or their demand is not adequate.
When we see houses coming up
everywhere, whether in cities, towns
or villages, I could not understand
how there could be deficiency in de-
mand. In fact, the demand for them
should inerease. So, I would re-
quest the Ministry to pay attention
to gee that paints gnd surface coating
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are produced in
quantities.

la rge:

Sugar industry is a big industry in
our country and every State has gof
a few sugar mills. Now the bagasse
which is coming out of such factories
is used only as fuel. Since pulp can
usefully be made out of bagasse, I
would suggest that in every State a
factory should be opened at central
place for the manufacture of pulp
and paper out of bagasse.

Then, in those industries where we
do not require foreign exchange the
controls may be removed so that our
industrialists can come forward to
start and develop industries. Also, if
no foreign exchange is allowed, they
will be induced to find out raw
materials for their requirements indi-

genously. They will also try to get
substitutes.

I am glad to find from the report
of the Ministry of Supplies that the
Directorate-General of  Technical
Development is doing very good ser-
vice. It has also shown ways to find
out substitutes.

As regards the disposal of surplus
stores, they are periodically auctioned
and sold. But I find that in one cas
materials of the book walue of
Rs. 10-15 crores were auctioned for
only Rs. 289 crores. T feel that
auctions should be given wider publi-
city and held more frequently, say.
within six months sp that we can get
better prices. Then, priority inden-
tors have given for them 50 per cent
of the book value. So, more of such
indentors may be given the facility
to take advantage of this.

With these words, I support these
demands.

i &g (|TOT) e
wEEg, JATT A9T ®WLU HATAE AT
"My 9T 59 99 K or fawe O
3 ¥ afy gt #r arafas i
3G ST AT 11 9T FT ACE 4T a7
7 oTReE Y gET ¥ | aTET AT AF F
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1 wafa & ag aga wmar A gk 2
afradt aegd dare 7T & Y wf g€
gagzgaa’?ﬁg’ﬁzlﬁﬁﬁa‘lﬁﬁ?u‘w
arfad) WA o7 IWE a7 oar
ATHTT FY AUAT GET AT ITAIEAT q€T—
T # 37 & fawin & 4@ s snfed
afeq za ¥@T & s s & Afy go-
W FEpE ¥ 3AmA A A7
AFE A R

¥ wgar g & o9 w9 TR W
Wi E? wmwEw oz fF oW
TraweHe & A8 gasd amEew A7
| O|T a1 W g wifed e 3o
aff e TR ¥ R dwre @
AT OFT ATHES AGT gaT ar sdn-
ofr qar ame & fw Fare @ g
AT ot st F owreor & & gm0 9w
¥ v & fafares qga s sonfaa
gt & 1 wre dET 8 T A g
1 ag gifx ogw v d ) AT A
7 Farm £ wvw gahTafy ¥ qatw w07
FUGT, a1 =F FIUT FATM AT 15 F7
FuraT AfFA FRIA F 77 787 @A fF
TAFT FAATEHE ¥ AT | IR 4@
T3 Famar fr gasr fee @z W
HATHT FAT | WAL WY FARTIFaET FY
g S gmam W7 3 awEm fE
T% TdY W § WY SR AT S
FFTafed a1 77 97 SMA & ST
AmT qgY g o1 e omm Ga
IHTE JqrT w47 A1 IAT F A
qmaﬁw‘mqﬁmgf‘*&m
AT dqre A @ 1 =g Fean @
AT I T FT IO F1 {6 IEAIE
TN 7 F¥4 a4, afew dan
AT FATT ALY FAT ArfEw i e
% arg Fa7 & ag IAT A AT | A
Tt F wrror A AT ogyAEr ¢ fw oA
Tt A 3 1 afew few ¥ W
T w1 § Wi fggem w1 '@ w7
& | wrr Wy G amgEEe fmi
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TR @Y FTEARTT G777 WA
M oF A 5 IFTF AR ¥ T-
A FT AT AIHTT AT SIT 24T AR
IO FgAsy wfeew 1 2
T OF AZT AT NG £ 1 AT FEA
A 5 aw ssfigae weem @1 fmiw
w7 & & agar g 5wy f=fefes
fefom oe2zg w1 fawfor 7 92 & omiwt
waeqT 97 ¢ & 0O ¥ o wrmfa
faeet oraT & SOWM F AFEY F | gEr
o7 IGF1 947 FmAag e f& e
TR § FH g | R SEEr @i &
T wifew ® 9 d3Ar gl 2
A9 THTH AW AT E | IFAC A O®
Zaw arer wgan & 5 39 faw oo A
7| AT O FIH AT | FAF FAHI
W2 g9Y q@1 A0 § IEST wifA
TFAAW K HEEFAT 3, I (A0
IEH ATE TG HAT TIAT & 1 AT
frz Jgat wama frar @ @ fF 3w
7T TIE FATT fgar dm 1 3| g
oF TF AN F1 AL AT AT B
®. WEIT qFEC FEA 029 3, fEe o
IAFT W A7 AT 37 (Eefoew F
wrow | gwra fafaeex a1 -
A9 939 #=61 & | I FgT 4T FH
wex &1 arar , afE A dar ad
3 | 9T W OF FEET
7y faesfa fagm,
X A TR, |
wET A AT IAF FAAMET F A
¥ ot 927 Fgraq AfEe g g, N
=T T@ AFRTC FEAT G0
wg fassfy fafreees,
mfeas A AR |

AT EW A AT F A wifERT A6 %2
w5 fafezr amga &1 w81 &
T2 Afe gart g wifE s ™
g TF & 1+ T 5w gEnmfa &
wife vawss T@Y faT amr wv ag

10156
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[+t 73]
SEIAT FE1 &A1 U0 | AT ATIHRT IAMT
AT & HIT AN K1 AT § @ AW
F1 0F UAr WEAT W T TIREATEG
F1 A€W A1 AWH F AW ITEL
gfaur 9za1d | 9 HFET F1 fafazas
F qg vErmfadi ® F@ O qgETn
aifgn ®iw  IEPmfEE #1 gE
Far =few | ww waEdT g & fF oS
Fairr 9fq O ffaert 7 MY 2 a6
F 3 faestl & sy Fed fHTT & A
g 2Y 9 & 1 W fRR ag T
fF ate szv & f 73 %3, arddw
o ez 1 a9 g, A & 9 a6y
T T & 1 A A gwe g e o
Sarrifaai #1 gfgad T afe 7 -
Fraiiz F<5 FAMT B AQI FF

o W A ofieeAT o as
T &, At zw & faww & fan
fommt cam T =nfed T3 far s
TS Cirrea T I & A7 g qw0
rFAT 31 T AT H A et HieAr
FUF IIW A AEA 0 AE
T IFIT E

“Of the stresses in this system
the best known is imbalance
between agricultural growth and
industrial growth. Agriculture in
our country has failed to produce
a marketable surplus on which
the industrial workers can
depend for their sustenances. We
can neither postpone industria-
lisation until agricultural output
registers an appreciable increase,
nor continue industrialisation
with a chronic food deficit for
long.”

AF! WFeaL #1 HX G 70 A=
1 wifee wR wiEew o g §
971 H§gEd FEN @A AT | T
BAT AFY N0 AT CHEFeAT FT IeAET
FHZNT AT IAFT TITH e &
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fare 9T W1 9EW | gigsr ST °
ST T@A FT IT TT FLAT I0few
urEeaT &t faq S #F 9w 2,
Ty 927 wife W gaT W IAE
TNT 9T g AT AR | W AW
ST 9T §9F &9 T 1a A -
FeL W IAW T4 ' faFw| g

&Y e & A # N # oy
S OF IO AT AT F o
IS AT F T Fgr @ g o

“The second imbalance stems
from  any possible  wrong
emphasis being put on either
heavy industries or light jndus-
tries.”.

i 7w g fF o g fauw o
& <= 9T 21 47 Sun A A7
WITe § q9 T 8 | afeq g fafmes
#Tea & fau fawed §t @ 8, ol gaw
wro FRAE G oFr difa g
IR WITTH R FSEEN FT GG HT
faar & 1 =TT 2w € fF 9@l SEe o
7€ AT | afF gEET w1 ag @
fofes & waxfw F 7 § gq
AT IEFT gl AT & T & Fif
IEFT AT FHAAE | Ao fafr-
T AEd A F Fatgat 9 i fafa-
W AT & & § &g fao 6 5=-
T 52 I Araar & 1 Ggl F wag}
FHfAES] #1 a7 AT § | 9gi g
WA A9g §9 W § 1 W §
I @ @ & | T v d f
gt T sarar e | W FRr R
s gm qu ®1 I qarIw I 1 AT
FAHY AT g LT FY et 6 s
TATT TAFI T F2X A& | T AR
Fama AleF g A fqmr @i g &
areq & faar | 79 9 wagd | fR
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AT 1 T G FFIAEE I qer
F1  AHA @A A W gHET
1 39 w9g FHIAET F1 A AT 9%
217 #wg TeT fF wwgi FY 7w sfaw
¢ | o g & T fafaeee aga &1
gz W qi @ wfen f&oww
wereqr g1 8§ s 5 fr fefeer mem
1 7 araT @< fa=n g AT I
qqﬁ'%fﬂ?ﬁ?ﬂﬁlf\ﬁw%m
FHA g1 | 50 1 favamwm g fE e
= TH1 THH wherar gt faeredt @ oAl
feeft w1 01 79 for w1 gafew
T 3 wim ¢ fr oag rad s
TN F TAEAIFT 3G 1 Hargdi A1
TraAtfa® aEf 7 g @ g | 99
FT A1 ST TET F7 a9 2 1 WK
FAET F=T Aol e 1§ weer
MR FIT |

¥ RiaHta #gEn o AT FW FH
g =rfew

i a2 # Al 5z A& w1 F wH
0 g1 Tz, afe og w1
fran & & norge ofus do7 wgar 2
WY F% FH  AEAT E |

w1y g=fgaa ndza &1 frato wo
e § 5 9 reeea F fwior wea—
sem @F ra ¥ fam Wi 6 9 W
wal 727, Al faweit it sy 8, =@
WEFT T 99T AL ¢ | TF wRW H ;9
7 ®F qE T FAH F1 § HIT I 97 9
FIT TYAT T4 FT FRT & | "W
T g fEdedt 4320 9T FAC § AT
T H 7 3554 WE ¥ wiIe 47§
766 WIS WIET % § | FEHT FIIT TG
# f& surfa szt s earfug w0
T e FifE gt S A -
foumd 7 @ | zafo & Fear 7, R
HIOHT §7 g2 Td a1 Aifq T 8
S WO a1 T g o @ E |
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Jarmfs @ st faam feamy §
qT 912 # gfewnd 7 @9 ¥ 7 avwr A
o | wme woEr fooe ¥ oY gg aw
AW E | IAE W oEE S
g femT
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THTL Heh T30 ¥ F 141 AT g6d7
Feami HAdm AT g fF Ay a=wv ¥
fomem #t FUT 9T v faar @
wTe e =mgw w6\ gt faw g
£ | AfF IEE T 7 @ ) ag
TF FEINEIT el Gieq &1 Fiowe
q1 | FfF 37 FOT A @F FA
F T IAH G 2477 TAATAY AT @I
g wifs ag g1 oar g f& 7 aew
g I WM ¥ A 9w qoqn fA-
FoFT HIX THY FEATETL JATT A |
FHITET H 37 T0AT @ F F qIE o
g FT@EET TEE @ w0 ag o
FIAT A TR FAT F, AR FTEE
QT AT AT TRA g1 AFAT AT |

FET UF FTCGMT § HTIHT Fearar
=g g, fF agl &6 aex 1w
W qHAT § AT I FT ATH W ATGH
e ARl g | g A ¥ owew w@w
T FTEr SaET A TE &

W OF A A/ FGA § W A
WToE [T HHE F AL H W A
Q foqe # & dawm &1 oW eEe
WFR FE ARAT F | WF ;M-
T THIA W% qoATE U feeqigery,
!’}ove@'o@iﬁ'c*ﬁﬁﬁm
1 Fgn wrgen g, ag ot foid § @
faag AW R | IE T @A A
wm =59 @ ¢ 5 wa=fas Feew 7-
¥ ¥ gaw T ¥ fgwaw aw 5
o qafas UFEIE FEE & AET
g & 10 w=ut a3 ¥ urew & fF ai
waH AL H 1 osg a4 ? IEH
66906 T9F FT AFHAEH & | g7 9



10131 D.G.—Min.

APRIL 20, 1965

of Industry and 10132
Supply
[+ 23]
qTAATE F FTO0 & I oF @ grzry TOWATAGN & ATAT H TG F( AAfa[r

TAETAT § AT AT TEAT F FAW
TN § ¢ | Tafaw oETEIE FHET
A vt fogtE # g A A e ferar 2 -

“In three cases, an extra ex-
penditure of Rs. 83,493 was in-
curred as indicated below on pur-
chases of aircraft stores in
England owing to delay in the
placing of orders by the Director
General, India Stores Department,
London.

“53 pieces ‘Fuel pump wita in-
verted light valve'. The lowest
quotation was received on 3
February 1960 valid upto ¢ April
1960. The wvalidity was subse-
quently extended by one month.

“No order was placed within
this period but a request for a
bulk discount was made to the
firm on the 4th April, 1960, tak-
ing into account another indent
for the same item, receiveqd in
March 1960.

“The firm, however, quoted a
higher rate wvalid upto 24 June,
1960, stating that the manufac-
turers' prices had gone up. Again,
no order was placed and in
March, 1961, the firm was
approached to keep the offer open.

“The firm refused and requoted
still higher prices on 4 April,
1961,

“The puchase was eventiually
made in June 1962 from other
sources at £150 each as against
£98-5-5 quoted in February, 1960,

resulting in an extra axpendi-
ture of Rs. 66,906™.
LI HAH] 59 A F SR § (TR

o omad qers feurddiz A meaE R &
oy 3@ & wet  wifa g A e
a5y & f gy fendiiz ¥ feamr wrar-
srg o fer @ I3 ¥ AR AW

A TG T qFAT & | WH qAHA /AT
W & T T E A & sndar
Fem fr 3 37 aufagi g Teafeay
oW goAr faviw ®g ¥ e A
M EaFH L & & qug ¥ 07
gafeat graras E

Mo T WAVET AfRar (FeEmEE)
I WEIEA, FAN JATAA FT OF
wamaE? f& genfram & S
FEE G 7T 3 w7
FATE I 3FTA | T AATAA AT AT
TEEAH AT A1 3AF 1799 F FAT FT
Farr ot § fF war fegm faawn
A AT W e 3 A F fgema g
AT g7 A AR 124 W 135 AET
qTAET TAT & 1 gHT I A JAATA
fergram T1% 721 & 1 TEST ST
M A 77 FFAT F7 oAz wT
t frfaa et aga A & i &
T TEH ATH AT AIZ FAE TCHIT
Adre 39 #7 g gt fw war weadr &
TR X FT AT 1497 0F 77 97 T2
FEFL AN AT | 'R 17 47 A7 A=
TER U w7 g2 F g AT FL AT
12 &% 4T 2 §7 F7 781 el am
g FT 1w 2099 A7 A= 349
9@ TH | WAE IUNEE AR MY
IRT ANH WAEA W™

E
<

Mr. Deputy-Speaker: He can keep
them himself. He has mentioned the
price. That is enough.

o 7w AAET Afgar - e
g & 7 ardy feard 4 dfww T amo A
femrwedt g 7 Hdfr o fawedr g
o 7 gua Tt A fawwed gf
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fe agagl aorf | aemEETEfE
fegmm F dmr oga Awae A
fFsazmaTgaal QA @ 1 &7
WETHT , T qGTAT | g1 A% & f6 gEw
T HYET {A AT T T HT Fge F7
aifax ggAtymwr faen gfefm &
miferi &t Foga 1A F agians w7
T agmg fr faw Fmfos fod
WRITETT AT AT § orer 3o &1
T F 99 & waw F wifas @ #
ot 33 #1 & gwror fry 2 g

39 a9z F 90 o1 favoew 2 fa=
 @gl tRawarag & § aaqr A
F1 ¢ ot & 97 & femma & &t wwien
T ATEATRTANT | AR FHASHEH £
Hfs FaFgfafoes 17ad S F
Fzew 1 feafa 20-30 @re & g
# qgHT -4FOSHIIME 411 I¥
qrag ST FG At THEAF AT FT
TAAT HOAT 1F FAT § A A1 ;T
7 & Afew qF & agi fad e &
T A uAeE | IR OF AT FaT
fe &3 g aram & fegama v egfa =
o &% 31 fFe ¥ gy SR g
st wz femr f& & 7 0¥ v w1 9f@
g fopan fF o1 58 w37 W AiE 76 §
T 1 AT A # AT T AGETCH
FEi & fag famime 80 magg
g faddi A 21 @A §3 9w
Ft wfg 14 T I F G& A1 -
frugt &1 anfeer g v a7 1 €91 a9
A1 AT AL I AHAT | AfFA w0 fgg-
wW F fawm wrag A9 & R &1 g
FaiedY fgeedi 1 & &7 A1 AT F AT,
Tt W 72 AT &1 fgEmr &=
Zam &1 7g faw A oo A @
T 7€ 8, TR ELUF FEATF FaAL AT
A F | gL UE T A w1 A 2 fF
wE ST A1 90T g1 @ fF 1Ay fAmin

CHAITRA 30, 1887 (SAKA)

of Industry and
Supply
F 7Y ga T aTF e AT fr dw
&1 fior #30 | 0F TT5 gor e §
o s o< FAmn, 9w e F,
T2 T, 1A T FAT FL {WifF wor
TGO SRS Ho(ram & 97
w1 FY g S faargr . g agr
frew 17 7 18 a9 ¥ fggmm &
T AT T AR A ARy aE
FET FY | TF A7 d7 a8 7997 & AT
O ATH W F AT | Faga A H
Fegm AEA g fF ag i e A
ATG AE I FHAT | TH T FH oA
20—30 a4 ¥ fg §FeT FT T1R0
fa wa q% gae Fw &7 famior g &t
G AT q@ aF qOAT AT 4T FE
T =fgw | SR St W A 9rfEe
@ o wem fmiw 5@ # oS
ST FEE | AT Ag I T8 ¢ 59
fore oot weafy aflg ¥ sEm § o
wa & gEfau # & ag s fF o
ST 15 WA T W F FUL A Tl T
TRES 15 AEH FEATF S, AT T
urit foq & f& @@ # avER g
AT uF O gg T g qFar 1§
free 17 a9 & 99 & wosT faaa @
@IS AT HIAT AGT @@L FAT AR
fear | wer a6y feafa g =gl s
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JUTETR WIIRW ¢ AEHE qEE
T AT AT BICET & |

Mo W WAWET «f@ar : s@ #
W owg @A g & fegmm @
ATET IR WA TR G age,
T W FT AT Fa (F A AL a9 @
Mag e &1 swFA R OF A
| FgAt & F Aw s wfa A
f& ot 7 g v ¥ fegmm
AEAIA FA T® 2, A F fEAr
AvE T FEHl, S¥ WY@, Zem
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= & wyermar & oz oft ¥ 34T 9
gff oFoaee @1 & a@ AR
g 9T TF AN FT ORTAT A=Al
AT AR GE0 T F g A
iFTErFFEFR AR TN
qa @ fraaet § @ gu F—
frlt # frm i fFE s @
w2, § WY I A TS T HTHAT
g — 99 T FEREY T q gET 7T
TETE F FHT § FOAHT AL

AR A S 1500 FOT &9 794,
FEHax ¥ § madisgmg &
IR TEl § e q), wifE weE
g 9ad e s g 7 grra A
fagr &, Ig @1 IO FTATEATT ¢
At & 7g 9% Tg o ARl g R A
Y ThET H qEA w1 AU TR A O,
ftF IU WET W awa ¥ S
TATS FT &, YA FLET A TIAT AT
FCHIAT FragET E

o fergeama & I # S At
€ £F 400, 500 TTET ATEAT & |
Tg § TH—500 TET—AYE AT
FEAgAT AR FE Fw F AT W™
F wETE § [udiw ¥ 9 T £20,000
WA A ET T 10,000, 12,0001
15,000 ¥74 | & Faf &, 500 T
s F2 & 20,000 793! wre gz gefrg
frem A A 2, 99 9% i qreE-asr
F e &1 U TH WS T &H T F7
e s, foa & 98T FOHTETS AR
% faqm ¥ @ @™y A gu EuF A
MagFed e fF TR o7 F & I
FAT AT FHIRE, AN
fena & 5% 90 aga afear s fom
2 1 g Tk I AT A FEA AR
Fea & e a7 awara EwafE
g fdar & ) 9w % ¥ @ oo
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fmmaadt smfr s & A9 aw
F5 qar T4 g AT E

aA A Faft sam g gy A
TR FAeqra A A g1 #
g g FF a3 @ F 59 71w w7
HX T A AT Wi F
w-fag #1491 & gz s fAAE F Fr4i
H 7w, FAH A awE F fag G
FT STy e vy, e 7 AT W

The Deputy Minister in the Mini-
stry of Industry and Supply (Shri
Bibudhendra Misra): Mr. Deputy-
Speaker, Sir, a charge nav been ievel-
led that the small-scale n-tustries are
languishing for want > proper raw
material. There is gomre substance in
the charge but I would not say that
thig is the whole truta. T'c histor-
eal background of the devcicpment of
the small-scale industriies must be
understood in ils proper perusnective
in order to understand the problem of
raw material. It was decided that
there should not only be development
of industries but it should also be in
such a manner that there was equit-
able distribution of wealth, besides
adding to the national wealth and pro-
viding employment opportunities. Ai!
these were correlated. The principle
of decentralisation of industry and
diffusion of industries to the largest
possible extent was accepted and in
that context, the small scale industrial
sector grew almost as a free seclor,
free in the sense that it iz not 1o =0
through the rigours of licensing and
eontrols, in the sense that any one in
any part of the country could have a
small-scale industry at any place
without any licence. That way tre-
mendous potentialities were already
there and a palaxy of middle-ciass
entrepreneurs came up throughout the
country.

Shri Sham Lal Saraf: Does the hon.
Minister know that even at that time
raw materials were allocated to the
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States by the Centre?
like that later on. .

Shri Bibudhendra Misra: I am com-
ing to the allocation of raw materials.
1 have got the figures of allocation
with me. Within a few years, a large
number of industries grew up in diffe-
rent parts of the country by leaps and
bounds angd so there was the problem
of allotment of scarce raw material’s
which are mainly imported ones; parti-
cularly with the shortage -f foreign
exchange, it become wvery dificult.
It is all right if it ig 3aid that ten yearg
back the raw material that was allot-
ted to a State was enough; it might
have been all right then, .r might
have been sufficient for the existing
industries then. But with the growth
of industries by leaps and bounds,
with the foreign exchange deteriorat-
ing, it becomes impossible to feed all
the units. When I am talking of the
raw material, I mean mainly the non-
ferrous metals. It is not that all the
small-scale industries in the country
are based on non-ferrous metals. 50
per cent probably would be based on
steel, and there would be cther indus-
tries also. It has not been estimated
s0 far, beause the total picture is not
known, but the average estimate that
has been made by the Directorates of
the State Governments in consultation
with the SSI organisation shows that
probably the industries in the small-
scale gector based on non-ferrous
metals alone would be up to the tune
of 14 to 15 per cent.

Shri Sham Lal Saraf: What about
all sort of steel-pig jron, etc.?

Shri Bibudhendra Misra: So far as
the non-ferrous metals are concern-
ed itis a difficult position, and though
we have been, within the limited re-
sources of foreign exchange that is
available to the Government, continu-
ing the process of distribution both in
the large-scale and the small-scale
sectors, a warning was given at the
last meeting of the Small Scale Indus-
tries Board that so far as new units
based on non-ferroug metals are ccn-
cerned, their coming up should be
discouraged, in view of the fact that
it has already become difficult to feed

It was not kept
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the existing units. Therefore, any

new units based on non-ferrous

metals, should be discouraged from

coming up in the State in future.

Ag I have said, the steel position is
not asg happy as we expected it to be,
but with all the steel plants coming
into operation, and 50 per cent of the
industries, in the small-scale sector
being steel-based industries, I hope
the position will not be so bad, say,
after three or four or five years, so0
far as the small-scale industry is
concerned, steel-based industrieg will
have a greater scope.

Another important point about the
small-scale industrial sector during
the last three or four years is that it
has made a substantial progress dur-
ing that period, so far as the chemical
industries are concerned. They will
have absolutely no difficulty because
the Government has adopted a phas-
ed manufacturing programme in which
almost all the raw materials needed
are assured.

Regarding the chemical industries,
Shri Sham Lal Saraf wanted to know
the allocation. I would only point
out to him that in 1964, whereas the
allocation was Rs. 12517 lakhs, in
1965 it was Rs. 172-3 lakhs. So far a®
pig iron in the small-scale industrial
sector is concerned, in 1963-64,
whereas it was 2.18,000 tons, in 1964-
65 it was raised to 3,85,000 tons; that
means this year, an additional 1,67,000
tons have been given. Therefore, as
I have said, thanks to the indigenous
manufacturers who are engaged ‘fn
the producing of the raw material,
most of the chemical industries have
very little to depend on imports now.
Rubber goods manufacturing indus-
try, plywood industry, rayon indus-
try, organic chemicals industry and so
on are less dependent on imporis ncw,
because the indigenous material
has come to be produced. So, the
import of carbon black and rqbber
goods and chemicals is progressivaly
being curtailed. The dyestuff
industry is coming up very well.
This was a field which the small-scale
sector entered only three or four
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years back, but so far as the stand-
ards, materials and the technology
are concerned, they have all proved
very well.

I would like to give some examples
to the House. In regard to laundry
soap production in the small-scale
sector, it is 4 lakh tons as against
1,50,000 tons in the organised sector.
As for the plastic processing industry,
the production in the small-scale sec-
tor is almost the same as that in the
large-scale sector. The production of
dye-stuffs in the dye-stuff industry
in the small-scale sector is 35
per cent of the organised sector.
Therefore, as 1 have said, it is not
only in the fleld of steel-based indus-
tries but also in the field of chemi-
cal industries, in the agro-industries,
wood-cutting industry, and in the
industries based on forest produce,
there is a great role in the future for
the small-scale industries to play.

The position of non-ferrous metals
is bad and is not likely to improve
for some time. So, new units based

on non-ferrous metals should be ais-
couraged.

The question of allotment of scarce
raw materials between the large-
scale sector and small-scale sector
nas been discussed for sometime past.
‘There is a feeling that there is
ineguitable distribution between the
two sectors. For that purpose, in the
last Small-scale Industries Board
meeting, a committee headed by the
eminent economist, Dr. P. S. Loka-
nathan, has been set up to see if
there iz equitable distribution or not
and whether there is proper utilisa-
tion of the raw materials so allotted
to the two sectors. We are awaiting
the recommendations of this com-
mittee to throw some light on the
matter and government will certain-
ly consider them,

Mr. Swamy raised the question of

shortage of cement. It is widely
known that we are short of cement
by 2 or 3 million tonnes. There is

no dispute about that. But 1t is not
that the industry has not made any
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progress. Before 10 years, production
was 5.9 million tonnes. In 1866-67
it is expected to be 1401 million
tonnes, i.e. nearly double production
in 10 years. Tp some it may appear
to be a record increase, to some it
may not, There is no quarrel any-
where that with the rapid industria-
lisation of the country and growing
demands, there is all-round shortage.

Cement is allocated quarterly. So
far as distribution is concerned, it
is half and half between the centr-
ally sponsored authorities—Central
Government departments like Irriga-
tion and Power, Railways, Defence,
etc—and the States. The basis of
allocation to the States has been
agreed upon between the representa-
tives of the Central and State Gov-
ernments. For this, not only the
population but the plan outlay of a
State is taken into consideration.
Distribution to the districts and
consumers in a particular State is a
matter under the jurisdiction of the
Btate Governments. We have noth-
ing to do with it.

But the fact remains that the con-
sumers are suffering and it is
obvious there is lack of cement. On
behalf of the private entrepreneurs,
Shri Dandeker agreed and complained
that the reason for shortages “the
tariff commission has fixed the price,
but we do not get proper incentives”.
1 will come to the reasons later on.
After making many experiments,
granting many licences and cancel-
ling a number of them, Government
decided on the setting up of the
Cement Corporation of India, which
has come to stay, I am mot an eco-
nomist like Shri Dandcker. He tried
to enunciate a theory that price con-
trol is responsible for this shortage.
1 do not share his view. I put it the
reverse way: if there is no price
control, then also a material which
is produced in sufficient cuantity
may become scarce for the consu-
mers; the proaucer or distributors
may hold it back to have their own
prices in the market.
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Dr, M. S. Snéy: Shri Dandeker
said that price control is partly res-
ponsible for the shortage, not entire-
ly.

Shri Bibudhendra Misra: That is
not correct. First of all, whenever
any commodity is in short-supply,
from the consumers’ point of view.
it is essential that a reasonable price
is fixed, because the consumer may
be left at the mercy of the producer.
In 1963, when it was found by the
tariff commission that some indus-
tries had made substantial progress
and the shortage was less. the price
cntrol was removed, 1 do not exact-
ly remember the number—it was 14
to 15—but price control was remowed
in 1963, I remember a case. After
the price control on cycle tyres and
tubes was removed, the prices went
up. I remember there was a question
in the other House and some hon.
Members demanded that again the
prices should be controlled. So, there
is no easy and redy-made solution to
it. It cannot be just dismissed off in
a sentence, that price control is
responsible for this or that price
control is not responsible for this.

So far as the contention of the
cement manufacturers is concerned,
that the capital investment in
cement industry is much more and
due to fixation of prices their profit
is not as much as they would get in
other concerns, I would only say that
there may be some truth in it but it
will be wrong to say that cement
industry does mot give any profit.
The ACC Group, if I remember
aright—I am speaking subject to
correction because I am speaking
from memory—declares a dividend
of 12 per cent. The other group, the
Dalmia Bharat which has a 25 per
cent interest in the industry, dec-
lares a dividend of 10 per cent and
the others have declared a dividend
of 8 per cent to ® per cent. Therefore,
it is wrong to say that the profit that
they would normally get they are not
getting and hence private entrepre-
neurs are not coming into the field
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Whatever may be the reason, as
I said the Cement Corporation of
India has come to stay. It will be
our hope to produce at least 25 mil-
lion tons to 30 million tons. 1
do not know how far we ~will
succeed, The work has already
started to produce about 25 million
to 30 million tons of cement by the
end of 1970-1971. If in another one
or two years we are able to create a
capacity for 15 million tons a year or
another 15 million tons as we cwsis-
age now with many of the State
Governments’ applications  pending
and many new licences also coming
up, we think that the distribution
between the private sector, the State
Governments and the Cement Corpo-
ration of India, on a tentative calcu-
lation—it is not fimal because one
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does not know—will be 5 million
tons each, so that with the com-
bined effort we will ecreate capa-

city of another 15 million tons addi-
tional capacity by 1970-71.

These are the two points that were
raised in the debate. Shri Daji
raised certain questions saying that
the Government is on the side of
capitalists and al] that. I leave it to
the Minister to answer that. But his
charge that the Patent Law is being
sabotaged to serve some vested in-
terest, I repudiate. The Patent Law
will be introduced in the House very
shortly and Shri Daji will have an
opportunity to see whether his con-
tention is right or wrong.

Shri S. M. Banerjee: Sir, the hon.
Deputy Minister said something
about heavy and small scale indus-
tries. What about the medium in-
dustries? He did not say anything
about them.

Mr. Deputy-Speaker: The Minis-
ter will reply.
st wew faf (AT ) IO
werEm, ganr R ot A ¥ avey aga
yAwE B E L W A WE 9w
7 & fr gt 3w A oariwer F
Fray H ATE IRl T & | UF §HT
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a1 o 6 gw aw § gf as A adt
A1 | AIAIR W T FETE AW H aga &
¥ o e # ao g A oww
&9 ¥ T fF ST SERtE 2w AT
THT § | HT TG AT, A FTAAA
faorelt F & T AT FHFTC AT AAAL
FTAMAEHTE] | T TWE F AW
g FAT AW AAT E | AW FT FLEN
S faRe #1 SqEr 9r a7 A"
™t |

IYTEAE WZ W WY HIT 5T A |

ot wow F6¥ : & 55 wrar fr gy
aw ¥ JEW #T g FET 4T 1 g
ity o fed TATETETe A€ ¥ I A
a7 @ femr fF SR 3 ) 3
gur Y arq & Fr For e &
T g W ua d%E S Iw A
et & ST R & oy FEr Ay

18 hrs.

gara aw Ffy W £ 1w
¥ WY g1 a5 wEEE g |
ot 2w AvnfTE @A @ agi & wedr
TR EIE 1 AT g qw A
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80 ®T &Y wraAt Freer q¥ FrdT wIS
g IfF 3 e s hmd
ITFT T TPgIARARE | W
forr gamt 7t 99l 1 q@N Wga
A § | B9 2E § R wwdwr #
8 3T 9 ITHE HTEHT FFY Fea & | arr
FOT 90 T AEH ITW § 7 57
FHFAE ! TTFRE Fo Fo a1
At pfywe are #1 deEr aga
F]H 2 o I H w wefagi A
#eq agw  wAET @ )

TH AT F qET AEATEFAT B 16 gH
g FAW R W&l § b | a1
¥ A A g SRS A, A
FAR ST T 9T & der frar
™ A I F AW AT gATE G
g1 AN Frawg T oAg FAm
dgd FH F19 4T g, SAREL AR
T FwH EE
Mr. Deputy-Speaker: The hon.
Member may continue tomorrow.
18.02 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday,
April 21, 1965/Vaisakha 1, 1887
(Saka).
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